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The Lok Sabhe met at Eleven of
the Clock.

[MR. SpeAKER in the Chair.]

ORAL ANSWERS TO QUESTIONS

Bharat Sevak Samaj

-’-
Shri 8. C. Samanta:
*530, { Shri Bhakt Darshan:
LSM Sabodh Hansda:

W:l) the Minister of Planning be
pleased to refer to the reply given to
Starred Question No. 841 on the 5th
December, 1957 and state:

(a) whether the Scheme of Bharat
Sevak Samaj to establish 50 Public
Co-operation Centres in Community
Development areas and outside has
finally been approved by Government;

(b) if so, the nature of the Scheme
finally approved; and

(¢) the places selected for the
establishment of these centres?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishra):
(a) No, S8ir, Thc Bharat Sevak
Semaj has since beem advised to
revise their scheme and the revised
scheme is still awaited.

(b) and (¢). Do not arise,
oft ®o wo W : W7 * AW

wyar § fie etz & A sy
firelt quer der ¥ are o e 7

92 Aeqrel A1 4w <  gaAr Ao
9t f& 97 zaw @nfsT w1t o)k q=-
¥ty avoAT §F FEa &

=t o iom:mﬁ'ma‘
awr g f5 oy e vade & qw
w4 orar a1 AR W gt gk g ?

st qo w0 fi : A AY A g
¥ @ ord Y, Se A fedeg
e §E | TE W A W A
AT BT RAT AT | AT HRATAT
t s At & oy PRy a7 &
T & g

st wea o : oftwa, W &
9, g%t § 6 @ TR ¥ oY &
fd @0 domr § from e
TR T § O IR w9 F A R
aear At AT W g ?

ot ®o Ao fawr : frfw 4w
affy AT § 97 e & fed g
FOT WO | I & { wQT -
g de qrax fafred @€ wT @y @
W) ¥ w07 wfm sfage & afd
§ & foqr ad | Wi aw @ W
qarer §, agA T w< g g ¢
¥ AT Juw g & W@ g
w9 gl it ag ek § 1 Iwie
§ fir 3t oty e & e wamer W Y
&% |

qfew gro wro twardt : wm #
g § fi For wed o
¥ W< Jww g oy § ar R
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degeii ey § 7 afe oY Wy oft R Y
ferft denref oY gear & ok 2 aie
Frvfy deqreii & a9 qear A0 2 7

ot o wio faq - v T A
AT TR AGY &, W dww wwS
Fezim Mo g & &
S fady o o 7Y &1 soft aewre
foo WA & | WIT Yo% wWIH A
Yo ¥ @ Wt & ) i W A
WA S E

@t w0 woo fgA@Y : § S
argar g fe oz &w e & @ w0
T frad geamn & @ TR &
T AAT 9 ) feaey @l Y
™ & o ferely ot @0

O ST QAMT A QrwAr Ay
(st war) omras A arg § oxfar
wfaga N o § oot FF ww
gfeqr aréior & @« &1 g @ & T
Y | qq foa @ & 5 @ foor &1
ST gHTR 919 & 91X 39 & § ooy
YT W T § | TG W Y AT
FeF o A g o

ot wo wio fgadt : ¥ T q@w
a1 fiv =i #1 §, 59 AT SO R
agrey & T faar

oft qvan ;. &€ @ &) fag Sy
o fow W@ AW # ¢ w® @ few
* & % Qoo ¥ ST AT Yo TE
ST ¥ F, A H AW W ggAn
forer % 1 N wgfEr ANwRT kg
& T T ¥ § 37 WY Afaemes w7,
I § wrefay dare w7, @ feew
§ i &

Shri Raghublir Sahal: I would like
to know how these centres will be
selected and whether care would be
taken to see that complete co-ordina-
tion takes place between the develop-
ment authorities and the Bharat
Sevak Samaj.
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Shri Nanda: In the selection, of
course, the Community Development
Ministry certainly comes in o the pie-
ture, The States are bemng asked to
teke a hand in the selection.

st aoQw swesit ;o owar WAy St
@R A wee w9 v owrew dw
T w ff dw affy dveer &
ST g wifqw sgrar & vt §?
W & et & oY Wi fireely ?

st wo Ao faq : ag FATw IV

a8 §, S W Yo% FET wY W

&< gyt ¥ ford W€ dar Ad fean aman

? 1 v & o fovr wmam 2, oY B8

AT AA% goTy aF & O.fae 7Y &,

o degrey Ay Y frear 810

Shri Jaipal Singh: The hon. Min-
ister just now said that letters are sent
to all-India bodies. Does that pre-

clude regional organisations and not
having an all-India character?

Shri Nanda: No, Sir; the State
Governments can in their turn get
into touch with the various organisa-
tions functioning in the State.

Shri B. 8. Murthy: May I know if
there 1s any special significance in
having these co-operative societies in
community development areas?

Shri Nanda: These are not restrict-
ed to community development areas.

st wodt : wit dedwr afam
7T A W AT FA S | Y 9T
fot @ qeeqe fandft & ) wadiy s
F w1 fr < st grao e
s dear ¥ @ W WY Qe T
wify € § W JAw @A A |
@y W &, s fis o W w
AW & fagdia § 1 & s g
g fr agfeufa v &4

o . wHgg ot &4
Tg 9 Y vk § S Wy Y ey
& o7 3, a5 arer qlY & « wore A
wimom & fafout ow seani &
frft g e N s e &4
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ot ewddy : W I dRwms ¥
TN wATR ¥ FIO HY Wiy !

oft ®o wio fax T Ay agA §, foree
ey § 1 BfieT R deard €

sft 5o wro IR : T R W™
ifsd

Peaceful Uscs of Atomic lf.'.ner(y

¢531. Shri Shree Narayan Das: Will
the Prime Minister be pleased to
state:

(a) whether any, and if so, what
offer was made by the Soviet Union
for awarding scholarships to Indians
for study on the peaceful uses of ato-
mic energy;

(b) whether any students have been
selected for being sent there; and

(c) it so, their number?

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharial Nehru): (a) An offer to
train students from friendly and
under-develop.d countries, including
India, in the reace.ul Uses of Atomic
Energy was received from the Gov-
ernm.nt of the Soviet Union As the
offer did not make any mention of the
Institutions at which the training
-would be imparted and further con-
tained no particulars of the courses
to which the trainees would be admit-
ted, clarification was asked for .and
thas just been obtained;

(b) No.
Te¢) Does not arise.

Shri Shree Narayan Das; May I
know from the reply that has been
gecewed from the Soviet Government,
-what is ‘the nature of the training that
ithose instibutions can impart there?

Shri Fawaharial Nehru: I cannot
weply to that question; I have not
®ot the Cull reply. It is being con-
sidered by the Atomic Energy Depart-
ment. 1t is not one type of trnigung;
gthere are many types of training—
technical type and all that. As a
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matter of fact, we ourselves are giving
trainirg to many people from other
countries, especially Asian countries.

Shri Jaipal Singh: In the reply
that was given it wag said that an
offer to train students from friendly
and under-developed countries was
received. In which category do we
find ourselves, friendly country or
under-developed country?

Shri Jawaharlal Nehru: They are
not mutually exclusive,

Shri Goray: How far ig it true that
in the ultimate analysis, there cannot
be any peaceful use of atoms, because
distinguished scientists lhike Albert
Schweitzer have sard that there can-
not be any peaceful use of atomic
enrgy?

Shrl Jawaharlal Nehru: The way
the hon. Member has put it, if I may
say so, 1s patently wrong. He said
there cannot be. Of course, there can
be, there will be and there is being
now. What possibly the hon. Member
means 1s that while we are using it
peacefully, it may be easily converted
to non-peaceful use; that may be so,
but there can be peaceful uce. Of
course, 1t is patent, but it may easily
be misused.

Shri Goray: I think that it was
pointed out that the temperatures
that we have to create for this sort of
splitting up of the atom are them-
selves of such nature that fRey are
bound to harm the human race.

Shri Jawaharlal Nehru: I am un-
able to answer that question. On
that opinions may be different.

Shipping for Cement Import

*532. Shri Rameshwar Tantia: Will
the Minjster of Commerce and Indus-
try be pleased to state:

(a) whether there was any shipping
difficulty confronted by the State Tra-
ding Corporation of India (Private)
14d. for the import of cement; and
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(b) if s0, what steps havs been
taken ta make available required ship-
ping for the import of cement and
other goods by the Corporation?

The Minister of Commerce (Shri
Kanungo): () The State Trading
Corporation was not confronted with
any shipping difficulty except during
the ‘Suez crisis’ period.

(b) Does not arise.

it vaw atfea : v & o wwar
g fe &fe & gro fedft wr i &

ford o gt Y W o ?

oY W : yarw F fEar mar g

fr @ wxfag & wamr w0 &d
et g

Shri Narayanankutty Menon: May

I know whether there is any neces-

sity of importing cement at all, in

view of the fact that the Indian

cement factories have large surplus in
their hands?

Shri Kanungo: The urgency has
been reduced.

Shri Gajendra Prasad Sinha: May
I know with which country we have
entered into a contract for import of
cement and, whether that agreement
has been fulfilled and the quota has
been completed?

The Minister of Industry (Shri
Manubhal Shah): We desired to im-
port about 7,00,000 tons of cement of
which 4,29,000 tons have arrived and
about 42,000 tons are yet to arrive.
The rest is being cancelled in view
of the increased production in the
country, The countries from which we
imported cement are West Pakistan,
Japan, Yugoslavia, Soviet Russia,
Rumania, East Pakistan, Poland and
Viet Nam.

oft vy Ferg : & @ o g

st ek wrg ¢ gt e Rpgeely
wreew fa® Ty vdww fiegr e,
Wi me wifer wrzew WY Wl fer
Lo

Shri Mahanty: In view of the fact
that the cement import is being mini-
mised now, may we if the Goverd-
nent 15 going to revise the pool price
»f cement?

Shri Mannbhaj Shah: That really
does not arise out of this question.
In the first instance, fmports are now
being totally stopped and there is no
question of further import of cement.

Mr. Speaker: Order, order. I need
not tell hon. Members what is rele-
vant and what is not relevant. If it
was about the Suez Cane) shipping
difficulties having been reduced, this
question as to whether we are going
to reduce the prices now may be a
very pertinent gquestion. We will go
to the next question.

Foreign Exchange

*533. Shrimatl Tarkeshwari Sinha:
Will the Minister of Planning be pleas-
ed to state:

(a) whether the Planning Commis-
sion have evolved any method and
procedure in order to be in more close
touch with the Foreign Exchange
positio~ o° the country; and

(b) if so, the nature of the same
and how are they working?

The Parflamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishra):
Arrangements have been made for
consultations with the Planning Com-
mission in all important matters re-
lating to Finance Ministry’'s allot-
ment of forejgn exchange. These in-
clude:

(a) allotments to Central Minis-
tries,
(b) allotments for commercial im-
ports,
(¢) allotments for capital goods re-
quired in the private sector, ana
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{4) allotments of foreign exchange
jto States for development pro-
ects.

The Planning Commission also keeps
in touch with the progress of commit-
ments entered into from time to time
and the schedule of payments arising
from such commitments. The foreign
exchange resources position, having
regard to earnings, external assistance
and other factors is also reviewed by
the Planning Commission jointly with
the Mir‘l!stry of Finance.

Shrimati Tarkeshwari Sinha: May
I know whether the Planning Com-
mission was constantly reviewing the
position of the foreign exchange and
whether they gave any warning to
the Ministries concerned before the
foreign exchange situation took such
a serious turn; if not, why?

Shri L. N. Mishra: In the first in-
stance, the foreign exchage crisis was
nothing like unexpected. We know,
Sir, in the original Plan we had a
large gap 1n forcign exchange resour-
ces. It was anticipated and clearly
explained in the Plan that the
foreign exchange situation was going
to be difficult. Secondly, the Planning
Commission at that time was not in
possession of full facts so as to anti-
cipate the nature of the crisis.

Shrimati Tarkeshkwari Sinha: Apart
from the unfilled gap of Rs. 400 crores,
a shortfall has ¢ccurred in the esti-
mated requirements of capital goods
imports. May I know why the Plan-
ning Commission did not give a pro-
per estimate about our need for im-
ported capital goods and, now with that
shortfall, what precautions the Plan-
ning Commission is taking to zee
that a fresh estimate on the basis of
veality is prepared, and what for-
mula the Planning Commission has
evolved in the matter?

37 FEBRUARY 1088 Orsl Answers 2616

The Minister of Labour and Em-
ployment and Planning (Shrl Nands):
So far as the latter part of the ques-
tlan is concerned, the answer has been
given in very clear terms that every
precaution is being taken now, and
continuously the whole thing is being
kept under review so that there is not
the slightest departure from whatever
norms and whatever standards have
to be maintained. But, so far as the
past is concerned, it has been explain-
ed, I think, a number of times here
how partly it was expected and partly
because of new circumstances things
were aggravated.

Shri Damani: May I &now what is
the link between the Planning Com-
mission and the Finance Ministry to
know the latest position of the re-
sources and other connected matters?

The Deputy Minister of Planning
(Shri 8. N. Mishra); It has been
pointed out in the body of the main
reply itself that there are now regu-
lar consultations with the Finance
Ministry and the Commerce and In-
dustry for each half-yearly allotment.
These consultations are of a very
detailed nature.

Shri Ramanathan CThettiar: What
will be the requirements in respect of
foreign exchange for the rest of the
Plan period?

Shri 8. N. Mishra: It was indicated
sometime back by the Finance Minis-
ter that the requirements would be of
the order of Rs. 700 crores.

Shri Tyagl: Are all these deferred
payment transactions effected by the
private sector with foreign countries
within the ceiling limits prescribed by
the Planning Commission?

Shrt L. N. Mishra: Yes, Sir; we
hope it is so.
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Shri Ranga: In view of the faet
that we are going on giving these
visas to thousands and thousands of
people from this side to go to Pakis-
tan, why is it that the Government of
India have not been able to help these
60 people, who are all I presume
Indians, who are obliged to stay there
and are not able to get visas to come
to India?

The Prime Minister and Minict~r ol
External Affairs and Finance (Shri
Jawaharlal Nehru): I do not know
what the hon. Member exactly
means The difficulty is that inspite
of an agreement that they should
give wvisas to this small number
of people, Harijans chiefly, all kinds
of obstacles have been placed in the
way of their coming, in the sense that
they are not cleared by police, some-
thing else had not happened and so
on. So the; hang on, and they have
hung on there from month to month
for a long period. Now, I beligve, a
batch of them has come recently or
is coming. What are we to do about
it?

Shri Ranga: Do we give them any
agsistance?

Bhri Jawaharlal Nehru: If the hon.
Member wants to know whether cny
assistance is given to them while they
are there, of course, some sassistance
is given to them. At the same time,
we cannot give a free camp to every-
body who comes to stay there. We do
give them assistance but they have
been, naturally, inconvenienced very
much by this,
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Shri Jawaharlal Nehru: There is not
a regular camp, Sir, to which regu-
larly people come and stay. We help
them from time to time. We have
helped them. It is not a formal pro-
cess of our opening a camp and enrol-
ling people and registering them and
giving them rations. But we have help-
ed them and we continue to help
them. But we do mnot wish
to recognise a liability for run-
ning a camp indefinitely there and
helping everybody who comes. That
will be taking off the burden from
the Pakistan Government’s shoulders.
It is their business to deal with this
matter more expeditiously Other-
wise, they will say, “it is all right.”
They will not deal with these things
at all.

Dr. Ram Subhag Singh: These are
persons who were given visas by the
Indian Deputy High Commissioner,
and after they got the visas, the
Pakistan Government raised this ob-
jection. And then they again
went to the D.AV. College camp,
found that camp was closed and so
they are stranded now.

Shri Jawaharlal Nebhru: The hon.
Member has answered the various
questions,

Shri M. L. Dwivedi: I request that
Question No. 557 may also be taken
along with Question No. 535.

The Minister of Commerce (Shri
Kanungo): That is a different ques-
tion, Sir.

Mr. Speaker: If that is different,
we need not take it up along with
Question No. 535.

Iron Ore to Poland

{ Shri Panigrahi:
'IShrl Elayaperumal:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether any agreement has
been signed recently with Poland for
the export of iron ore to that country;

*535.
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(b) if so, the quantity of ore to be
exported; and

(¢) how much of the agreed quan.
tity will be supplied from the Orissa
mines? ’

The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir.

(b) A quantity of 4,50,000 tons is
proposed to be exported to Poland
during the years, 1958, 1959 and 1960.

(c) The contract is not based on
supplies from mines in a particular
area.

Shri Panigrahi: May I now what is
the purchase price fixed per ton of
iron ore which is going to be export-
ed to Poland, and how does it compare
with the price of iron ore in other
countries to which we export, like
Japan?

Shri Kanungo: As I have said be-
fore, various times in the House, it
will not be in the public interest to
disclose the price for individual con-
tracts.

Shrl V. P. Nayar: May I now whe-
ther for this export, Cochin port will
be used?

Shri Kanungo: About Cochin port,
we have no idea yet, because we are
trying to develop all possible ports
in the west coast as also in the east
coast. It all depends upon the haulage
from the mines and the availability
of transport.

Shri Heda: May I know whether
sometime back there was a complairt
from our overseas buyers that the
iron ore that was contracted to be
supplied to them was not being sup-
plied in time, and may I know what is
the position now?

Shri Kanungo: There was no com-
plaint of that nature. In fact, what-
ever shipping programme has been
altered, has been altered in consulta-
tion with the buyers,

Shri Mabanty: May I know whether
any quid pro quo is attached to this
sgreement and whether any finanecial
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assistance would be avsilable from
the Government of Poland for deve.
loping the transport and port facili-
ties?

Shri Kanungo: The price will be
paid. That is quid pro quo.

Shri M. L. Dwivedi: May I know
in what currency the payment is
made?

Mr. Speaker: Next question.

Shri Gajendra Prasad Sinha: May I
know—

Mr. Speaker: I have passed on to
the next question.
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Dr. Keskar: I have to inform the
House that the delay is entirely due
to the present difficult financial posi-
tion. All these three units have been
accepted in principle. Some of the
preliminaries iave been worked out
but they are being delayed a little
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on sccount of financial stringency. I
fope that we will be able to set them
up as quickly as possible. .
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Dr. Keskar: As far as the Film Fi-
nance Corporation is eoncerned, the
preliminary draft is ready after a
sufficiently long discussion between
the Finance Ministry and my Minis-
try. The plan for the other two units
also is ready It will now depend on

financial availability as to when we
can begin all the three units.

Shri Ansar Harvani: May I know
whether it is not a fact that, when the
Film Finance Corporation has not
come into existence, the Ministry of
Information and Broadcasting has al-
ready financed certain film produ-
cers?

Dr. Keskar: No, Sir. That is not
true There 1s only one case of a film
producer being given a loan. There is
no other such example.
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Mineral Sands

*538. Shri V. P. Nayar: Will the
Prime Minister be pleased to state:

(a) whether Export Licences for
mineral sands from Shavara are also
given for sands without monazite con-
tent of over 1:1%;

(b) if so, whether the Government
of India collect any royalty on export
of sand with higher monazite content;
and

(c) the total amount collected by
this since 1951-52?

The Prime Minister and Minister of
External Affairs and Finance (8hri
Jawaharial Nehru): (a) The question
is not clear. The position with re.
gard to the export of ilmenite is that
export is allowed of sands whose
monazite content does not exceed
015%

(b) Yes. A special fee 1s collected
by Government in respect of every
ton of ilmenite exported which con-
tains more than 010% monazite.

(c) About Rs 3 lakhs,

Shri V. P. Nayar: May I know whe-
ther it is a fact that Messrs Hopkins
and Williams who export the sands
colleet a special rate for every deci-
mal point in the monazite content
above ‘10 per cent and, if so, what is
the total?

Shri Jawaharlal Nehru: I do not
know about the firm, but prior to
December, 1955, ilmenite sands with
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monazite content higher than ‘1 per
cent were allowed in special cases on
payment of a special fee to Govern-
ment. From December, 1955 onwards,
a certain relaxation in the monazite
content has been allowed up to ‘13
per cent in order to step up the pro-
duction of ilmenite. The relaxation is
at present valid to the end of June,
1958, A special fee of Re. 1 per every
ton of ilmenite exported, which con-
tained more thar -10 p=r cent mona-
zite, is collected by the Central Gov-
ernment.

Shri V. P. Nayar: I want to know
whether Government have any ma-
chinery to find out whether this per-
centage stipulation is observed in the
export, especially by private traders.

Shri Jawaharlal Nehru: An officer
of the Geological Survey is supposed
to go into it. I do not know the de-
tails as to how he does that and after
what examination, etc.

Shri V. P. Nayar: Is it not a fact
that there is no verification of bulk
and only sampling is done by the
Geological Survey there?

Shri Jawaharlal Nehru: I cannot
reply to that, but inevitably, I suppose
normally it is a question of sampling
one kind,—not investigating every
little bit. In a particular area a par-
ticular bit is taken out and sampled
and it is presumed that the rest is
passed.

Shri Ramanathan Chettiar;: What is
the quantity used by the Indian Rare
Earths Factory, Alwaye, and what is
the quantity of ilmenite that is ex-
ported out of our country?

Shri Jawaharlal Nehru: I haven't
got that figure.

Shri V. P. Nayar: May I know the
quantity of ilmenite sands above the
stipulated content of monazite which
has been shipped by the Travancore
Minerals, which is owmned by the
Government of India and the Kerala
Government jointly?
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St Jawaharial Nehru: I am sorry
1 haven't the figures with me, Large
quantities have beep shipped. All that
I can say, I have said already.

Import Advisory Counecil

Shri Heda: P
*539, . Shri Ram Krishan:
Shri N. R, Munisamy:

Will the Minister of Commerce and
Industry be pleased to state:

(a) what are the suggestions made
by the Import Advisory Council at
their meeting held on the 8th Febru-
ary, 1958; and

(b) how far these suggestions have
beca implemented by Government?

The Minister of Commerce (Shri
Kanungo): (a) A statement showing
(i) a summary of the more important
suggestions made at the meeting of
the Council; and (ii) a list of sugges-
tions received from the members for
consideration of the Council, is laid
on the Table of the Lok Sabha.
[Placed in Library. See No. LT-562/
58.]

(b) All the suggestions received
from the members and those made
during the discussions at the meeting
are receiving cor<ideration, where
necessary, in con,ultation with the
technical authorities concerned, and
will be taken into account in formu-
lating the import policy for April—
September, 1958 licensing period.

Shri Heda: Though the statement
is very lengthy, 58 pages, I find on
page 2 there is item 4 where it is
stated that actual users have been
recommended to be given import
licences. I also find that six catego-
ries have been selected. 1 want to
know why import for intensive manu-
facture in other industries are not
allowed.

Shri Kanungo: There are the sug-
gestions which have been made. They
are under consideration. It is open
to any member to make any other
suggestion.
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Shri N. R. Manlsamy: I find that
very valuable procedural suggestions
have been made in the statement.
One suggestion deals with the review
that has to be held on the effects of
the activities of the State Trading
Corporation on the existing channels
of trade. May I know whether any
review has been made? If so, what
are its results on the import policy?

Shri Kanungo: As I said, these
suggestions are being considered and
it will be reflected in the policy which
will be announced before 1st of April.

Shrimati Tarkeshwarl Sinha: As
top priority has been given to the
import of capital goods, may I know
whether for the appraisal of the import
of capital goods any study was made,
or is being made, about the require-
ments of those capital goods industries,
their requirements of ancillary indus-
trial products, and whether any inter-
industrial study is being conducted or
will be conducted?

Shri Kanungo: That 1s exactly the
function of the Development Wing.

Shri Heda: In the case of barter
trade one of the difficulties that the
exporters 1n our country are finding
is that when they go to the iron cur-
tain countries because of the foreign
exchange difficulty they are not allow-
ed to take adequate samples with
them so that they can show it and
sell it on the spot. Is that also being
considered?

The Minister of Commerce and
Industry- (Shri Morarji Desai): If
there 1s any complaint, it will certain-
ly be looked into.

Naga Administrative Unit

+
Shri L. Achaw Singh:
Shri Naushir Bharucha:
4540, { Shrimati Ila Palchoudhuri:
| Shri V. C. Shukla:
| Shri Jagdish Awasthi:
Will the Prime Minister be pleased
to state:
(a) whether after the inauguration
of the new Naga Administrative Unit,
there has been any appreciable recon-
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cilialion of the Nagas to the new ad-
ministrative set-up;

(b) the number of raids made by
the Naga rebels since then;

(c) the number of casualties suffer-
ed, the extent of loss in property
and the amount of relief given to
families of victims; and

(d) whether an unauthorised levy
is being collected by the rebel Nagas?

The Parliamentary Secretary to the
Minister of Extermal Affairs (Shrf
J. N. Hasarfka): (a) The people
inhabiting this area have on the whole
welcomed the new unit and are co-
operating with the administration.

(b) Ten.

(c) There was only one casusalty
amongest the villagers. The total loss
of property, public and private, was
about Rs. 13,920/-.

No compensation is paid to the fami-
lies of victims But in accordance
with our general policy gratuitous
relief, mainly in kind but sometimes
in cash, is being given in this area not
only to the victims of the recent out-
rages but also to others who have
suffered as a result of disturbed condi-
tions in this area. The total amount
spent on relief since 1st December,
1957 is not known.

(d) We are not aware of any gene-
ral levy but it is possible that there
are some individual cases of extortion.

Shri L. Achaw Singh: May 1 know
whether after the inauguration of the
New Unit the attention of the Govern-
ment has been drawn to the fact that
there has been increasing inflltrations
into the Manipur territory of the Naga
rebels and also a number of armed
robbery and lootings have taken place?
It so, what steps are being taken by
the Government to stop the infiltra-
tions?

Mr. Speaker: Fuirst of all, was there
any raid at all?

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharial Nehru): My own impres-
sion is, as stated in the written
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answer, that the situation is very
much better than what it has been
-‘previously, and the reported raids etc.
are entirely of a different kind. They
are petty robberies, in fact. It has
no relation to the movement that was
' going on previously. Sometimes,
they are actually between two tribal
people; some people have little griev-
ance against the others and they
attack. In a small way, it is just
gsheer robbery. On the whole, there
‘have not been many even of that type.
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Shri Hem Barua: In view of the
admirable measures so far taken by
the Government for the reconciliation
of the hostile Nagas, may I know if
the prize money of Rs. 10,000 offered
on Mr. Phizo, dead or alive, has been
withdrawn now?

Shri Jawaharial Nehru: I do not
know whether anything has been
done about that. I do not even recol-
lect who offered that money, whether
it is the Assam Government....

Shri Hem Barua: It was in the news-
papers. During those hectic days it
was flashed in the newspapers that
Rs. 10,000 will be offered as prize
money on the head of Mr. Phizo.

Shri Jawsharial Nehrn: We have
all forgotien about it.

27 FEREUARY 1088 Orel Asvoens 2830

Shri Hem Barma: Has it been with-
drawn, as the situation has eesed?

8hri Goray: May I know the num-
ber of Nagas who have gone to Burma
and asked for political asylum from
that country?

Shri Jawaharial Nehru: There was
a report in the newspapers that a fow
have gone there. It is entirely a
matter for the Burmese Government
to consider.

Shri Hem Barua: I may be allowed
one more supplementary.

Mr. Speaker: It should arise out
of this question.

Shri Hem Barua: May I know if
Government are aware of the recent
incidents of looting and destroying of
property worth Rs. 6,000/- at Mao,
exchange of bullets between Manipur
Rifles and Tamanlong Nagas in which
a sepoy was seriously injured, attack
on the magistrate’s quarters at Chura-
chandpur, looting at Chingloni village
and bomb explosion at Konglopokji
village and one at Kalianani village?
These are the incidents which have
happened during the preceding fort-
night in February.

Shrl Jawaharlal Nehru: This is a
specific detail of the broad question
that has been put and answered. I
cannot say about each individual thing.
We have heard of such incidents. As
I ventured to say, these are more in
the nature of petty robberies than part
of any movement,

Handloom Indusiry in Punjab

-+
3hrl Daljit Singh:
s54y, { Shri D. C. Sharma:
Sardar Iqbal Singh:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the amount allotted and actually
spent in the State of Punjab for the
development aof handloom industry
during the years 1956-87 and 1057-88
so far;

(b) the main items on which the
expenditure was incurred during the
same period; and

{¢) the proposed allotment for the
year 1958-597
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The Minister of Commerce (Shri
Kanuugo): (a) and (b). A statement
is laid on the Table of the Lok Sabha.

[See Appendix IlI, Annexure
No. 54

(c) This has not yet been finalised.

Indian Trade Exhibition in Sudan

*542. Shri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state whether it is
a fact that India is organmising an
Indian Trade Exhibition in Sudan?

The Deputy Minister of Commerce

and Industry (Shri Satish Chandra):

Yes, Sir.
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An Hon. Member: In English also.
Mr. Speaker: Yes,

Shri Kanungo: (a) Only a small
percentage of the total supply of shoes
to Russia has been rejected. Some
shoes were also found defective. No
shoes have heen returned to India,

(b) Rejected Defective

1024 pairs 43082 pairs

(c) Rejected shoes were not accept-
ed. Defective shoes were accepted at
reduced prices.

(d) No, Sir. No loss has been suf-
fered by the State Trading Corpora-
tion of India. The cost of rejected
shoes and the reduction in price in the
case of defective shoes have been
borne by the suppliers according to
the terms of contract.

(e) Does not arise.
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I want to know whether the contract
entered into with the suppliers who
had supplied such defective shoes will
be terminated now.
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Shrl Ksnungo: They will be asked
to accept the reduced price which is
the practice.

Dr. Ram Subhag Singh: For the
future,

Shri Kanungo: For future suppliers,
depending on the nature of the
defects.

Shri Bishwanath Roy: May I know
whether any step has been taken for
checking this sort of unfair practice
in the export of Indian goods?

Shri Kanungo: Inspection was done
by the sellers as well as by the buy-
ers. In fact, the Russian buyers in-
spected the consignment before it was
shipped. Defects were noticed in
Moscow.

oft Aig Teq : # g AT TP
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Shri Kanungo: 1 have said several
times that 1t will not be in the public
interest to give the prices of indivis
dual contracts.

Ambar Charkha

+

f Shri Wodeyar:
*548. ) Shri Naval Prabhakar:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether any improved model of
Ambar Charkha has recently been re-
ceived by Government;

(b) whether it is a fact that Govern-
ment have abandoned the question of
improving the Ambar Charkha for the
present; and

(c) whether Ambar Charkhas are
being manufactured on a layge scale
in the private sector?
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The Minister of Industry (Shri
Manubhal Shah): (a) and (b). There
is a continuous improvement taking
place in the Ambar Charkha. As the
House is aware there is a prize scheme
for an improved charkha and the last
date for submission of thigs scheme has
been extended upto 30th April, 1958.

(c) So far as the Government is
aware, it is being mainly manufac-
tured through the agencies of the
commission and two other firms ap-
proved by the Khadi Commission.

Shrl Wodeyar: Does the Govern-
ment propose to give any aid to the
private sector or to the Commission?

Shri Manubbai 8hah: As I have al-
ready explained, there are two agen-
cies which have been approved by the
Commission in the private sector.
Most of the Ambar charkhas are being
manufactured by the agencies of the
Commission.

Shri Ramanathan Chettiar: May I
know whether the Government’s at-
tention has been drawn to two articles
that have appeared in the Commerce
in January and February in regard to
Ambar Charkhas?

Shri Manubbai Shah: Several arti-
cles appear for the Ambar charkha
for or against it or somewhere trying
to compromise. Several times we
have explained before the House the
policy of the Government.

Mr. Speaker: Hon. Members can
only put a question about this. Many
articles appear. What is the fact that
the hon. Member wants to know?

Shri Ramanathan Chettlar: Whe-
ther the Government are aware that
in these two articles...

‘Mr. Speaker: Leave alone the arti-
cles. What does the hon. Member
want?

Shri Ramanathan Chettiar: About
the failure of Ambar charkhas.
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Mr. Speaker: Not here.

Shri B. Das Gupta: May I know
whether the Government is thinking
of replacing this Ambar charkha by &
more improved charka called the
charka, utilising power?

Shrl Manubhal Shah: I would like
to dispel a wrong impression which
can be created in the House by the
question of the previous hon. Mem-
ber. The Ambar charka programme
has not at all failed. Government is
fully satisfied that in such a decen-
tralised programme, progress cannot
be as rapid as might have been ex-
pected at one time. Regarding the
improved variety of Ambar charka, I
can assure the House that it is con-
tinuously being improved. The latest
model is by far the best, so far pro-
duced. The one lakh of rupees
scheme for which the time has been
extended to 30th April is likely fo
produce a better charka.

Mr. Speaker: Next question

Shri B. Das Gupta: I want to ask
one question.

Mr. Speaker: I have allowed him
one question. He is not a person who
has sponsored this question.

Shri Manubhai Shah: This is mnot
related to any power charkha. This is
for hand-driven charkha.

Documentary film “Pilgrimage to
Freedom”

*550. Shri Tangamani: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether revised version of the
documentary film entitled “Pilgrimage
to Freedom” has been released;

(b) whether the film contains refe-
rence to Bomman Brothers; and

(¢) the steps Government propose to
take to popularies the anti-British
struggles waged by Bomman Brothers
from Tamilnad?
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The Minister of Information end
Broadcasting (Dr Keskar): (a) Yes.
Sir. )

(b) and (c). The suggestion made
by the Hon. Member will be con-
veyed to proper quarters for con-
sideration.

Shri Tangamani: May 1 know whe-
ther mn this revised version of the
Documentary film ‘Pilgrimage to free-
domy’, events prior to 1857 are included
and if so may I know why Bomman
Brothers have been left out?

Shri Ranga: Not oniy Bomman Bro-
thers, but the Vellore fighters also.

Dr. Keskar: The documentary does
not claim to reproduce every small
and big incident of opposition to Bri-
tish rule in the country. Obviously,
it is not possible for such a documen-
tary to do so. Whatever has been in-
cluded has been done under the sup-
ervision of the Centenery Committee
which originally prepared the film.

Shri Tangamani: Is the Government
aware that private producers are pro-
ducing a film dealing with Bomman
Brothers and may I know whether
the Government will render any help
to the private producers?

Dr. Keskar: That is a question which
can be considered only when the pro-
ducers approach for that purpose.

Shri Thirumala Rao: May I know if
the Government are aware that in the
early twenties of this century, one
Alluri Sitarama Raju led a rebellion
against the British Government in the
Agency areas in Vizagapatam and
North Godavari districts and one of
his right hand men, Shri Mallu Dora
was a Member of this House during
the last five years? It has been well
known in the local folk lore.....

Mr. Speaker: What does he want?

Shri Thirumala Rao: Is the hon.
Minister aware of these facts and if so,
would he convey this to the proper
quarters to see that this incident is
properly recognised in the documen-
tary?

\
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Dr. Keakar: I take the information
from the hon. Member. BSecondly, my
reply to Shri Tangamani was with
regard to the suggestion” that Govern-
ment should publicise the action of
the Bomman Brothers. Now, this is
not some thing about which this Min-
istry can do anything. & will be con-
veyed to the Ministry of Education.
That is what I mentioned here in my
reply.

Mr. Speaker: What I would suggest
is, if hon. Members have any more
incidents, they may bring them to the
notice of the Minister of Information
and Broadcasting.

He will met them, and if they are
sufficiently important, in the next edi-
tion they will be included.

Nationalisation of Road Transport

in Punjab

+

35 J Shri Vajpayee:

" 7\ Shri Ram Krishan:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
Planning Commission has disapproved
the Punjab Government’s plans in re-
gard to nationalisation of road trans-
port;

(b) 1f so, the reasons thereof;

(c) the recommendations made by
the Commission; and

(d) the Punjab Government's rcac~
tion thereto?

The Parliamentary Secretary to
the Minister of Labour and Employ-
ment and Planning (8hri L. N.
Mishra): (a) to (d). A statement 13
laid on the Table of the Lok Sabha
[See Appendix III, annexure No. 55.)
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Shri Ranga: Do Government have
any uniform policy of not having
nationalisation or having nationalisa-
tion of road transport? The State
Government send up proposals for
nationalising. Why do they agree in
regard to some States, and do not
agree in regard to some other States?

The Deputy Minister of Planning
(Shri 8. N. Mishra): There 1s no dis-
crimination, and the circumstances in
which exemptions would be made have
been specifically laid down. So far as
the principles which the Planning
Commission has laid down are con-
cerned, the Planning Commission is
firm on them.

Shri Ranga: Then what are the cir-
cumstances? The State Governments
themselves have got to make up their
mind, and they have made up their
mind to nationalise, but in the case
of Punjab the Planning Commission
does not agree, in the case of some
other States they agree. “

Shri S. N. Mishra: ] was mentioning
the circumstances in which exemp-
tions pre made. This applies parti-
cularly to the States in which there|
is not a great problem of road-rail
co-ordination, Examples are Hima-
chal Pradesh, Andamans and Jammu
and Kashmir-—and West Bengal also
where in the rural areas road trans-
port has not developed to a great
extent.
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Shri Gajendra Prasad Sinha: May
I know how many States have dis-
approved the scheme of nationalisa-
tion till now?

Shri 8. N. Mishra: It is not nation-
alisation, it is only the setting up of
corporations. Saurashtra and Andhra
have set up corporations already.
Bihar and Mysore have agreed. In
U.P. it is under consideration.

Shri Gajendra Prasad Sinha: How
many States have not agreed to set up
corporations, that is what I want.

Mr. Speaker: He has given positive-
ly the States that have consented, the
others have not.

Shri Ranga: The answer to my
question is not at all satisfactory.
Mr. Speaker: What does he want?

Shri Ranga: He mentioned some cir-
cumstances which are not relevant.

Mr. Speaker: Next
question,

Very well.

Export of Wool

*553. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity in maunds of wool
exported by the Government ol India
from Kulu sub-division of Punjab
State during 1957-58 so far;

(b) whether a stock of wool is lying
with the woollen dealers of Amritsar;
and

(c) if so, the reasons for which they
are not allowed to export their
stocks?

The Minister of Commerce (Shri
Kanungo): (a) None. Government of
India do not export wool.

(b) Yes, Sir. The' reference pre-
sumably is to pashmina wool.

(¢) The policy regarding release of
stocks for export purposes is under
the consideration of the Government
of Punjab.
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Shri Daljit Singh: May I know
whether heavy stock is still lying in
Spiti and no arrangement has been
made for its export?

Shrl Kanungo: According to the
present policy, 50 per cent. of the
stock certified by the State Govern-
ment is released for export. Future
policy is under discussion.

Shri Hem Raj: May I know whether
it is a fact that last year the pashmina
wool traders of Lahaul and Spiti
were not given permission to export
their wool?

Shri Kanungo: Permission was given
according to the recommendation of
the State Government. Whether the
exporters were able to export or not
I do not know.

Shri Hem Raj: Is it not a fact that
permission was granted so late that
at that time the export could not be
made?

Shri Kanungo: The timc was when
the discussions were completed. Whe-
ther the exporters are able to export
or not is ‘their business.

Shri Hem Raj: May I know whether
in future permission will be granted
in time so that they will be able to
export?

Shri Kanungo: We hope the present
discussions will be completed well in
time before the next policy 1s an-
nounced.

Expenditure on the Second Plan

+
S Shri Harish Chandra Mathur:
\ Shri S. M, Banerjee:
kY
Will the Minister of Planning be
pleased to state:

*556.

(a) the estimated shortfall in the
implementation of the Plan Schemes
during the second year of the Second
Five Year Plan; and

(b) whether causes of the shortfall
have been ascertained and steps taken
to remove them?
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The Parbamentary Secretary to the .
Minister of Labour and Employment
and Planning (Shri L. N, Misrs): (a)
and (b). According to the preliminary
revised estimales, expenditure in the
States on Plan schemes during 1957-
58 amountod to Rs. 399 crores as com-
pared to Budget ‘Estimates of Rs. 431
crores. Information regarding ex-
penditure on Central Plan Schemes
will be available after the Budget for
the next year has been presented.

Shri Harish Chandra Mathur:
There is no answer to part (b) of
the question, viz.,, whether causes of
the shortfall have been ascertained
and steps taken to remove them.

The Deputy Minister of Planning
(Shri S. N. Mishra): That is because
the entire information is not avail-
able on this point. As pointed out
in the main reply itself, so far as the
Central Government expenditure is
concerned, that would be available
only after the presentation of the
Budget.

Shri Harish Chandra Mathur:
It has been clearly stated that so
far as the States are concerned, the
budget estimates were over Rs. 400
crores while the expenditure has
been much less Mayv I know whe-
ther the cau<es of the short-fall have
been ascer’ained”

Shri S. N. Mishra: Yes, Sir. In
regard to the States, on the basis
particularly of the revised estimates,
we can indicate certain recasons for
this shortfall, and particularly the
sectors in which the shortfall has
occurred. It has been mainly in
agriculture and community develop-
ment, village and small-scale indus-
tries, education, health, housing etc.
Some other reasons also were
there—reorganisation of the States,
drought conditions and not the least,
the capacity of the States to raise
resources. -

Shrimati Tarkeshwari Sinha: What
percentage of this shortfall was due
0 over-estimation, and what per-
centage was due to the actual non-
expenditure due to certain circums-
tances that the hon. Deputy Minis-
ter has mentionegd?
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Shri 8. N. Mishra: Over-estimation
of what?

Shrimati Tarkeshwari Sinha: Over-
estimation ‘of the resources and the
expenditure that is being brought
before the House from time to time
by the reports of the Public Accounts
Committee, 1 want to find out the
percentage of that over-estimation
which could not be spent.

Shri S. N. Mishra: We have to go
into each individual case and find
out which States have fallen short of
the resources they had anticipated.
It is not possible to indicate during
the Question Hour in each and
every case.

Shri Harish Chandra Mathur:
The Agriculture Minister has all the
time becn acking for more funds
for the agricultural sector, and we
are at present wedded to a policy
of intensified schemes in agriculture,
while the Minister says that in the
State sector the shortfall has been
particularly in agriculture. May 1
know what are the causes for this?

Shri 8. N. Mishra: The shortfall
in the agricultural sector has not
been because of want of funds, but
because of want of physical achieve-
ments in the field.

Mr. Speaker: Shri Banerjee.

Shrimati Tarkeshwarli Sinha: I
want a clarification on that question.

Mr. Speaker: Shri Banerjee is the
person who tabled the question.
He must be given a chance.

Shri S. M. Banerjee: May I know
whether because of the shortfall, the
plan allotment for U.P. has been
reduced by Rs. 11 crores?

Shrl S. N. Mishra: For which year
and for what purpose?

Shri S. M. Banerjee: 1958-59.

Mr. Speaker: For U, P. as a whole
is it?

Shri S. M. Banerjee: The Plan
allotment for U. P. has been. reduced.
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Shri S. N. Mishra: There is no
reduction of the U. P, Plan by any
figure. The figure arrived at has
been in consultation with the State
Government.

Shri §. M. Banerjee: The State
Government has protested against
this, ‘

Mr. Speaker: The Question Hour
is over.

WRITTEN ANSWERS TO
QUESTIONS

Plantation Inquiry Commission on
Coffee and Rubber

*537. Dr. K. B, Menon: Will the
Minister of Commerce and Industry
be plcased to refer to the reply given
to Starred Question No. 1115 on the
13th December, 1957 and state:

(a) whether Government have
taken any decision on the Reports of
the Plantation Inquiry Commission
on Coffee and Rubber; and

(b) if so, the nature thcreof?

The Minister of Commerce (Shri
Kanungo): (a) and (b). Govern-
ment’s decisions on the recommenda-
tions formulated in the reports will
be taken and announced within a
few days.

Displaced Persons in Orissa

*543, Shri Sadhan Gupta: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) whether the Central Govern-
ment has allotted any amount for
the reclamation of land at Bhusand-
pur in Orissa for rehabilitation of
displaced persons from East Pakis-
tan;

(b) if so, the amount sanctioned,
and whether it has been sanctioned
as a loan or otherwise;

(c) the purpose for which the land
reclaimed is to be utilised; and

(d) the possibilities of economic

rehabilitation in this area?
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The Minister of Rebabilitation and
Minority Affairs (Shri Mehr OChand
Khanns): (a) Yes.

(b) A sum of Rs. 7,50,000 has been
sanctioned as expenditure on capital
works and will ultimately be treated
as loan to displaced persons who are
settled on the reclaimed land. A fur-
ther sum of Rs. 20,000 has been
sanctioned as a grant to the State
Government.

(c) For the rehabilitation of dis-
placed persons,

(d) It is estimated that about 500
families will be rehabilitated on the
reclaimed area.

Coal Mines Bonus Scheme

*545. Shri T. B, Vittal Rao: Will
the Minister of Labour and Employ-
ment be pleased to refer to the reply
given to Starred Question No. 1231
on the 18th December, 1957 and state:

(a) whether the examination of
the proposal to amend the Coal Mines
Bonus Scheme with regard to the re-
moval of attendane qualification
for eligibility has since been conclud-
ed; and

(b) if so, the mature of decision
arrived at?

The Minister of Labour and
Employment and Planning (Shri
Nanda): (a) and (b). The matter is
still under examination

Irrigation Projects in Orissa

*546. Shri Sanganna: Will the
Minister of Planning be pleased to
state:

(a) whether any special irrigation
projects have been sanctioned for the
State of Orissa under the drought
scheme for the year 1857-58; and

(b) if so, what are they?

The Deputy Minister of Planning
(Shri 8. N. Mishra): (a) Yes.
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(b) These are:

Scheme (Rs. in lakhs)
(loan approved)

1. Minor Irrigation (includ-
ing wells and tanks) .. ., 880

2. Repair, refitting and

maintaining the existing
pumps. .. 184

8. For securing 500 pumps

from the Hirakud Organi-

sation and appointing the

necessary staff for working
them . .. 0800
Total 18-14
Small scale and Cottage Industries

in Ghana

*547. Shrimati Ila Palchoudhuri:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that it is
proposed to assist Ghana in the deve-
lopment of her small-scale and
cottage industries; and

(b) if so, the extent and nature of
the assistance that will be given?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). The question of provid-
ing assistance to Ghana for develop-
ment of Cottage and Small-Scale
Industries was discussed in general
terms with the Trade-cum-Goodwill
Delegation which visited India
recently. The extent and nature of
assistance to be rendered have not
yet been determined.

Non-Ferrous Metals

*549. Shri Jhunjhunwala: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Canada has offered
assistance by way of supply of 10
million Dollars worth of industrial
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metals to India under the Colombo
Plan; and

(b) it so, items of non-ferrous
metals which are proposed to be
imported and the mode of such
imports? :

The Minister of Industry (Shri
Msnubhai Shah): (a) Yes, Sir.

(b) It has been agreed with the
Canadian Government that imports
of aluminium, copper and nickel
will be financed through this aid.
Broadly thte arrangement would be
that consumers in India will place
orders on firms in India who have
normally been acting as agents of
Canadian manufacturers and sup-
pliers of these metals. Thereafter
the Government of India will ap-
proach the Canadian Government for
necessary allocations to cover the
orders.
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Displaced Persons Claims

4554, Shrimati Sucheta Kripalant:
Will the Minister of Rehabflitation
and Minerity Affairs be pleased to
state:

(a) whether it is a fact that clai-
mants for compensation could nat
avail of the ‘age priority’ concession
in the absence of any documentary
proof of their age; and

(b) if so, the number of applica-
tions which have been rejected for
want of documentary proof of age?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) Yes, the ‘old age prio-
rity’ was not available for persons
who had not shown their age in the
prescribed affidavit at the time of
filing the compensation applications
and who had no documentary proof
of age.

(b) The information is not avail-
able as no separate record of such
rejections is maintained by the
Regional Settlement Commissioners.

Trade with West Germany

¢555. Shri Kalika Singh: Will the
Minister of Commerce and Industry be
pleased to state what Indian commo-
dities are particularly in demand in
West Germany and what steps have
been taken to increase the exports
thereof?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
A number of Indian products such as
tea, mica, shellac, guns and resins,
iron manganese ores, hides and skins,
leather, jute manufactures, coir yamns,
etc. are in demand in West Germany.
In consonance with the general policy
of encouraging exports, a number of
steps are being taken to improve sales
of Indian commodities in the German
market. These include securing liber-
alization of import regulations and
quotas from the West German Govern-
ment, encouragement to Indian busi-
nessmen to study the special regquire-
ments of the German market as well
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as to establish contacts with German
importers, and participation in fairs
and exhibitions,

Export_of Iron Ore

*557. Shri T. Subramanyam: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether the port of Karwar in
Mysore State has been used for ex~
poriing iron ore from Mysore State;

(b) what is the quantity of iron ore
exporied from this port in December,
1957 and 1n January, 1958; and

(c) what steps will be taken to
improve the expori of ore from Kar-
war porl in larger quantities?

The Minister of Commerce (Shri
Kanunge): (a) Yes, Sir.

(b) The first shipment of 10,993 tons
of iron ore was made in February,
1958 through the port of Karwar.

(¢) The possibilities of 1mproving
exports from this port are presently
being examined by the State Trading
Corporation of India (Private) Ltd.

Industrial Estate in Assam

*558, Shri Bhagwati: Will the Min-
1ster of Commerce and Industry be
pleased to state:

Estate
State

(a) whether the Industrial
has started functioning in the
of Assam; and

(b) 1f so, the industries teken up or
proposed to be taken up?

The Minister of Industry (Shri
Manubhai Shah): (a) No, Sir.

(b) Does not arise.
Industrial Estates in Andhra Pradesh

*559. Shri B. S. Murthy: Will the
Minister of Commerce and Industry be
pleased to state:

(a) the progress made so far in
establishing Industrial Estates in the
Andhra Pradesh; and
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(b) the amount paid to the State by
the Centre both as grants and loans?

The Minister of Indusiry (Shri
Manubhai Shah): (a) The State Gov-
ernment has started the construction
of buillding work at Sanatnagar Estate.
The lands for the Industrial Estates at
Visakhapatnam and Vijayawada have
been acquired and further work is in
progress. The question of acquiring
the land for Samalkot Estate is under
active consideration of the State Gov-
ernment,

(b) So far the State Government
has been sanctioned a loan of Rs. 23
lakhs and a grant of Rs. 47,000 dur-
mng the two years 1956-57 and 1957-
58.

Indian Trade Delegation to West
Germany

*560. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No. 567 on
the 27th November, 1957 and state
what decisions have been taken on the
repoit of the Indian Trade delegation
which visited West Germany during
September, 19577

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
A number of recommendations relat-
ing to improvement of quality of
Indian goods, establishment of heal-
thier business practices and study of
the requirements of German consu-
mers are of a long term nature and
have to be 1mplemented, for the most
part, by the trade. On other recom-
mendations which relate to increased
participation in German exhibitions,
setting up of suitable trade and publi-
city centres in West Germany, im-
provement of arbitration facilities etc,,
the Government have already initiat-
ed action.
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Sivaraman Committee

*562. Shri Sanganna: Will the Min-
1ster of Planning be pleased to state:

(a) whether the  Government of
India have received a memorandum
from the Onssa ™M Ps. protesting
against the obscrvations of the Siva-
1aman Commitiee in respect of the
drought conditions in Orissa; and

(b) if so, the reactions of Govern-
ment to it?

The Deputy Minister of
(Shri S. N. Mishra): (a) Yes.

Planning

(b) The memorandum seems to as-
sume that the Team has suggested the
possibilities of increasing the area
under Dalua (Summer paddy) in the
whole State. This is not the case. As
in the memorandum so in the Report
of the Team only Sambalpur district
has been indicated as suitable for this
purpose. Thus there is no difference

of opinion on this point. There was,
however, some difference in the esti-
mates of yields by the Team and the
State officials. It was, therefore, sug-
gested to the Chief Minister to take
up random sampling of yields. Re-
sults of these random sampling
studies are, however, not yet avail-
able.

Salt Industry in Orissa

*563. Shri Panigrahi: Will the Min-
ister of Commerce and Industry be
pleased to state whether any scheme
or proposal for the development of
Salt Industry in Orissa is now under
consideration of the Salt Advisory
Board of the Government of India?

The Minister of Industry (Shri
Manubhai Shah): The Regional Advi-
sory Board for West Bengal and Orissa
made certain suggestions for the deve-
lopment of the Salt Industry in the
Chilka Lake, m Balasore District and
in the State of Orissa as a whole.
These suggestions are receiving atten-
tion of the State Government.

Dock Workers Advisory Committee

*564. Shri Tangamani: Will the Min-
ister of Labour and Employment be
pleased to state:

(a) whether the Government of
India propose calling a meeting of the
Dock Workers’ Advisory Committee
mn the near future; and

(b) the reasons for not calling a
single meeting since the said Board
was reconstituted on the 2nd January,
1957?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda):
(a) Yes.

(b) Mainly because many of the pro-
blems connected with stevedore lab-
our were being discussed by Govern-
ment with the representatives of the
Workers’ Organisations,

Strike in West Bokaro Colliery

*565, Shri T. B. Vittal Rao: Will
the Minister of Labour and Employ-
ment be pleased to refer to the reply
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given to Starred Question No. 958 on
the 10th December, 1867 and state:

(a) whether the workers of West
Bokaro Colliery are still on strike
since the 13th November, 1057; and

(b) it so, what further steps Gov-
ernment propose to take to resolve
the strike?

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
(a) and (b). The strike has been
called off unconditionally on the 16th
February, 1058.
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Hastinapur Township

*567. Dr. Ram Subhag Singh: Will
the Minister of Rehabilitation and
Minority Affairs be pleased to state:

(a) whether it ig a fact that a large
number of displaced persons have left
Hastinapur Township;

(b) it so, the reasons thereof; and

(¢) how Government propose to use
the vacated quarters of the Hastinapur
Township?

27 FEBRUARY 1088  Writien answers 2084

The Minister of Rehabilitation and
Minority Affatrs (Shri Melir Chand
Khanna): (a) Yes. About 30 p.c. of
the families settled there have left the
township.

(b) The main cause of desertion is
lack of employment opportunities.

(c) Two schemes of big industries
for a spinning mill ahd a sugar mill
are under consideration. The sugar
mill scheme 18 like to be sanctioned
shortly When this scheme is imple-
mented it is hoped that the vacant
quarters will be utilised.

Strike by Calcutta Dock Workers

Shri Rameshwar Tantia:
*568, { Shri Raghunath Singh:
Shrimati Mafida Ahmed:
Wil] the Minister of Labour and
Employment be pleased to state what
steps had been taken to satisfy the
demands of the Calcutta Dock Work-
ers who had gone on strike im Jan-
aury, 1958? .

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
A settlement was reached on the
same day fhe strike began and the
workers were given 48 hours time
to resume work. Those who resumed
work within the prescribed time are
getting most of the benefits of the
terms of seitlement.

Dock Workers of Madras Port

*569, Shri Tangamani: Will the
Minister of Labour and Employment
be pleased to state

(a) whether the Guaranteedq Minj-
mum Wage 1s paid by the Madras
Dock Labour Board to Dock Workers
of Madras port; and

(b) whether Government are aware
of the fact that there is a great deal
of unrest amongst Dock Workers of
Madras Port on this issue?

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
(a) Yes to those who are entitled to
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It under the Madras Dock Workers
(Regulationof Employment) Scheme,
1856.

(b) No.
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Employment Exchanges

672 Shri Ram Krishan: Will the
Munister of Labour angd Employment
be pleased to state the total number
of employment exchanges proposed
to be opened during 1958-58?

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
43

Compensation Claims

673. Shri Vajpayee, Whll the Mims-
ter of Rehabilitation and Minority
Affairs be pleased to state

(a) the number of appeals in res-
pect of compensation claims pending
in the office of the Chief Settlement
Commissioner New Delhi on the 1st
Januaiy, 1957,

(b) the number of such appeals
received and disposed of during the
year 1957,

(c) the average time taken for dis-
posal of each appecal, and

(d) the normal tim¢ taken for each
such appeal bcfore its first hearing
otarls?

The Minister of Rehabilitation and
Minonty Affairs (Shr1 Mehr Chand
Khanna). (a) 1310 including revi-
sions

(b) 5565 appcals/i.visions were re
cenned and 2404 waie disposed of

(c¢) Six to cmght months
(d) About six months

Applications for Compensation

674 Shri Vajpayece. Will the Minis-
ter of Rehabilitation and Minority
Aftairs be pleased to state -

(a) the number of applications for
compensation pending in the Office of
the Regional Seitlement Commis-
sioner, New Delhi on the 1st January,
1957 for (1) review, and (u) revi-
son;

(b) the number of stich cases receiv=
ed and disposed of during 1957;
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(c) the average nme taken for dis-

posal of each of such npplications;'

and

(d) the norma] time taken by each
such application before itg first hear-
ing takes place?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanha): (a) and (b). According to
the Displaced Persons (Compensation
and Rehabilitation) Act, 1854, the
Regional Settlement Commissioner
has no powers of revicw or revision.
Under Section 25(1) of the said Act,
the Settlement Officer has powers to
review his orders so far as it relates
to the determination of public dues
under seclion 5 of the same Act. No
such review application is pending.

(¢) and (d). Do not arise.
Nangal Fertilizer Factory

675, Shri Hem Raj: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) the progress made for the re-
habilitation of the persons of the
Kathera wvillage who were displaced
as a result of the acquisition of
colony arca for the Nenay Fertiliser
Factory;

(b) the number of persons employ-
ed from amongst these displaced per-
sons in Class III and Class IV posts
of the Nangal Fertithzer Factory dur-
ing the period from October, 1857 to
January, 1958;

(¢) the number of applications
recewved from them; and

(d) the number of posts vacant and
advertised?

The Minister f Commerce and In-
dustry (Shri Morarji Desai): (a) The
rehabilitation of the displaced villa-
gers is primarily the responsibility of
the Punjab Government. As a gesture
of good will, the Nangal Fertilizers
and Chemicals Private Ltd. propose
to meet ex gratic a part of the
expendi‘ure in connection with the
establishment of a colony for the re-
settlement of the displaced villagers

Y PEBRUARY 1988

Written Answera 2660

including those of the Kathera village,
for which a plot of land measuring
75 acres has been acquired along the
Nangal-Rupar Road. Out of this, an
area of about 35 acres has been sub-
divided in @ number of plots for allot-
ment to displaced villages, leaving the
rest as open space for the establish-
ment of school parks etc.

(b) 63.
(c) About 1000.
(d) 05.

Registered Companies in Punjab

676. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of registered Com-
panies 1in the Punjab;

(b) the number of such companies
which have gone into liquidation;
and

(c) whether these have paid the
Income Tax dues?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (a) 945
(on 1-2-58).

(b) 162 (on 1-2-58).

{(c) The information is not readily
available.
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Indian Cinema Halls in Rangeos

679. Dr. Ram Sublag Singh: Wil
the Prime Minister be pleased fo
state:

(a) whether Government are aware
that some Indian Cinema Halls in
Rangoon have been served with clo-
sure notices; and

(b) 1f so, the causes thereot‘r‘

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharlal Nehru: (a) and (b). Yes,
Sir The owners of four Indian
Cinema Halls in Rangoon were serv-
ed with closure orders as they failed
to show Burmese films for the mini-
mum period of 60 days 1n a year, as
required under the Burmese laws.
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Peaceful Uses of Atomic Energy

682, Shrl D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) whether any scientists in India
are preparing papers regarding the
Peaceful Uses of Atomic Energy to be
presented at the Second International
Scientific Conference on the Peaceful
Uses of Atomic Energy; and

(b) if so, their names?

The Prime Minisier and Minister
of External Affairs and Finance (Shri
Jawaharlal Nebru): (a) Yes.

(b) The names will be known only
after the abstracts of the papers to
be presented are received, next
month. As the topical agenda for the
Conference covers a very wide range
of subjects in this highly specialised
field, a large number of scientists will
be involved@ in preparing papers for
presentation at the Conference.

National Development Council

688. Shri D. C. Sharma: Will the
Minister of Planning be pleased to
refer to the reply given to Starred
Question No. 3 on the 11th November,
1957 and state:

(a) which of the important sugges-
tions and recommendations made ut
the meeting of the Standing Com-
mittee of the National Development
Council held in September, 1857 have
been accepted by the State and the
Central Governments; and

(b) which of these have been im-
plemented?

The Deputy Minister of Planning
(Bhrl 8. N. Mishra): (a) end (b).
Conclusions and suggestions which
urise from the discussions of the
National Development Council or of
its Standing Committee are in the
nature of agreed recommendations
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reached jointly by the members of
the Council. Rurther action is taken
by the Central and State Govern-
ments on the lines of these recom-
mendations.

So far as the implementation of
the conclusions and suggestions arising
from the discussions of the meeting
of the Standing Committee of the
National Development Council held
on September 14 and 15, 1857 is con-
cerned, the principal points to be
recorded are the following:—

(1) State Development Plans
for 1958-59 were prepared on the
"basis indicated by the National
Development Council and, after
detailed discussions with State
and Central Ministries, the plans
have since been finalised. In
working out the resources for the
State plans, the suggestions made
by the National Development
Council have been kept in view.

(2) Recommendations relating
to sales taxes on mill-made tex-
tiles, tobacco including manu-
factured tobacco and sugar have
been given effect to by the Minis-
try of Finance.

(3) Procedures for ensuring
greater flexibility in working out
the State plans exist and adjust-
ments recommended by States
within the plan ceilings are gene-
rally accepted.

(4) A number of steps to in-
tensify the small savings move-
ment have already been taken.

(5) The Ministry of Food and
Agriculture have advised States to
make irrigation supplies available
on concessional rates in the early
stages.

(8) Since the meeting of the
Standing Committee in Septem-
ber, the Planning Commission and
the Ministry of Food and Agri-
culture have followed up with the
States, and State Goverhments are
themselves taking steps to ensure
that there should be no unneces-
sary time lag in the use of irri-
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gation supplies as they become
available, The Programme Ad-
ministration Advisers of the Plan-
ning Commission have been tour-
ing the various States, The Minis-
try of Community Development
have also issued detailed instruc-
tions for action in national ex-
tension and community project
areas.

(7) The suggestions made in
the meeting of the Standing Com-
mittee of the National Develop-
ment Council on the subject of
procurement of rice during the
kharif season were taken into con-
sideration by the Ministry of Food
and Agriculture in finalising the
procurement policies which are
at present being implemented.

(8) Action on the recommen-
dations of the Standing Com-
mittee regarding land reforms is
being pursued by various State
Governments having regard to
their existing legislation and other
policy decisions.

(9) Since September 1857, the
following are the main develop-
ments which have taken place;—

(i) In Assam, legislation has
been amended so as to pro-
vide that the landlord's right of
resumption shall be subject to a
minimum area (3} acres) being
left with the tenant.

(ii) In Vidarbha areas of
Bombay legislation has been en-
acted giving interim protection
to tenants,

(iii) The interrm protection
in Madhya Bharat areas of
Madhya Pradesh which was to
expire in October 1957 has been
extended for a period of two
years.

(iv) The interim protection
given to tenants in Kerala which
was to expire on the 11th Octo-
ber 1957 has been extended up
to the 11th April 1958, A com-
trevension. Land Reforms Bill
has been introduced in the
legislature.
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(v) In Mysore, the temporary
protection given to tenants
which was to expire on the 31st
December 1957 has been ex-
tended up to June 1958. Com-
prehensive legislation is under
consideration.

(vi) In Bombay, provision has
been made restricting the area
of which the landlord can take
possession in cases of sur-
renders by tenants. A similar
provision has bcen made in res-
pect of Marathwada region of
Bombay.

(vi1) In Punjab, admunis-
trative instructions have been
issued to prevent landlords
from obtaining surrenders from
tenants under unduc pressure.

(vin) The Bombay Govern-
ment have extended the Hyde-
rabad law relating to the trans-
fer of ownership to tenants to
the Marathwada region. The
law is also being amended to
confer the right of purchase of
ownership to all tenants.

The recommendation of the
Standing Committee of the Na-
tional Development Council that
States which have enacted legis-
lation for ceilings on existing
agricultural holdings should en-
sure 1mplementation within a
given period, say, three years, and
other States which have not en-
acted legislation should complete
the legislative measures needed
by the end of 1958-59¢ has been
communicated to the State Gov-
ernments and the Planning Com-
mission is keeping in touch with
the action taken.

(10) The Ministry of Food and
Agriculture are engaged in pur-
suing the recommendations of the
Standing Committee on the sub-
ject of cooperative development.
As regards recommendations re-
lating to cooperative farming,
these have been under the con-
sideration of the Ministry of
Food and Agriculture in con-
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nection with the formulation of
the Development Plan for 1938-59.

Export of Iron and Manganese
Ores

J Shri Morarka:
\ Shri Nathwani:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the total exports of the Iron ore
and manganese ore after the State
Trading Corporation of India (Pri-
vate) Ltd., came into existence;

(b) how much of it has been done
by the Corporation and how much
by the private trade;

(c) how the total exports compare
with the previous three years' exports;
and

(d) whether Government contem-
plate any change in their policy to
promote the export of these minerals?

The Minister of Commerce and
Industry (Shri Morarji Desai): (a)
to (c). A statement containing the
required information is placed on
the Table of Lok Sabha. {See Appen-
dix IIl, annexure No. 56]

(d) Government are constantly
reviewing their policy and adjust-
ments are made whenever found
necessary from the point of view of
promoting exports.

Titanium

685. Shri V, P. Nayar: Will the
Prime Minister be pleased to state:

(a) whether the exact Titanium
content of the supplies of Minerals
made to U.S. buyers by M/s. Hopkin
and Willlams Limited, from Chavara
in Kerala State is known to the Gov-
ernment of India;

(b) whether it is a fact that the
Hopkin and Williams factories have
stopped recording the Titanium
Dioxide content of the sands export-
ed; and
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’

(e) whethep it is a fast that the
firm M/s. Bopkin and Williams
Limited receives separate bomus for
every percent in the increase of Tita-
nium Dioxide content, over 58 per
cent in sands shipped by them?

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharial Nehru): (a) Yes. The
titanium content of ilmenite sands
from Chavara (Kerala) varies from
58 per cent to 60 per cent.

(b) The firm has never officially re-
corded the titanium dioxide content
as it is neither required for any
manufacturing purposes nor is its re-
sording necessary under any Gov-
ernment regulations.

(¢) No.

Second Five Year Plan

86, S Shrl Surendranath Dwivedy:
1\ Shrl Ram Krishna:

Will the Minister of Planning be
plensed to state:

(a) the amount of expenditure pro-
vided for the second year of the
Second Five Year Plan; and

(b) the amount of expenditure ac-
tually incurred by each State?

The Deputy Minister of
(Shri 8. N. Mishra): (a) The amount
provided in the budget for 1857-58 on
Plan (Centre, States and Union Ter-
ritories) is Rs. 967 crores.

(b) The amount of actual expen-
diture incurred by each State will be
known later in the year.

Government Purchases

687. S8hri D, C. Sharma: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it is a fact that the
Ministries/Depurtments of the Gov-
ernment of India go in for local pur-
chase of the various items of require-
ments;
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(b) whether it is also & fact that
there are no arrangementy for whole-
sale purchages under any centralised
agency; and

(c) it so, the reasons therefor?

The Minister of Works, Honsing and
Supply (Shri K. C. Reddy): (a)
Direct purchase by Ministries/De-
partments of the Government of India,
instead of through the agency of the
Central Purchase Organisation, is
undertaken only in respect of de-
mands of limited value, or in case of
emergency and in cases where very
specialised equipment peculiar to the
user department, is required.

(b) No. The Central Purchasing
Agency, namely, the Directorute
General of Supplies and Disposals
ordinarily makes such bulk pur-
chases on behalf of Ministries/De~

. partments of the Government of

India.
(c) Does not arise.
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Export of Indian Films

691. Shri Bishwanath Roy: Will the
Minister of Information and Broad-
casting be pleased to state the posi-
tion n regard to the export of Indian
cinema films during 1957 in compar-
1son with 19567

The Minister of Information and
Broadcasting (Dr. Keskar): India ex-
ported 154 lakh feet of exposed cine-
matograph films during January—
August 1957, valued at Rs 7245
lakhs Figures for 1956 are not
available as no separate statistics 1n
respect of films were maintained
prior to 1957

Central Schemes in Punjab

692. Shri Daljit Singh: Will the M-
nister of Planning be pleased to state

(a) the number of schcmes which
the Central Government are dnectly
executing 1in the Punjab State,

(b) the dctails of the schemes, and

(¢) the total amount entucly pro-
vided by the Centre for those schemes
during 1957-587

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) to (¢) A
statement 15 placed on the Table of
the Lok Sabha ([See Appendix III,
annexure No 5§7]

Transportation of Human Labour

693. Shri Sanganna: Will the Minis-
ter of Labour and Employment be
pleased to state

(a) whether it 1s a fact that human
labour has been exported from the
Staté of Orissa to Tripuia territory
for employment in the development
wotk;
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(b) if s0, on what terms and condi-
tions; and

(c)- whether the Government of
Orissa have been consulted in the
matter?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda):
(a) No, not through any Government
agency.

(b) and (c). Do not anse.

Indian Missing in Karachi

Shri Vajpayee:

Dr. Ram Subhag Singh:
694. { Shri E. Madhusudan Rao:

Shri Assar:

Shri D €. Sharma:

Will the Prime Minister be pleased
to state*

(a) whether an employee of the
Indian High Commuission in Pakistan
scheduled to leave for Dclhi on the
13th January, 1958, disappeared mys-
teriously just a day before his pro-
posed departurc,

(b) the efforts made to trace his
whereabouts, and

(c) the results thcreof?

The Prime Mmster and Minister of
Fxternal Affairs and Finance (Shri
Jawaharlal Nehru). (a) Shr1 Inder
Paikash Batra, « m mber of the staff
of the Indian High Commission at
Karachi who was <cheduled to leave
Karach: by aun on 13th January for
Delh1 on leave disappeared from
Karachs on 12th J. nuary, 1958

(b) and (¢) Enquiries were siarted
with the assistance of the Pakistan
authorities to trace him Shr1 Batra,
however, ariived in Delh1 on 7th
Fcbiuvary and 1t was learnt that he
had arrived m Ind.a by rail on 13th
Januaiy and stayed at Jodhpur for
some days before coming to Delh:

Pakistani Nationals

695. Dr. Ram Subhag Singh: Will
the Prime Minister be pleased to state:

(a) whether 1t 1s a fact that some
Pakistan: nationals who wvisited Dellu



678 Wreitien Answers

last year took up employment in con-
travention of visa rules,

(b) if so, the number of such per-
sons, and

(c) whether any action 18 Dbeing
taken against them?

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharlal Nehru): (a) Yes, Sir

(b) 99 Pakistani nationals

(c) Out of the nmety-nine, seven-
ty-eight have left for Pakistan, while
cases of the remamnmng twenty-one
are under consideration
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Industries under Second Five Year
Plan

697. Shri Jhunjhunwala: Will the

Mimnister of Planning be pleased to
state

(a) whether any industries have
already reached the targets for capac-
gly set under the Second Five Year

an,

(b) 1if so, the names thereof,

(c) whether any revised upward
targets of capacity have been fixed
for some industries, and

(d) i so, the names of the indus-
tries and revised targets for such in-
dustries?

The Deputy Minister of Planning
(Shri 8 N. Mishra): (a) Yes, Sir

(b) (1) Diesel Engmes
(1) Petroleum Refining
(m) Staple Fibre

(c) Yes, Sir

(d) A Statement 1s placed on the
Table of the Lok Sabha [See Appen-
dix III, annexure No 58}

Cottage and Small Scale Indusiries

698 Shri L. Achaw Singh: Will the
Minister of Commerce and Industry
be pleased to state

(a) how many pilot centres have
been opened in Assam, Manipur and
Tripura for the development of cot-
tage and small scale industries,

(b) whether any pilot scheme to
advance loans to small scale mndus-
tries has been taken up by the State
Banh of India in these areas, and

AWE Nav)

(c) 1f not, the reasons therefor?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (a) The
ject areas under the Community Deve-
lopment Programme for the develop-
ment of cottage and small scale in-
reference is obwviously to pirlot pro-
dustries If so, there 15 one pilo
projess area each in the State of
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Assam end the Union Territories of
Mampur and Tripura

(b) and (c). The State Bank's pilot
scheme for advancing loans to small
scale industries will shortly be ex-
tended to Dibrugarh in Assam State
The scheme 15 not being extended to
the Union Territories of Tripura and
Manipur as the State Bank has no
branch i1n these areas The assistance
which the small scale industries 1n
these Territories obtains 1s under the
State Aid to Industries Act

Supplies Dropped in NEFA

699, Shri L. Achaw Singh. Will the
Prime Minister be pleased to state

(a) the total quantity of supplies
dropped 1n NEFA during 1957, and

(b) the total amount of freight
paid to the private companies for such
supphies during that year?

The Prime Minister and Minister of
External Affaisr and Finance (Shri
Jawaharlal Nehru): (a) 8,869 5 Tons
Gross

(b) An amount of Rs 23,33,917 has
been paid in 1957 to private com-
panies in part payment of their bill
for the supplies dropped by them in

1957 « B '!
Meeting of Partition Body

700. Shri Hem Raj: Will the Prime
Minister be pleased to state

(a) whether the Partition Body of
the two Punjabs met recently to
settle the outstanding matters between
India and Pakistan,

(b) if so, the matters discussed and
the decisions taken thereon, and

(c) how far they have been imple-
mented?

Thoe Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharlal Nehru): (a) Yes S A
meeting of the Punjab Imgplementa-
tion Commuittee was held Chandi-
garh on the 17th and 18th October,
1957 Sty

(b) and (c). A copy of the proceed-
mgs of the meeting is laid on the
Table of the Lok Sabha [Placed in
Library. See LT-564/58 )

Uranium Ore

701. Shri Shobha Ram: Will the
Prime Minister be pleased to state:

(a) the names of the areas m
Rajasthan where uramium ores have
been discovered,

(b) the nature and potentiality of
each area with their analysis results,
and

(¢) whether the Department of
Atomic Energy 1s going to instal an
upgrading plant for treatment of
low grade uranjum ores of Rajasthan?

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharlal Nehru): (a) and (b) A
number of Uramum ore deposits of
various types have been discovered
in Udaipur and Jaipur Divisions and
Aymer and Alwar Districts in Ra)as-
than Detailed investigations are still
1n progress for ascertatning the assay
value of the ore bodies 1n bulk and
the nature and extent thereof on the
basis of which their potentiality for
commercial exploitation may be
judged

(¢) An expcrimental  ore-dressing
plant 1s already 1n operation at one
of the prospects and others are in-
tended to be put up where necessary
for prelimmnary investigations The
question of setting up a full-scale
ore-dressing plant will be taken up
when the existence of large commer-
cial sources of ore has been estab-
lished

Madurai Ramnad Chamber of
Commerce

702. Shri Tangamani: Will the
Minister of Commerce and Industry
be pleased to state

(a) whether the Madurai Ramnad
Chamber of Commerce gave a Memo-
randum to hum regarding oil and oil
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seeds during his visit to Madurai on*
the 24th December, 1957; and 4

(b) it so, what steps have been

taken to meet their demands?

The Minister of Commerce and
Industry (Shri Morarjl Desal): (a)
Yes, Sir.

{b) The suggestions made regard-
ing oils and oilseeds were—

(i) groundnut oil might be allow-
ed export and coconut oil
imported to replace ground-
nut oil; and

(ii) exports of groundnut oilcake
should be limited to 100 tons
at a time per shipper.

The first suggestion was not found
acceptable because coconut oil is not
a suitable substitute for groundnut
oil in the Vanaspath industry where
it is mostly required As regrads the
second suggestion, export of ground-
nut oilcake is now regulated through
established shippers on the basis of
past exports.
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Cottage Industries

704. Bhri Daljit Singh: Will the
Minister® of Commerce and Industry
be pleased to state:

(a) whether there is a prﬁpcnl to
develop some more cottage industries
in Kangra district of the Punjab
State; and

(b) if so, the kind of cottage
industries proposed to be developed?

The Minister of Commerce and
Industry (Shri Morarji Desal): (a)
and (b). In addition to providing
traming 1n the weaving of pashmina
carpets, hooked rugs, namdas and
chain-stitch embroidery on namdas
and hessian cloth and the establish-
ment of a plantation-cum-demonsira-
tion centre for rearing silk worms in
Kangra District which would be
continued during 1958-59, it is pro-
posed to develop in thal year training
m manufacture of wooden toys,
bamboo articles and niwar and tapes.

Textile Mills

706. Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the names of textile mills
which remained closed upto the end
of January, 1958;

(b) the reasons therefor;

(c) whether any steps have been
taken to start these factories or
mills;

(d) if so, the nature thereof; and
(e) the result achieved?
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The Miunister of Commerce and
Industry (Shri Morarji Desaf): (a)
to (e). The question presumably refers
to Cotton Textiles. A statement giv-
ing the required information is placed
on the Table of the Lok Sabha. [See
Appendix III, annexure No, 59.]

Employment Exchange

767. Sardar Igbal Bingh: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that
registragion for some posts has been

stopped in the Employment Exchang-
es; and

(b) it so, the reasons therefor?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda):
(a) No.

(b). Does not arise,

Trade with Tibet

708, Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to state what is India’s
present volume of trade with Tibet?

The Minister of Commerce and
Industry (Shri Morarji Desal): (a)
A statement giving figures of trade
between India and Tibet during 1957-
58 (April-October) is placed on the
Table of the Lok Sabha. [See Appen-
dix III, annexure No. 60]. Figures
for later months are not yet available.

Tea Production

709, Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleagsed to state:

(a) the total qQuantity of tea pro-
duced in each of the hilly districts of
Punjab from 1850 to 1937, year-wise;

(b) the acreage of land in which
tea was grown in each district in
sach of the above years; - ¢
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(¢) the number of tea plantations
and tea factories which worked in

each district in each of the above
years; and

(d) the number of tea plantations
and tea factories owned by the
foreigners in each district separately
at present?

The Minisier of Commerce and
Industry (Shri Morarji Desal): (a)
to (c). It is reported that tea is grown
m the Punjab State only in the
Kangra District. A statement showing
the quantity of tea produced, acreage
under tea and number of tea planta-
tions in Kangra during the years 1950
to 1957 1s placed on the Table of the
House. [See Appendix III, annexure
No 61]. As regards factories no year-
wise information is available but ac-
cording to the Excise authorities there
are 39 establishments operated by
power.

(d) Nil, according to the records
maintained by the Tea Board.

C.P.W.D.

710. Shri Easwara Iyer: Will the
Minister of Works, Housing and
Supply be pleased to refer to the
statement made in the Lok Sabha on
the 14th August, 1957 regarding
conversion of certain categories of
workcharged staff of Central Public
Works Department into regular
establishment and state:

(a) whether they have since been
transferred to the regular establish-
ment; and

(b) if not, the reasons therefor?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) and
(b). A committee of officers has been
appointed to implement the decisions
regarding workcharged staff of the
Central Public Works Department
announced by me in the House on the
14th August 1957,

Various service conditions like
counting of past service, pension bene-
fits, carrying over of past leave stc,
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are being worked out by the Commit-
tee and the actual transfer of person-
nel will be undertaken as soom as
these points are settled. Every effort
is being made to expedite the finallsa-
tion of this matter.

Motion for

C.P.W.D.
711. Shri Easwara Iyer: Will the
Minister of Works, Housing and

Supply be pleased to refer to the
statement made in the Lok Sabha
on the 14th August, 1957 regarding
confirmation of workcharged staff of
Central Public Works Department
and state the progress made in ths
matter?

The Minister of Works, Housing and
Supply (Shri K. C Reddy): For the
implementation of my declaration in
the House on the 14th August, 1957
regarding Workcharged staff of the
Central Public Works Department, a
special committee of officers has been
set up and the committee 1s actively
at work.

2. Before the confirmation of per-
sons can be effected, permanent posts
in each industrial category of Work-
charged Establishment have to be
worked out. Actual confirmation of
persons can only be made after the
permanent posts have been fixed.

MOTION FOR ADJOURNMENT

FAST BY SHRIMATI SUDHA
GOAN JAIL

JOSHI IN

12 hrs.

Mr. Speaker: I have received notice
of an adjournment motion relating to-

“The indefinite fast by Mrs.
Sudha Joshi in Madgaon jail in
protest of the 1ll-treatment of
women satyagrahis by the jail
authorities.”

1 would like to know the facts. Has
the Minister any information?

Shri Braj Raj Singh (Firozabad):
May I submit . .t

Myr. Speaker:* 1- have read out the
adjournment motion. I am asking the
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Minister if he has got any information
regarding this matter.

The Prime Minister and Minister of
External Affairs and Finance (Shri
Jawaharfal Nehru): We have no in-
formation except what the hon, Mem-
ber Shri Goray was pleased to tell
us. And something has appeared in
the press. .

As soon ag we heard about this, we
got in touch by telephone with some
officers in Bombay who also said that
they had no special information ex-
cept the press report that they had
seen but that they would immediately
inquire into that matter further. And
perhaps, we may be able to get some
more information about 1t. It 13, of
course, not very easy to get authentic
information about things that happen
not only in Goa but inside a prison in
Goa, as 1t 1s a double prison. But,
unfortunately, as we all know, condi-
tions in the prisons there are pecu-
liarly bad and most distressing. So,
there is nothing very surprising
about such a report. We shall cer-
tainly ecnquire further into this mat-
ter. At the present moment, I can
say nothing more.

Shri Braj Raj Singh: My submis-
sion 1s that with regrad to this matter,
the feelings 1n the country are run-
ning high and the people are very
much agitated. So, we would natural-
ly hke that Government take very
urgent steps to get some more infor-
mation and do something, if possible,
to free those people who are still in
the Goan jails.

Shri Goray (Poona): This 1s a mat-
ter on which I want the massive
opinion of this House as well as of
Government to express itself in no
uncertain terms

Mrs. Josh1 did not resort to this ex-
treme measure light-heartedly. She
had made appeal after appeal to the
Governor-General of Goa saying that
women satyagrahis were being i:'lj
treated and ill-treatment should
discontinued, andd#tat hessogli!pe.
sonally intervéhe''But when she’
rot hear anythung from him,/andathe
ill-treatment coftinded, she ! baf to
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take resort to a fast She int-
mated ber husband that from Wed-
nesday she will have to live on water
alone. That 15 how the fast has
started

It 1s not a new thing in Goa that
the prisoners there are 1ll-treated I
have tred to convey to you earher
also that so far as medical treatment
18 concerned, the Goan prisoners are
completely neglected It has been our
effort to send them medicines or send
them money so that they could buy
medicines Those four patriots who
escaped from the Aguada prison very
recently have also testified to the 1ll-
treatment that i1s being given to the
Goan prisoners And now this fast has
come

I want that we should try to bring
a8 much pressure as possible on the
Goan authorities and the Goan Gov-
ernment and see that the prisoncrs
who are there in Goa, and who have
been sentenced to long terms of im-
prisonment—Mrs Joshi1 has been sen
tenced to ten years’ imprisonment and
two years’ imprisonment m lheu of
fine, thus, 1n all, to twelve years—
should at least be fairly treated

Shri Jawaharlal Nehru May I say
that 1 am almost entirely in agree
ment with what the hon Member has
said 1n regard to this matter> And
we think 1t 1s our duty and 1t 1s the
duty of this Parhament and the coun-
try indeed to do our best to help these
poor prisonels 1n Goa, apart from the
larger 1ssue I mean

In regard to Mrs Sudha Joshy, there
15 another question which has not been
decided yet as to whether she 1s an
Indian national or not I beheve she
claims to be an Indian national But
that apart, whether she 1s an Indian
national or not, the very least that
can be said 1s that they are entitled
to civilised treatment, which they do
not get

The hon Member saixd something
about our sending medicines and the
rest We shall gladly send anything,
but I have this difficulty that when
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he himself was in prison along with
some others, I sent quite a considera-
ble amount of books, but months and
years afterwards I heard that none
reached them I took a lot of trouble
m collecting special books—I had been
told that they were interested mn spe-
cial subjects—but not one reached
th«;m I do not know where they are
still

Anyhow, we shall certamnly fully
enquire 1nto this matter, and I do hope
that Indian public opinion will also
realise fully this continuing harsh
treatment in regard to people whose
sole guilt, if guilt, 1s that they wanted
peacefully to secure the freedom of
Goa

Shri Goray It 1s not only Mrs
Josh), but there 1s one Mr Ranade
who has been sentenced to twenty-
eight years Even after he has been
sentenced he has not been removed
from the police lock-up, and for
twenty-four hours in the day, he has
to sit 1n a cell Both his mother and
his brother went to see him, and they
pleaded that he should be taken out
at least for half an hour for a morn-
mg walk outside as constitutional But
they also have failed, and this young
boy who has been sentenced to twenty-
cight years will have to continue like
that for vears to come confined to a
single cell

Shri Braj Raj Singh Could we have
an assurance from the Prime Minister
that fuller information whenever
available will be placed before the
House”

Raja Mahendra Pratap (Mathura)
I believe the approach i1s wrong The
1deas of the Portuguese should also
be changed as 1 tried in Pakistan

Mr Speaker We have heard enough
As and when further information 18
available with respect to such matters
as these, which get publiaaity in the
newspapers to a partial extent, I am
sure the Minister will place it before
the House

Shri Jawaharlal Nehru: Of course
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Mr. Speaker: No special direction is
necesnry.;

It is really unfortunate that these
events are happening there. It has
been again and agamn brought to the
notice of the House. But except for
bringing these various incidents to the
notice of the House, nobody has sug-
gested what further action can be
taken, During the debate on the’
General Budget, hon. Members may
give vent to their feelings, the unani-
mous feelings of the House,

Under these circumstances, I do not
think it will be useful to give my
consent,

Shri Yajnik (Ahmedabad): Can we
not make an appeal to the Pope to
interfere in this matter?

Mr. Speaker: We cannot invade that
territory.

I do not give my consent to this
adjournment motion.

Hereafter, what I would suggest is
this I brought up this adjournment
motion before the House because I
merely wanted to get some informa-
tion regarding this matter and also
to show to the world that we are all
interested in this matter. Otherwise,
a short notice question would have
been the proper means to elicit facts

Shri Raghunath Singh (Varanasi):
1 have already given notice of one

Dr. Ram Snbhag Singh (Sasaram):
Because of this, the short notice ques-
tion may be barred.

Pandit D. N. Tiwary (Kesaria):
There is one suggestion. Raja
Mahendra Pratap may be sent to Goa
to change their minds, as he has done
in Pakistan.

Shri Raghunath Singh: Ves.
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PAPERS LAID ON THE TABLE

ANNUAL REPORT AND ACCOUNTS OF
HmvousTaNn HousiNGg FacTory
(Private) LimiTep, FOR 1958-

87

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): I beg to lay on the Table
under sub-section (1) of section 639
of the Companies Act, 1956, a copy of
the Annual Report of the Hindustan
Housing Factory (Private) Limited
along with the Audited Accounts for
the year 1956-57.

{Placed in Library. See No. LT8562/
58.]

STATEMENT SHOWING ACTION TAKEN
BY GOVERNMENT ON ASSURANCES,
PROMISES AND UNDERTAKINGS
GIVEN

The Minister of Parllamentary
Affairs (Shri Satya Narayan Sinha):
I beg to lay on the Table the follow-
ing statements showing the action
taken by Government on various as-
surances, promises and undertakings
given by Ministers during the various

* sessions shown against each:—

(1) Supplementary Statement No.
1I

Third Session, 1957 of Second Lok
Sabha.

(2) Supplementary Statement No.
VIIL

Second Session, 1957 of Second
Lok Sabha.

(3) Supplementary Statement No.
IX.

First Session, 1957 of Second Lok
Sabha.

(4) Supplementary Statement No.
VI

Fifteenth Session, 1957 of
Lok Sabha.

{See Appendix II, annexure Nos.
62, 63, 64 and 65.]

First
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STATEMENT RE EXPLOSIONS AT
PATHANKOT

The Minister of Defence (Shri
Krishna Menon). Mr Speaker, Sir,
you had given directions that any
change in the situation arising from
the explosions m Pathankot should be
reported to the House, and I had
undertaken to do so

Now, first of all, in regard to casual-
ties, the Army casualties are now 9
mnstead of the 8 that I gave before,
that 1s not to say that any of the
injured persons has died, but we have
discovered one more body The total
civilian casualties are now 34 which
means that out of the 28 civihans who
were believed to be missing <some are
now found dead, and out of those who
we thought, had diisappeared five
have been traced So, on the missing
hist, there are six remamng

I think you will allow me to say,
Mr Speaker, that 1t 1s difficult to give
with regard to these dead persons
anything more than estimates, be-
cause of the condition in which thev
were blown up

The second is that I informed the
House that road and railway traffic
had to be suspended Now, road
traffic was reopened on the next day
that is, the 25th February, 1958 And
railway trafic which 19 reallv the
sphere of my colleague the Railway
Minuster, has been reopened yesterday,
the 26th Februarv 1958 the Army
having agreed to 1ts being reopened

With regard to reliefs, we still have
not been able to locate the next-of-
kin So far as the military dead are
concerned, search is continuing  As
regards civihan reliefs the Puniab
Government have distributed Rs 200
peyf family to 10 families Enauirieg
about requirements of the sufferers
continue, ]
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Finally, the Court of Inquiry hes
been instituted It began work yes-
terday morning and it has examined
two withesses One of the witnesses
1s still not m a condition to give
coherent evidence Therefore, 1t must
take some time

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

FirrR REpORT

Shri Muilchand Dube (Farrukha-
bad) I beg to present the Fifth Re-
port of the Commttee on Absence of
Members from the sittings of the
House

I also lay on the Table a copy of
the Statement showing names of
Members who have been absent for
15 days or more continuously during
the last session

ELECTION TO COMMITTEE

EmMP1OYFES’ STATE INSURANCE !
’Conpomnou

The Deputy Minister of Labour
(Shri Abid Ah) I beg to move

“That 1n pursuance of clause (1)
of Section 4 of the Employees’
State Insurance Act, 1948, read
with rule 2A of the Employees’
State Insurance (Central) Rules,
1950, the Members of Lok Sabha
do proceed to elect in such man-
ner as the Speaker may dire~t,
one Member from among them-
selves to serve as a member of
the Employees’ State Insurance
Corporation which 1s being re-
constituted ”

Mr. Speaker: The question 18

“That m pursuance of clause
(1) of Section 4 of the Employees’
State Insurance Act, 1048 read
with rule 2A of the Employees’



2691 Railway Budget—

State Insurance (Central) Rules,
1950, the Members of Lok Sabha
do praceed to elect, in such man-
ner as the Speaker may direct,
one Member from among them-
selves to serve as a member of the
Employees’ State Insurance Cor-
poration which is being reconsti-
tuted.”

The motion was adopted.

RAILWAY BUDGET, 1858-50—
GENERAL DISCUSS]ON—
contd.

Mr. Speaker: The House will now
‘esume further discussion of the Rail-
way Budget. Out of 15 hours allot-
ted, 4 hours and 40 minutes have al-
ready been availed of, and 10 hours
and 20 minutes remain.

Shri Ganpati Ram may kindly con-
linue his speech.

ot moefa ww (AR, A,
sgfae wfewi) ;o weaw W,
&9 & WIET WS APW &Y wfeATEd
Y a1 W frfaeex w1 ama wrsfya
A A A oq fe
WA § A a€ GG FoArSeT
HEEH  § AT 9T TR A g
F foi Sreed Y F8 aw B/

Mr. Speaker: A number of hon.
Members have given their names.
Every hon. Member would like
to say something relating to his con-
stituency, e.g. need for over-bridges
difficulties in regard to other matters
and so on. Therefore, I would appeal
{o hon. Members to confine their re-
marks to ten minutes, if possible, so
that as many Members as poassible
may have a chance to speak.

Shri Bimal Ghose (Barrackpore):
During general discussion, we shall
not probably be referring to indivi-
dual dificulties, and ten minutes would
rotibe a fair~allocation of time for
general discussion
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'

Mr. Speaker: If I find that an hon.
Member is not confining himself to in-
dividual or local matters but is speak-
ing on general matters, I will allow
more time.

st nmefe T pnfe A
gt ¥ fag Srwd ¥ gHE aw
wgTe AT FIEMT qgad  WTANOS
1 A & agaw § St 9d s
¢ 39 97 0 &l W ag fewa Y
21T oF acw @ f@ A mfew
ey & W g8 ACE A9 9T A
¢ fres oy yofes o & o
R T oF 1F 52 A% T @M
qear ¢ 1 qg A IAAT ¥ WK
g wfywfal & aor ¥ f5 s
fasr a1 wex fawr awe @ foad
T g fear wm@

W 7 A% feamr § B for o
FEETE AAAIL ATEA F IgHRA
B W 9T 3@ T Ay o ], A
fr @81 9 8 @@ 4, 7% wrearen fxar
a1 ff aetEr Y@ ¥ fawa ®
qEWEN § A TAA a9 waw
TF @ Sreent FaT fem w0
@ rEwn aga A § 1 IAw
FAT TN AETEAT &1 Wg Y
gl TT Y % e A AT Taw g
@ T AT agE @ ¥ WA
T 9 F$ AATRRT & o Ay
et 9% W W A ¥ A wed
A WX aeE W AH
¥ Y ared wwe fradt § 1 W
folt v e Y qg g AT
) el ot { oag W A BN
wveares fear a1 fF o A 8
Y T F 1 T THE WH
9 qF g LOA IAA I
m;ﬁm_ﬁwgaﬁ«rtm§
e ol v e e g iR agt &
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[sh awefs T}
W@o@ﬂot{omﬂmm
¥ gRWT ¥ uw AWMy W A
® qraiur gy & o wowgfE
TN arw §F  ¥W T A eqre famn
Fam )

g § W fAm & wEww ®
ag st &t fr waf & agTw AW
T qzew, foediey, e, 9
FGHITEL OF T qTEA WAt AT |
R gggam N felt @ 5
IEET 7 A Frar W arew @ 1 AR
9 qwe ¥ & g% argA 71 #1 fow
A F@r & TEx A W oeaw oW
s wElwa wIen 4w g fro9e
TGS FT §9 FAOST ILT FT IAGT HY
WEWFAT 1 T F T N T
1

aq @ A gk ¥ WA fawm
# gfemt F1 A Y a9 g
oM AElad AT AEAT 1ol
N ImIm ¥ fram rene A
A P8y W g @t gl é wm
ot a5 efera 71 3/ QU A&
fear o &1 3w 9 ¥ fA afe-
T 4wl & ST SR TR
qu a@ A @ 1 @@ aw A
¢ SR = R ®) adE 7 Ty
2 IR A gfaet A "Ewr Ay @ o
qg & T 3 § o I AW
om ifgd ar a® @ wQ g e
&1 o @ T e ¥ # gl
N ger g & 1 Al T
s e wgd s e
g 3 @ ww fear mar 3 4 @
ey} ¥ gfoom gwell § AR
am # d fis W2 § foeelt sy
¢ ol de aew wg @A 9w
fr gfioor) w1 e Rear ma, feelt

g gf, s I Wt F gy
FT T AT QT g el o
Yud Aaew Wt o ¥ W fokR
T Ay mft R o ol
R F Jw A wit off Afiew
Ia% arx s o Foid oy
Ny & g g froow gifem
ar uF dwte gra qg e §f 9@
fF & 20uR ¥ A (e¥s aw et
g eret g o IR feaw gfromy
Y var gt |

a9 @ & 7 v e g fr
ffad Y93 siew @ & 9w oft
afed § gfor f nen aga
T T AA Y o F oW By A A
st gfcat Y avw ¥ a7 qon wren
gefof g wm e w g
7 R owr % WE oAt w
F A9 3 A gIFfad X "I
Z Far s e o Alr@q &
s fr gt frdedem ox I fem
T @ AT A PN @ a4
ik 3w fod & 4 fr aferss &
AY TYTAAAY FWAABITT BT § AR
fmr smd 1 mar fReAy 1 wEm
# O qF a6 A & I wwd
731 a8 Fa o # fr efoew wgeh
aAEET AR & Wi 3w
s wgaE g fF W
¥ i oyraee FATeEE
pay & aefadwr & oo omar nfgda

#omt &t az N Rwrag 2 R
I A 7 fordae a8 fear
art i owlY v ar & v A fem-
' TR § uw fong foft oY fie
i et oY 7w ¥ 72 ox fafh
N TF AT A7 v § fn shRew
F R F A gheort & agforaa froamd s
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#fier dur ar g 2wy over @ ¥E
am § fie fareelt R o g e
foad 7% wrelt ford ot It oot
& W21 weT g fimar s anfed o
ag v X o & fe g faforedy &1
A FEAT QR F qRX A TG
& ot sehirdam 3 A fawar qmam
R ¥ 7 ©F Fg YU FRA QUL
gt | I fadrrt fear mar 1 IR QE
ghoom diwdr ar Wt drefte o< ar
#fier forez @ IaaT ATH ¥y a1 AT YEAT
forar o1 1| WA wfgwfay § vy
et 3 fad 1 s femae
&y @ wfgfar @ ag foe &
fir SuET AT wyE ved R AT R 1
IUFT WX AL AT A 3uwe faar
a1 # qgm Wwew g o
FAT e FT 3gT 909 § | WOF
a7t 7 AHFTY I g9 aE N w9
wThem FHE | W aE A
ay gfaamit i< fro wvo ¥ @A
g1 ot gfomt &7 a<fade 7 faA
o af faa qer 1 W ad
grg @ a1 IaE fodaw s
# g Agr graTm

aq @ 7 3g o1 fEagw s
g g B oF wfeRs o S
iy e frar oma foree ag 0
fem o fF ag 3@ fr 9 fawmwr &
forft deiy  moed gt € oW
R & frAdr & glomt s @
grar & s rawy o g geq 7
amad dm At ¥ gg Y arear s
fe &t oft o focRTw &1 QU W
% fag gurr fed m@ § o e @
T ARA RN

§ wF oam A oavs W A

am wfoa Fon agm ) gfaa
A W g ATy Ty

frwr o iR Iy agw -
mfrar @t & 1+ Y i o
gt % fed s 79 e o
aaifeqfas w1 #Yer faar and 1 gy
qar frr am & e § gAwr
fomamg® ®ver @ AT a1 "/

W F AR d T aE Ao o
frm & aefam gorgr o aww
WERT T WgT g ) agF ¥
wifefad & =wra FF gurgn § WK
IGH! AAGAT AN G AW A
g ¢ B vargrare & uweew s
tf e s s d =@
& T ot g v gfeEt
¥ AT gUTYE ¥ SYEER faT Irar
¢ TAEEY FRU gEA Az e
T AT AW § PAGT T T FC
et & A Yo o F o @Ay
9T Wt qrdt fred sy oo 8, ww &
gomt &1 @ | W § wfafor
¥ R 9T T HFT ok W
i €17 § TF  wsRe o gfc-
st wr dr fag e

- W & 9 gfewdew
& WE I AW F W ww
feor sgar g swagd fe e
TfISTH T X T R 1 qA wH
g ¢ fr 7 ofedes @@ oo
wqraT g1 & fF @ @@ e W
A 9T WA 216 TR
G g7 1w ag ofr W g
¢ faoad feeelt oix godt foeelt &
AR T quicd qeur & @y & |
g W TEd § wn ¢ fF o g e
& frwea gaT & @ 9w oam-
mrdifaeE §3v &1 W faur
¢, fq &t wom @ g &)
o gww wg ¢ B8 § o,
feest X qoEwdy A g T &
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[* woafa ]
sl WY f @ a1 awEd
w7y frm ¥ aifgg B va r
fodmm & o s 7 oogenw
B o wifgd 0 Ffew fawd
¢ fr owlifdes aef guene
= fa@aa g

WP o SA-TIAE &7 HAE §,
& ARG eEEly 7 99 a0E
o feamr 91 1 wfeaR S o
g W § 7 dediR AR AR
F g 7 39 1 fafed sarey iR
2 dfew ST A A ww e omar
URIREE TR FAE B § SR
& gw fawg & wwvaw faar ar
Q = qgH 51 e A s
far ar f& 99 & @ %7 ST
yoew, SfFw it o g wEer
T AT WE o g &
Ig AET WE YA & SRR
2 F T IF W OANES A
TR TET A, 1 T A
FawEr A F@ omam, @ f
wowg owAW ¢ & WE AW A
SE w0 g F A am A A
QO ==

wq & w9 #7 @ N =5
W aw oA g, W fF
Wa ¥ 59w o sEe I ¥
fafe 31 4 fA=A T 3w
g f& o1 @R 4r g s @
forey frwErd aga el R,
T Swmm § W it Srer-art
A g1 TF qE 9% FEQ@ 0F
wpweY mrafaal 1 sy Za arfgd,
9 f& 9w s A 7 IR e
8w WY # g O ¥aw @
o €, fom A acE wer s
T owfg@

¥ anrt gfondl ¥ w7 ¥
s & few w@ & g W
avar § fe s w4 el
Wk ife ) & g wEEr W
g fs afmfer ok #fe wr @
N gomr Iufierd  sosiEee
alt  for omar & 1 wmd aneR
FEIE & o myo wifww ¥ UK
w1 o of OF Wit g dawd,
foot S amey T 4R Ferar alt Y &
? wrewr s @ A< feer
g 5 Siffd oz dfe wy g W
thom oniEard & gees § ga
srefrY ®Y spiee for o o
I &% faw ww F g wnd
grsfeme gaR Y o ¥ fod dmFA
g Ramm saa g fe @ ol
arm o s o afafew 4 @
gAY FwdY @, I/ W1 T HFE 6T
s e & faay s aifgd o

gry frafy ag & f5 afeae o

g W afom aga fgd gh @ Wk
s g gfend 78 frw o &)
# Fadza oo wg g ol wg-

foeeTa o fodaa faar
W oww § owm
Mr. Speaker: Shrimati Uma Nehru

Shri Raghunath Singh (Varanisi):
I am waiting smnce yesterday, Sir.
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Mr. Speaker: T will give preference

to a lady Member.... .
Shri Raghunath Singh: Surely.

Mr. Speaker: . and that too from
Uttar Pradesh.
waft am age ()

sfrar efiwT off, 9 fafaedy & o=
TER & W avey A 2, Afew see
arg ag #f ka2 fie mit oF S
Tt wgr gl d, et fr g e
dr 1T Y i R ol 2 @9 | A
fafret & o " W N @
foeger azar & ¢ i oD @
fr ag ¥ R ddwt M aE N
agfay 2, I o 719 & oy
sifaer o7 a7 goT 7 & i o Fe
% femt & A dz-asfa At aww
MEEdaMREm @I R ad g
Towmda@oar s fraaed@
T T EA |

W et § v o et &t feae
# g 0& A 4 W £, I (A0
Y a=raed ol a% Y avg A W g
# 1 gt & i Faforedt a 2 f o
fexcdta fafam age 35 & & faw
& afeq foe o s fomfam & gt
a1 gufir off, ag T 4@ g F

o W wifew —aF 7
¥ ¥ &Y, §%e s 8T g,
a1 9 FE F Gl 7R q q@gA
ST ¥% aE &1 WK m dfew F
e # 9, @ O ew g
fr gy o< fagme ) BT EW R
LS ECIE GO
& wrget g fir farferee g v oo s
Z 19w & 39 mfen) ¥ Jwh g, O 4N
wWmamgfe W a® & 58
wadre miaar @y &7 a9y v & ok
8w = § iy § i W e
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¢ ot faw aam § 1 g w7 aww W@
tHhmumS iR S aww g )
A N o @ de T foark
&ft 1 9= T dty fedt Il § g
2R g @ Ruv ad oy § faferay
BrARTMEE iy s Ae-de
HIAT TE FT IR § | 7@ A T W HE
adfror frewt, oY wwy ¢, dfer B
adroT wY feerer &) 3 w3 €, TR
& ol %57 § fr e, o o o @
o §

T AT & Ao d7 A% dvd
Aqd ST $A WY §, agag & fe ow
T 19 &1 F1E 73T A & R gw
-7 Ag gH AT @, Ag—qgw A
AR A AR A IR g oA, A
&fraa & qg= @i a1 7@ 1| oRhEA
-t A g o
# g 9 Afar e wEr
A amd @@ @ aEaw
AT I AR FT |

Mz A & B gem a9 o
sfTge, gy & # ik g, derw @ )
I A gvE 9g & R 3 Wl aw e
gt & AF & S e A o AW
¥ & oY = 39 wedy &, ot frent
oA § 29 97 93 91a § WY IR
e @ o s gat au A o
auwe foard W & a9 | g
T T AR B, SN IR H AR )
% ywiRe Feft g fF e o s fem
s | & awwe g i T e
& @t Wi WX AE F WA
73 % & f & ffreet ¥ e & o,
o @ & Fe A P & AR
afer @& anEt W A Yfewr &

‘g Wd T A FY,  @fe ¥ 4

T AT %1 3@ 4T TEET g™ HA
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[ ar Ae]

Aew Foyaw oy g o @
s g wr @ g o gy
§ 9 a1¥ sk, @ www g e o Ty
# gm § i oY fraled AR 2wt #
o | At & oy &0 avEt ¢, Sa
famt 9 & wg awdlt g 6 oA ag@
L

AEHY & qrt ® & fufrer agw
& 7g Fg gt g v 9w W W
wgandy § AT aFE & e )
2@ & a1 g® wgr-awere et & 1
g foq ey M aga s g1 &
wTgdt 7 o ww o fafaee amge s
M #3 | W AT B, WH I9E T
¢ 5 z9 v #1 feet § AT R,
farerT & W qgwT@, IR g g,
w4 § <, AfH o7 aw g ar fay
#Y €W, FHH, FIE AT AL, 7T E,
& & oo IFC S I g | & fafwey
77ga & ag Fgr wrg g e g o
aga ot wngar & for afendt geRr A
Ag gW M AN & o o, S grera
wifEsmh o+ gEm P agsd
af faerar & FYE R W AL §,
HFT FT &1 FEAT E /T | TA T
Aofeds ww aew qEAT F@ N
Fifam #3, at sow,. Jfew aga g9
W g WA

a1 grea a8 & fe dwar A aga
W 21 HEds @ gIwd A aE
A& Ty Afew

& wToR! qIEEr AR g
drarge 9 fos ok A W AN §, FTHd
fraft § e A €, oA
AT I7AT 9T § e A &
aER A o7 A WA A &
g Ay W & d, mfed #

i cfuRe g @
At wy F rufeg vy off g fe o g
T &7 T § A A g% A e
a7 fipiT wTa §, ¥ et ag el
Grawar g1 e AT qgIgT A T
% fafrec 4, sz aC g
WR IHA 7T aw grET ao AT &
& A | TEw @9 & At F qg
&1 1get g s Aege A morfaw oW
*ft o adt a €, 7% facgwr awwe
T & 1 FEr 9T FE i dar e §
5 ag & faomeAt &9 oft &1 g
A a2 7@y #rE &I A8 q9IT .
&1 79 WY ) g7 o arg WY
TET qT SFTAT qTAT ¥ | * gEEY
SUTRT 9 H3aT R FaTe oy wEiey
=z & woet et a7 aegw F9
SR g g8 TN &1 A9 & AT TART
X *H & ifgw F@ ArfF drad
qIFIETHE F1 57 FTEY 97 9 AT 2T

7H AR AT 7PN QY STET
= FT ¥ ARzl wear # fw gwer
afagerae Gr3gT w1 Aqr TR
NgFE B} F q F A0 zeE
HRATFAT £ | WTTET T ATEE SN
®T, UL €AY AT, TAT FTEAT A,
gfom &1, Awmries #71, e I9
T, FTL A KT, ST vEAT AT AT
A1 Y gfewara a7 9w AT § ST
Z¥ FET g0

AR &ar & fr g 2o qTwTR
#T9e P @ @ § 2T & At
HI g I 30 JIZ T UATSHHLH gt
Y & 6 T AT O AT T AR
arelt §, T EHT T o A g
aeit ¢\ afer i 2 & f5 Hemmt
9T aga SoTEr Tl of v g &
et g o st vty g vy < fre
R f§ o7 weT o W efamw
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waTh & vy Sow wfafow A @
fog ofr avawr fivar o | I I
ot wY ag warar oAy Wty fr frg
g @ Aewr qC gerE el oy
wrfgg, W &R iR W A Lt )
fawelt &, S aferal & ®&F AT
wfyg | I qg W XqeEr Ay
fir afimdl ' woT F w7 W7 T
0T ¥ W ag & WX 97 aee
wwd W omw afafae & ared o
I fiRgT g N AT WY g WK
ATC %7 AT § 4T W |

& wiiww 7 W g wT §
g fr fow acg & Wik oy 7 fo
firrr g, &+ et § f 3o wfafew
W § R AR § q%T AN 9RY
&%, ST AL YT FE—rw A Fev
ifgy | wnfaferas at @ a0 ot
R A ¢ | ¥E FRE § A 1Y
7 g i@y v ) W Wi
wfdr & fau gwmy w i,
ST o6 Tt qTER WY, ATOHT FAT
wifge forer efeemm wro ot o
wrf surer A fear § 1 @ Wt
® ot avF § S fowr A WA,
mﬁmmﬁwﬁrm&mwm
g% faq aq1 o9 T A %
fog R o § wrey dwfeww dfafed
gy v wfgg 1 ok ww 3w W
UL, AT R § WK 3w A Fowr
TEAT ATES § AT 9 A7 AT WY
IR AT AR E N W & Tha
TR *Y Ay fw @ @ o

as wifer vw (wawgR) : wew
WEIR, % ST 9T Y AT §Yw AT F
gT & W Y Arew aoT AT A g
I WAE RNl & oY ofr ol
T oy Fr ey § W wdAw F Iy
T & 3
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Mr. Speaker: I will call Shrl
Vajpayee next.
& dfar qw: day. ...

Mr. Speaker: Order, order. I ‘nd
that so far no person has spoken from
any of these States: Kerala, Andhra..

Shri B. 8. Murthy (Kakinada—Re-
served—Sch, Castes): I am ready, Sir.

Mr. Speaker:...... Assam, Rajasthan
and Mysore. I shall call them one
after another.

Shri P. R. Patel (Mehsana): Maha-
rashtra, Bombay and Gujarat may
have different views to be placed.

Mr. Speaker: Let the Major States
come and then we will go into the
sub-division.

Shri 8. V. Ramaswami (Salem):
Madras also has been overlooked.

Mr., Spesker: Madras has already
spoken.

& W ww: wew wEe,
# 7g g7 o1 6 yAT awaTeY | it
T R vad & § AR 3 I
wAT Ay §) A F I wfy welr
wErfer wefw so g1 ¥ wrpf
wafay sxfer swar § i oF @@ wf
FAY { TR AT HTH FATIE @I |
# wowar § e s At ofefeafr ¢
g ofifeafs Aadank s o1 Y
T3 ¢ AR A TITF a7 N e
& & faw wgpifr F o f ww

gt ag wer war g fr gl
o e g vaafa g€ & 1 q@
W2 § fs & w@ W w7 g A WY
avaT g 1 O Al § @ yg o
A gfecdderead &
AR TR W A AT g W feafy
ot Wi oo war ferfr § vt ooy e
R A A AR o
fratr® MraRk @ aRa M A @Y
a1 fx gar an T wwar
A9 tve § e g7 FRITEY 36 WY
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[8s afax zrw)
7 it Y gEfrc o g e g
o i ¥y aeefic wod TR T
g v ¥ g W § fw 9w aww W
wr w afx g frew s A ol fodg
o ok i g W o6 2 ® v
fawrit & sger awe Iwfr aR

awar a1, & & wTon ¥ gia

A ofim & X a1 T A%
T TR W qg W g @ fe g
ey & Framer W1 waer A W)
g W e @ § afuw s=ww ¥/ R
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Mr. Speaker: The hon Menther's

f.me 15 up.

Shri Vajpayee: Being the spokos-
man of the group I hope I will be
given more time.

Mr. Speaker: I have given him six-
teen minutes already

Shri Vajpayee: Only, Sir

Mr. Speaker: All right, fou: wore
minutes
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frgw w3 feur | 9 wwET T
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AT AT ® WY ITOT T FA
w1 wa g A A AR
® g & gy wae dur A W &
WA e o w1 yorew el s @
WSZTT % HTHHY 7 4 wigar §
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Mr, Speaker: Shri Radhamohan -
Singh. After him I will call Shri B. 8.
Murthy. I must give one turn to
every one of the Groups in the Oppo-
sition. Therefore, Mr. Barrow will
not be called now; I must exhaust the
Republican Group, the Ganatantra
Group etc. and then I will come again.

Shri Radhamohan Singh (Ballia):
Sir, I wish to offer my congratulations
to the hon. the Railway Mnister. All
the literature about railway adminis-
tration that has been supplied to us
goes to show an all-round develop-
ment of the railways for which the
Railway Administration deserves our
thanks. Some friends have put in
a plea here that because the Railway
Minister has had to work under very
difficult circumstances he is only to
be pitred. But I am sorry to say I do
not agree with that view. I think
that because of the fact that he has
had to struggle under very difficult
circumstances and has come out suc-
cessful he deserves our appreciation
and our congratulations.

It has been truly said that the Rail-
ways are the life-line of the nation.
We have to remember that the Rail-
way Administration has to serve three
masters: the first is the country and
the people, the second the consumers
or the users of the railways, and
thirdly the employees.

Mr, Speaker: Order, order. Hon.
Members come and worry me, asking
me whether I will give them a chance
at three o'clock and so on. I am not
here to do that. Hon. Members will
take their chance, be here, hear what
other hon. Members say and try to
meet those points. I would request
them not to come here and try to
fix a particular time with me. 1 am
trying to give representation, first of
all, one round to all the Groups.
Another person from the same Group
wuich has been given a chance wsnts
another chance before another Group
has had its chance. And some States
have not had a chance at all. There-
fore, I am trying to distribute between
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(Mr. Speaker)

the various Groups and various States
and give preferenre to special inter-
ests, and then once again give anotner
opportunity. Therefore, I wouid re-
ques! hon. Members to kindly be in-
their seats, make the House full, take
part in the debate and follow the pro-
ceedings.

Shri Radhamohan Singh: Then, Sir,
the Railway Administration has also
to plan in such a way that it serves
all parts of the country. It has to
run through to our borders and also
to all areas, so that it may serve the
people in times of need and emer-
gency like floods and famine, It has
also to open out industrial areas for
development and to reach the coasts
for transit of goods. This is, what is
called, catering to the needs of the
country.

Secondly, the mtere ts of our pay-
masters, the consumers, have to be
looked to. I do not think that only
such amenities as are being provided
are all that have to be looked into.
What the railway consumers want is,
firstly, cheap and quick transport. I
am sorry to say that we have been
doing nothing 1n this respect. The
Railway Administration does not ap-
pear to be alive to the need for pro-
viding quick transport. There are
certainly some areas which are serv-
ed better, but there are other back-
ward areas which are not being
cared for. There the people are
made to pay the same rate of fares
even though it takes ten hours to
cover a distance of 50 miles. I would
request the Railway Administration
to look into all these things.

So many things have been said in
this House, I do not want to repeat
them. But I would like to say one
thing, that all that we say here
should not be thrown away. The
Administration should benefit by our
suggestions and should look into
them. They should consider whether
it is possible to carry out the sugges-
tions made here. This is a very good
way of getting so many ideas from all
sorts of people coming from all sorts of
areas. Year in and year out, from

this House as well as from the other
House, suggestions are poured into
the Administration but I regret to say
—hat 15 &8 very genuine grievance
which we have got—that they are not
locked into. I hope and trust that
our Railway Administration would be
more careful about them, look into
these suggestions and try to carry
them out. We shall be obliged if the
hon. Railway Minister kindly takes
the trouble to inform the hon. Mem-
bers as to what has been done with
regard to these suggestions. I think
it will be doing something good if he
takes care to oblige us in this respect.

I said, Sir, we have been doing
nothing for quick and cheap trans-
port. I would like to elaborate my
point by examining the figures that
have been given to us. If we look
from the administrative point of
view, in two or three years our
expenditure has increased by about
Rs. 101 crores. In 1955-56 we were
incurring an expenditure of Rs. 213
crores on railways and now we have
planned for Rs. 313 crores. But, on
the side of receipts I find that in
1955-56 we estimated to receive, or
actually received, Rs. 316 crores,
whereas in 1958-59. we are estimating
{o receive Rs. 407 crores; that is an
increa-e of Rs. 91 crores only. That
15 not efficient administration.
Whereas 1n three years our receipts
have mcreased by about Rs. 91 crores
our expenditure has increased by
Rs. 101 crores. This is a very sad
state of affairs. I would like the Rail-
way Administration to look into this
and see that the Railway Administra-
tion 1s run in such a way that the
tax-payers also benefit by this service.

The next point, which is not any
the less important, is about the emplo-
yees. The whole Administration is
run by these employees. No Adminis-
tration can be run efficiently and, cer-
tainly, no purity can be guaranteed,
unless we have a staff which is satis-
fled. Unfortunately, in our country
the cost of living has been rising, but
the ihcrease in the pay of the staff is
not able to cope with the zise in
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prices. There are also housing diffi-
culties and so many other things. We
are glad that much has been done,
but in comparison with that, much
more remains to be done. I would
like to say that in the interests of
efficient and pure administration it is
nccessary that the staff should be
better paid. They should get more
amenities in respect of their health
and education of their children which
are very vital.

I want to say one thing more in
this respect. 1 was told that some
days back the hon. Minister announc-
ed certain decisians  regarding
the up-grading of class III and class
IV employees. I am surprised to
learn that his announcement has not
yet been implemented, and certain
categories of employees are still
~uffering in their old grades. If the
announcements and declarations of
the Hon’ble Railway Minister are not
complied with and acted upon, I do
not know what other things or assu-
rances will be carried out.

Our needs are no doubt very great.
1 want to point out one thing which
1s admittedly very necessary We
have in our country different systems
of railways inheniting as we do from
different companies of old. There
are two systems, the broad gauge and
the metre gauge. We have also got
the narrow gauge. But, for the
defence of the country and for
through communications throughout
the country, it is necessary that we
should have one system of railways
only. I realise that it is not an easy
matter, but I want to give a sugges-
tion. I have read in papers that the
Republic of China and the Soviet
Union have two different sys-
tems in their respective countries,
but sometime back they have succeed-
ed in solving their difficulty. Now it
takes only half an hour at a changing
station and the train can be run from
one gauge into the other gauge with-
out any great difficulty. If that is so,
1 think that is an experiment which
should be studied. We should learn
from them how that is done. It is
very necessary for the defence of the

country, for serving the people in
times of need and also for taking
goads to undeveloped areas and we
should have one system only.

Carrying goods from one place to
the other should not be so difficult as
it is at present in some areas. In the
parts from where we come, we are
served by metre gauge system of
railways, Many things have already
been said about it. That is also an
undeveloped area. We cannot get
iron, steel and coal in our areas,
which is served by metre gauge
without delay. They are urgently
needed there. We should have better
railway service so that the develop-
ment of those areas can be made
more easy and quicker. Therefore, I
would hke to suggest that, if it is not
possible to change the whole system,
at least one broad gauge line should
be run from south to north viz. from
Buxar to Gorakhpur or from Banaras
to these areas, so that the undevelop-
ed areas of Eastern U.P. and Bihar
may also be served in a better way.
I beg to suggest that this is a thing
that requires the careful considera-
tion of the Railway Administration.
We were glad to learn that this year,
there has been an increase both in
traffic and also in Railway earnings.
But I would like the hon. Minister of
Railways to enlighten the House on
the point whether the increase in the
receipts is due to increase in fares
which we raised last year or whether
it was only due to the increase in
traffic These figures were not given
to us. So, we are not able to under-
stand as to what proportion is due to
the increase in fares and what pro-

portion is due only to increase in
traffic

13.31 hrs.
[MR DrPUTY-SPEAKER 1n the Chair]

These are the points that have to be
looked into.

The North-Eastern Railway has
come in for a great deal of criticism.
If the hon. Minister goes to that area
and particularly to the branch lines,
he will find that none of the ameni-
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ties which we find .on other railways
is found in these trains. As I said,
the wagons have no amenities. There
are no latrines. There is no safety
also.

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): There are
no latrines in any wagons anywhere.

Shri Radhamoban Singh: I am
sorry 1 meant passenger coaches. I
request that he may go into these
things. Let us hope that in future
some improvement is going to be
made.

Mr. Deputy-Speaker: What is the
suggestion of the hon, Member?

Shri Radhamohan Singh: I am refer-
ring to them. In the North-Eastern
Railway, there 1s no connection bet-
ween N. E. R. and Northern Railway
trains at Banaras and Shahganj. I
would like to submit that this question
should be taken up in the interests
of at least quicker transport. Con-
nections should be given to the trains
there both Up and Dn trains.

We were told in the past that those
railways were run by two administra-
tions and there was difficulty and that
one did not care for the other and
hence the poor people were left un-
cared for. Since the whole adminis-
tration is now run by the Government
at least there should be co-ordination.
There should be connections for the
Up trains and Down trains at Banaras
and Shahganj.

With these words, I wish the Rail-
way Administration succeeds in its
endeavours to serve the people better.

Shri B. 8, Murthy: Mr. Deputy-
Speaker, I rise to congratulate the
Minister of Railways for presenting a
budget which has received general
. approbation from all sections of the
people. His budget speech is edifying
and the general progress registered in
the past year is gratifying. With his
sagacity, combined with the energy of
his deputy and with the team of ex-
perienced officers, I am sure the rail-
ways will work better than even per-
haps we are expecting them to func-
tion in the years to come.

.
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expenditure is not in proportion to
the earnings, witiout comparing the
figures of the previous years. The
next moment he said there must be
more wages paid and the staff must be
made to satisfy themselves as far as
remuneration and wages are concer-
ed. After all, this is a welfare State.
Therefore we must be very careful in
order to meet the demands of the
workers, and the employces, as my
friend bas said, must be satisfled as
far as their minimum demands are
concerned. Therefore, naturally, the
railways have to incur more and more
expenditure as they progress. To that
extent, the revenues may not be
tallying. But that does not mean
there is any inefficiency. Therefore, 1
think the railways are doing well by
creating many more facilities and
affording many amenities for the
workers so that the workers will be
well satisfied and would give their all
to see that the railways function as
efficiently as possible,

When we think of the railway bud-
get, our minds go to the accidents that
are happening every now and then.
Within a month or two, the whole
country has been shocked with this,
that or the other accident that has
taken place. In winding up the gene-
ral discussion in the Rajya Sabha, the
Railway Minister said that many of
the accidents are due to human frail-
ties. I think this is a factor that
must be noted, and noted with all the
carefulness, and remedies must be
sought for. If these accidents are due
to the human weaknesses or frailties
that the Minister was pleased to state
in the Rajya Sabha, what are the
means to see that the accidents are
reduced, minimised and rooted out if
we can?

In this connection, I would like to
suggest one or two things. Firstly, I
consider that the zonalisation of rail-
ways is rather very ineflective. We
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are having a number of zones now.
The Southern Zone consists of 6,070
miles; the Central Railway consists of
8,428 miles; the Western Railway con-
sists of 5,461 miles; the South-Eastern

and the Eastern Railway
consist of 8,667 miles; the Northern
Railway has 6,007 miles and the
North-Eastern Rallway and the North-
East Frontier Railway consist of 4,767
miles. Each zone is more or less a
huge, over-size unit, and I do not
think many of these General Mana-
gers were able to visit the important
places in their zones even once in a
year. Therefore, there must be some
other machinery to be considered, to
have more effective control on the
working of these zones. The question
is whether we could not think of
some other machinery to see that
there is effective control

Again, I come to know that even
the Divisional Superintendents were
not able to cover up all the places in
their divisions. Therefore, divisionali-
sation also must be taken into con-
sideration when we think about these
zones and their areas.

Agair, it is always better to have a
decentralised authority as far as pos-
rible so that we can fix the respon-
sibility on an individuai or a group
of individusls immediately we think
of fixing up the responsibility. There-
fore, I think the question of the exist-
ing zones, the question of re-forma-
tion that iz be:ng carried out in the
zonalisation and also the effective
management of divisions must be
taken iuto serious consideration both
by the Minister of Raiiways and his
colleague, so that we coild have more
effective and immediate, urgent, con-
trols to be exercised in all places
where they are needed

Again, there is another thing which
I consider is also more important to
be taken note of. After independence,
every Indian began to think that he
has acquired certain new rights.
Each one ~onsiderr hirnself as one
who has acquired new rights, forget-
ting the responsibilities and the duties.
In the rank and flle, among employees
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from top to bottom, there is not
enough sense of duty or responsibility,
not only to discharge a certain duty,
but also to see that the whole sys-
tem as such is functioning with scien-
tific precision so that the accident
could be ruled out of consideration.

Therefore, the time hag come when
the Minister should give his earnest
thought to constituting a committee
consisting of the seniormost railway
officers and also some of the public—
it can be a high-power committee or
commission—to go into this matter
and see the reasons why people are
not able to discharge their duties along
with their rights. Though it may be
some thing novel coming from me, 1
think there is some laxity in the rank
and fille. They are only thinking of
rights, and not of duties and respon-
sibjlities. I am not here accusing any
category or any person Or any group
of persons. The whole atmosphere is
surcharged today, and the employer
and the employees are not able to see
eye to eye; and there comes the rub.
Therefore, it is well to consider the
question of appointing a commitree,
consisting of both officials and non-
officials of high integrity and experi-
ence about running of railways, to
go into the whole question.

While speaking about the size of
the zones, I am tempted to speak about
the Southern zone. This zone, as I
said, consists of 6.017 miles. It spreads
itself like a leviathan into flve States—
Bombay, Mpysore, Andhra Pradesh,
Madras and Kerala. It s mnot only
over-sized but it is unwieldy. The
Railway Board hag to consider whe-
ther it could not be bifurcated. In
this connection, the creation of a new
zone known as the South Central
Zone may be thought of. It may con-
sist of the following divisions: Bez-
wada division, Guntakal, Hubli, Wal-~
tair, Secunderabadand Sholapur divi-
sion. I think the creation of that new
zone will relieve the General Manager
of the existing zone of some of his
duties and will give him ' breathing
space to concentrate his attention upon
other divisions.
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I do not think there will be any
extra expenditure if we create a new
zone. Secunderabad, which will be
part of the new zone, was the head-
quarters of the Nizam's railways. As
such, the buildings and other para-
phernalia necessary for the headquar-
ters of a zone are already there

Then, the Railway Minister seems
to be very unkind to Andhra. In fact,
he is specialising to be unkind to
Andhra. In Andhra, as far as rail-
ways are concerned, there are no lines
at all, when compared even with a
desert like Rajasthan. We have one
hne on the west coast and one on the
east coast, and one line connecting
Guntakal and Bezwada,

. Mr Deputy-Speaker: Then 1t 1s
surrounded by railways

Shri B. 8. Murthy: Yes, Sir; sur-
rounded, but not completely. Then,
last year mention was made about
Nellore-Markapur hne. But nothing
has been done so far as far as the
survey and other necessary arrange-
ments are concerned for that line,
though there 1s urgent need for it.
Then there must be a line for Kasipet-
Mancherla to Gudur and Cuddapah to
Nandyal.

We have been repeating these re-
quests year after year and the Minis-
ter has been hearing them, without
heeding them. They are all very
urgent. From Gudur they want to
double the track up to Bezwada. This
has not been done for five years.
They have to cover only 110 miles.
But I don’t think they have completed
even 40 miles. I want this to be
expedited so that the bottleneck at
Bezwada will be relieved. From
Bezwada and Thadepalligudam rice has
to be exported to all directions, and
the Minister and the Deputy Minister
know the urgency. So, I do not know
why they are not expediting the

doubling of track between Gudur and
Thadepalligudam

One word more about station mas-
ters. The cry of the station masters
has been a cry in the wilderness.
The M nister was good enough to give
them a new deal. But the new deal
has not been able to satisfy the mini-
mum demands of the station masters.
After all, they have made only two
requests. One request is for increase
of pay. The Minister wag good enough
to agree to give them a starting pay
of Rs. 80 going up to Rs, 170. But
this can be taken advantage of only
by the new recruits. The old people
are not getting the benefit of it. I
want the Minister to consider their
case also.

Secondly, the station master is left
m the lurch. Promotion is very much
limited for him.

Mr. Deputy-Speaker: The hon.
Member has been hearing the bell,
though he has not heeded 1it. But he
1s complaining about the Minister
that he 1s hearing patiently, without
heeding,

Shri B. 8. Murthy: I only want to
say that the legitimate grievances of
the station masters must be looked
into by the Minister with sympathy.

Shri P G. Deb (Angul): This year’s
rallway budget is an uninspiring
document. This is obvious from the
fact that the status quo is maintained.
Even then there are certain aspects
which need examination and an en-
deavour for further improvements.

At first 1 would like to deal with
the estimates and adequacy. In‘ the
current year'’s budget, provision has
been made so as to handle traffic to
the extent of 145 million tons. Ac-
cording to the figures furnished by the
hon. Railway Minister in his budget,
the expected additional traffic required
to be handled during the year 1958-89
has been placed at about 12 million
tons.
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This, in my opinion, appears to be
ar under-estimation to the extent
that even during earlier years when
there was Increase in traffic, the
Indian Railways had hapdled the
situation almost at the same rate.
The situation is different this year.
The Railway Minister has observed
in his speech that the year 1958-59 is
going to be an important landmark in
the process of development for the
implementation of the Second Plan.
It is in this year that the steel plants
of Rourkela and Bhilai are expected
to go into production, At the same
time, there are a few existing steel
plants in the country which would
also substantially increase their
output. So, it will be seen that con-
siderable increase of traffic will be
required to meet the situation. As
such, this will give rise to stepping up
of further claims on the Railways.
Therefore, if, for 1958-59, provision
is made only for 12 million tons of
additional traffic, it is evident that
serious bottleneck would appear in
the Railway administration during
the year itself. Hence, my opinion is,
if an additional element of dynamism
in the process of dcvelopment is not
given a place in the drawing up of
the Ra:lway budget. 1t would mean
that the Government is lacking
foresight Much significance should be
attached to this and I feel this is an
important factor.

I would like to submit that in
drawing up the programme of rail-
way development, one is required not
only to take into account all the
visible needs, but also the potential
requirements which are likely to be
fully tapped in the very near future.
In this regard, the claim of Orissa
has suffered almost a very callous
neglect. On the development of
Rai'ways depend the improvement
of the economic conditions of the
peqple and their culture and in an
un-developed State like Orissa that
is a very essential thing. If proper
mnterest is taken by the Centre, not
only that the economy of the region
will improve, but also huge quanti-
ties of underground wealth will be
exploited to quench the thirst of the

27 FEBRUARY 1888 General Discussion 2732

Central Government for finding out
financial resources from abroad for
their  development programmes.
Orissa, at present, has only 1/40th
of the Indian Railway system whereas
her population is 1/24th of the Indian
Union. It may pe said by the Railway
Minister that resources are not
available. I would point out, with all
humility, that the right type of
priority is missing.

Even about resources, the Budget
for 1958-59—statistical  analysis—
shows an under-estimation in respect
of gross traffic receipts. The estimates
for 1957-58 as compared with 1958-57
show an increase of 10 to 11 per cent
while the expected increase in the
yvear 1958-59 has been put at 6 per
cent on’y. Am I to believe that when
a large increased traffic is expected
to be handled by the Indian Railways
in 1958-59, the percentage of addi-
tional traffic receipts will remain
only at 6 per cent? This appears to
be a contradiction in terms. It
suggests further that certain projects
which can be undertaken with the
present revenue resources are being
sacrificed at the altar of diffidence.

1 come now to passenger amenities.
In this connection, I would like to
make a few observations on certain
specific points. People will be able to
appreciate the content and meaning
of the amenities provided by the hon.
Min'cter, only through actual experi-
ence. To me, however, there appears
a serious lacuna in the approach
towards the development of caterings
departmental'y. In para 24, page 15,
the hon. Minister has observed:

“The scheme for the introdue-
tion of dcpartmrntal catering at
sclected stations has been imple-
mented, and the process of its
consolidation at these stations is
continuing. I have no doubt that,
by and large, departmental
catering has been well received
by the public.”

No sane person would deny thlt‘
competition is the soul of efficiency.
Let departmental caterings compete
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with the existing vendors so that
the consumers have the benefit of
good and cheap articles. Consolidation
of departmental caterings by law
implies the liquidation of the vendors
class working in the rajlway stations.
This undoubtedly shows lack of
human approach. Not only that. This
Question is of importance from the
standpoint of social justice. As it is
& case affecting the consumers, the
matter needs urgent and sober think-
ing on the part of the Government. I
do hope that the Government will
stop eliminating the vendors class by
the cruel rod of authority.

Coming to corruptions, the figures
given by the Government do not
show any serious corruption among
railway staff. If only 3518 cases were
reported, they constitute a negligible
minority when we take into account
the total strength of the various
categories of staff that exist today.
Small dishonest minority surrounded
by honest people, should easily check
the capacity for corruption. Itisother
wise here Detection of corruption
is much neglected in the Railways. I
am sorry to say that. I would like to
know whether the Minister concerned
is in the know of the nature of
reported cases of corruption It has to
be determined of what type they are
In this connection, I would like to
suggest that there should be a
vigilant organisation and an intelli-
gence system worked out in such a
manner that there should be counter-
spying also by the establishment of
Special police branches If things are
done in this way, I believe, corrup-
tion can be checked to & very great
extent.

Now, 1 come to the epidemic of
railway accidents, I call this an
epidemic because we have been
seeing serious accidents which are
taking place one after the other
specially during the last one year. As
a result of discussions the hon. Minis-
ter had with his General Managers,
he has indicated in his Budget speech
that human factors largely account
for these accidents. However, I would

» 2734

14 hrs.

stress that human factors are not
only the causes by themselves, but
also the consequences of certain
factors such as frustration and dis-
content among the railway staff.

Shrl B. 8. Murthy: Are they ot
human factors?

Shri P. G. Deb: They are.

The staf?! should be provided with
the. proper environment—-physical,
social and material. If these amenities
are well provided, there will be
confidence created in them, and thit
is real leadership.

Next I come to railway administra-
tion. Administartion implies supervi-
sion and efficiency apparently, which
is essential for the proper running of
a department like that of railways. To
achieve this, however, decentralisa-
tion of railway offices has already
taken place in the country. In this
context, I would like to say some-
thing about the divisional head-
quarters at Khurda Road in Orissa.

In the past there has been constant
approach by Orissa that Khurda Road
should be a divisional headquarters
office in the South-Eastern Zone. In
this regard promises were also made
by the then Minister of Railways,
Shri Lal Bahadur Shastri, and
recently also by the present Railway
Minister, Shri Jagjivan Ram in one
of the public speeches which he made
in Orissa. But however, the railways
have decided to set up the offices in
Kharagpur and Waltair completely
neglecting Khurda Road which is
very central indeed. It is, therefore,
hoped that taking into account the
strategic and administrative facilities
available, the Government will decide
to set up a divisional headquarters
office at Khurda Road as early as
possible, particularly in view of the
fact that the Paradeep port and many
other developmental works are com!ng
up rapidly in this region.

I may state here that the rallwsys
have already created an example,
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That is the recent bifurcation s the
Northern Railways for administrative
facility. I would ask, why Khurda
Road should not be taken into con-
sideration to cope with Dbetter
administration on the railways. I do
hope the hon. Minister will take note
of this and help us in this respect.

Lastly, I would like to say and
repeat again that the under-developed
States in India should be given top-
most priority, especially to develop
their underground wealth. If this is
done, India will be benefited to a very
great extent, and automatically her
financial diffizulties in the matter of
expansion  programme will be
solved.

Mr. Deputy-Speaker: Shri T. Subra-
manyam. . . . I have to catch
the eye of the hon. Member.

Shri T. Subramanyam:
I was waiting yes.crday.

(Bellary):

The Railway Muister has struck
a note of optimism and confidence in
his Budget speech, which 1s a matter
for gratification. The criticism of
some members from the opposition
has been one of unqualified condem-
nation of the railway administration;
secondly, they referred to the chronic
inefficiency of the railway depart-
ment. That was the emphasis laid
and the extreme tone of condemna-
tion adopted with regard to the rail-
way administration.

In this context, while paying my
compliment to the railway adminis-
tration and sharing their optimism
also, I would like to suggest to the
Railway Minister that he should
evolve a national policy of integrat-
ing all the thrr> transport services
of the country relating to the rail-
ways, the roadways and the inland
waterways. I suggest that the Plan-
ning Commission evolve some agency
or machinery.

We have got about 35,000 miles of
railways, 5,07 miles of inland water-
ways and about 13,000 miles of na-
tional highways. There are also

121,000 miles of surfaced roads and
about two lakhs miles of unsurfaced
roads. These are all fairly good, but
for our needs and requirements they

arc highly inadequate. For a deve-
loping economy and for an increasing
population, these are inadequate and
the Planning Commission should
evolve an agency to integrate all
these services.

Then, it i3 a matter for gratifica-
tion that so far as the internal pro-
duction is concerned, we are now
able to meet the railways’ normal
annual requirements of rail, wagons
and coaches. We are told that a de-
cision has been taken that no more
coaches will be imported. With re-
gard to locomotives, Chittaranjan and
TELCO are going into full production,
and we are expected to be self-suffi-
cient with regard to steam locomo-
tives also.

In 1957-58, 258 locomotives were
manufactured and in 1958-59 the pro-
duction is expected to be 269. With
regard to coaches, in 1957-58, 1,500
coaches were manufactured—and
16,800 wagons. The Integral Coach
Factory is expected to manufacture
350 coaches by 1959-60 under single
stuft. If a dobule shift is operated,
they will produce another 180
coaches. This 1s remarkable progress,
but even then, I submit, this 1s not
adequate for our needs and requre-
ments.

Everywhere there is a demand that
there should be more trains, and that
more lnes should be taken up. In
regard to expansion and development
work, the First Plan included res-
toration of 430 miles of dismantled
lines, construction of 350 miles of
new lines and conversion of 46 miles
of narrow gauge into metre gauge.
The development under the Second
Plan includes the doubling of 1,607
miles of track, conversion of 288
miles of metre gauge into broad
gauge, electrification of 825 miles and
dieselisation of 1293 miles and con-
struction of 842 miles of new lines.
Out of these 842 lines, about 800
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miles are in progress, and only re-
cently the Quilon-Kottayam section
of the Quilon-Eranakulam line in the
Southern Railway was opened. I
hope the Kottayam-Eranakulam line
will be taken up soon.

Shri Shahnawaz Khan: That has
also been opened. The entire section
has been opened.

Shri T, Subramanyam: It is a very
good thing.

As regards survey, out of 2,500
miles, proposals for 1,600 miles have
been examined. This included the
Bangalore-Salem and Tellicherry-
Coorg-Mysore lines in the Southern
Railway. We have been urging in
the South that with the States re-
organisation it has become a matter
of urgent necessity, that certain
other lines should be taken up and
more survey should be undertaken.
If short distances of upto 40, 50 or
100 miles are opened up by the raii-
ways, there will be a remarkable
achievement with regard to the open-
ing of avenues for business and in-
dustries.

Take, for instance, the Dandeli-Kar-
war line. The distance 1s short. Kar-
war is a port which has got excel-
lent natural harbour facilities. I
might inform the House that Karwar
is the best natural harbour in India.
If all the facilities provided by that
port are fully utilised, then it will
make a first class port. Besides, theire
are also good possibilities of even
making it the site for a shipbuilding
yard. Then, Dandeli has got excellent
forest wealth, and there are minerals
available there. Iron ore and manga-
nese ore are available there. Recently,
the Sharavati hydro-electric project
has been taken up, and the foundation
was laid only the other day. That will
open up excellent possibilities, and
block electric current will be produced
at very cheap rates and in huge quan-
tities. All these will open up this area
for excellent development work and
even for starting some basic industries.

v x

At present, there is very great
demand for iron ore to be exported to
foreign countries. Japan is one of
those countries. Recently, a Japanease
delegation also came there. Consider-
ing all these things, I request Governe
ment to take up the Dandeli-Karwar
line as urgently as possible. Our Plan
is a flexible Plan, though, for the pre-
sent, only about 825 miles of new
construction have been taken up, and
they concern mostly areas like Rour-
kela, Bhilai etc. where we have the
iron and steel plants and also coal. I
suggest that in the South this Dandeli~
Karwar line, which is a very
important line, may be taken up.

Then, there 13 another line to be
taken up, and that is between Xottur
and Harihar covering a distance of
only 42 miles. After the reorganisa-
tion of States, it has become a matter
of urgent necessity to integrate these
various areas and to open up the pos-
sibilities of starting new business and
new industries. A couple of years
back, the speech of the Railway Minis-
ter had envisaged the taking up of
this Kottur-Harihar line, but unfortu-
nately, later on, the policy changed
and that survey had to be postponed.

There 1s another line between Raya-
drug and Chitaldrug, the survey of
which was completed. That is another
important line. That will open up
parts of Bellary, the Karnataka portion
of Hyderabad and the rest of Mysore
and help the process of integration
from the industrial point of view.

There should also be a line to con-
nect Mangalore with Mpysore. We
have just learnt that the survey for
the Coorg-Mysore-Tellicherry line has
been completed, and probably the
report is awaited. This line and also
the Hasan-Mangalore line should be
taken up as early as possible. This
also has become urgent after the re-
organisation of States.

The Minister has stated in his
budget speech that more trains have
been introduced to solve the prob-
lem of overcrowding. We take pride
and pleasure in saying that more
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trains have been introduced. The
number of passenger trains newly
introduced in 1956-57 was 119 on
the broad gauge,and 43 onthe metre
gauge, and in 1957-58 the number
was 118 on the broad gauge and 27
on the metre gauge. But the traffic
has increased enormously. There-
fore, there is urgent need to intro-
duce more new trains.

It is also necessary to have a line
from Bijapur to Bangalore via Gadag,
Hospet, Bellary, and Guntakal. After
the new Mysore State has come into
being, new districts and areas of Bom-
bay and Hyderabad hdVe come in. For
nearly thirteen hours, from 2 pm. in
the afternoon for a town like Hospet
till about 3 a.m. in the midnight,
there is no train on that side, and
there is a terrific increase of traffic
Therefore, I suggest to the Railway
Ministry that there should be a fast
train introduced between Bijapur and
Guntakal, and Bangalore.

With regard to accidents, I should
like to say a word. We have had too
many accidents recently. All the
General Managers met recently in a
conference and tried to go to the root
of the matter and take steps to coun-
teract these defects. It is a matter of
very grecat concern and worry that
with regard to the Calcutta-Bombay
mail accident, the finding of the com-
mission is that the derailment was the
result of a deliberate act of sabotage
committed by some person or persons
unknown. I suggest to Governmcnt
that they should take very drastic
steps against such agencies or petrsons,
and they should not allow such p-.r-
sons to go unknown.

I would like to mention one other
point, and that is with regard to go-
slow or strikes or lock-outs. These
also affect our production. It is un-
fortunate that the Hindustan Aircrafts
at Bangalore is not working at present
and has been closed; it may be des-
cribed as either a strike or a lock-out.
But whatever that may be, that wil'
affect our production of coaches ete.
We are now producing about 166
coaches in the Hindustan Aircrafs.
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Therefore, if this situation is not met,
that will also affect our general level
of production. It is really unfortunate
that there should be such a situation in
a country like ours. We are free, and
we are living within the framewark
of democracy, and we are not tied
down by any totalitarian or regimecnt-
ed methods by which we can compel
workers. We have to solve the prob-
lems by peaceful methods, wherever
the demands are reasonable, But I
would appeal to labour leaders also to
look at this problem of productioa
from the national point of view, and
not allow any situation to develop by
which production would suffer in the
long run and we shall not be able to
meet the transport difficulties. In
some other countries, we are told
that passengers are not allowed to
go where they like; there is no free
travel, and there are restrictions.
But in our country, we are free, and
we can go anywhere we like, and
there is scope for free travel. There-
fore, 1 suggest to all sections of this
House and also the people outside
that we should fully co-operate in
this great task of making the Railway
Administration a complete success.
That is the best welfare undertaking
that we have, covering a distance of
35,000 miles and having a capital of
Rs. 1,000 crores. There is no capitalist
here; Government is the only capita-
list here. One hon. Member said that
there should be no capitalist; actually,
there is no capitalist here. Therefore,
I feel that we should try to take stock
of the difficulties and the shortcomings,
and try to meet them and at the same
time help in this great task of mak-
ing it a complete success.

Shri M. D. Mathur (Nagaur): When
we read the statement supplied by the
Railway Ministry as well as the state-
ment of the Railway Minister while
presenting his budget proposals, it
appears that they are inspiring on the
whole. But it we look at them in
their application to the under-deve-
loped States, the picture is very dis-
appointing. I would like to draw
your attention to the under-develop-
ed States, particularly the State which



2741 Railway Budget—

{Shr1 M D Mathur]

I represent, namely, the State of Raj-
asthan

The State of Rajasthan 1s industri-
ally under-developed or undevelopea
and has historically been a stronghold
of the feudal lords, and, therefore, the
amenities of life which should be made
available to the people there could
not be made avallable But even to-
day, when we are having a demo-
cratic regime and the people's re-
presentatives are administering the
raillways which constitute an impor-
tant concern 1n the public sector, we
do not find any difference and the
same sort of favouritism as we used
to have m the past 1s going on The
States which are developed are deve-
loping more, while those which have
been under-developed and undeve-
loped remain as they are

In our economic policy, we have
set before ourselves the objective or
goal of socialism If developed States
develop more and the under-develop-
ed States remain as they are, I am
afraid we must call 1t a capitalist
order rather than the objective of a
socialistic State

I heard the speech of the Railway
Munister very attentively When he
was speaking for about 40 minutes I
wanted to find out if any word has
been said from his tongue about open-
mg new lmes in Rajasthan But there
was none So far as public amenities
are concerned, the new approach 1s
not made over there We find that
the nahe of Rajasthan 1s completely
absent from the lst

No doubt, 1n his speech he has said
that he has ordered survey of a few
lines, particularly from Dungarpur to
Ratlam Already, there are a number
of lines which have been surveyed by
the State Railway, but we are not
seeing anything either in the Furst
Plan or in the Second by way of any
new railway line coming up. For
example, the ralway line from
Hindumalkot to Ganganagar is very
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mmportant It is a small plece of 16 to
20 miles The survey is there, but I
think there 18 no hope at least in the
current Plan that the new line will
come up Also, there has been survey
of a railway lime from Ajmer to
Merta It has been commeraally
surveyed and I think the survey
repoits are lymg m the records of
the Raillway Ministry But no action
has been taken so far either under
the First Plan or under the Second.

Let me give a third instance It is
necessary to haye a raillway line from
Pokaran to Jaisalmer Jaisalmer is on
the border of our country Now that
there is exploration of petrol and
other things, the area will develop
The distance 1s only about 75 miles to
be surveyed

If we do not have at least a few
hundered miles of railway line dur-
ing the whole of the Second Plan
period we will not be able to ap-
preciate the budget of the Railway
Ministry or the speeches that come
from the Mimisters

Apart from the question of open-
ing new lines, we hear of passenger
amenities 1n bold statements coming
from the Railway Ministry These
we see 1n leaflets and other publi-
cations of the Railway Ministry For
example reference 1s made to fans
in third class coaches Then we are
having air conditioned third class
coaches But these are just stories for
at least those who travel in Rajas-
than As a matter of fact, I would
request the Railway Ministry that m
order to create a psychological at-
mosphere i1n the country that they
are having airconditioned third class
coaches, they should at least replace
the out-of-date and sick coaches
which are running on the metre
gauge section 1n Rajasthan After all,
the charge 1s the same in third class,
whether 1t is metre gauge or broad
gauge When you are having ex-
periments with all sorts of amenities
in the broad gauge line of the west-
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ern Railway and Northern Rajlway
round about Delhi and Bombay,
Rajasthan is completely neglected.
Why is this so?

I must submit that if this state of
affairs continues even in a democratic
era, then people who were under
bondage under feudal rule will lose
faith in democracy. They will come
to the conclusion that so far as
administration is concerned, there is
no difference between the feudal era
and the democratic era.

Thercfore, my submission is that on
political considerations and on consi-
derations of fairness, the metre gauge
section in Rajasthan which comes
under the Northerm Railway and
Western Railway must be given all
these amenities. If there is a rain, the
third class coaches as well as the
first class coaches leak. If the Minister
or Deputy Minister travels in that
section in third class or second class
or even m air-conditioned first class
in the metre gauge part of the
Northern Railway or Western
Railway in Rajasthan, he will have
some idca of what sort of coaches are
running there. From this, it is clear
that the amenities, to which publicity
is given in leaflets and other litera-
ture published by the Railway
Ministry, have no meaning so far as
Rajasthan is concerned.

Then I come to congestion and
overcrowding on the railways. The
Railway Minister has announced that
they have introduced about 27 new
trains in the metre gauge section. But
so far as Rajasthan is concerned,
there is not even a single new train
that has been introduced. I wrote to
the Railway Administration about
introducing a Janata service from
Delhi to Ahmedabad. They said that
the line was overcrowded and there-
fore, they could not do it, Then 1
suggested that more coaches might be
attached to existing trains and double
engines be used. The reply came that
they were short of engines.

An Hon., Member: Have double
line.
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Shri M. D. Mathur: They cannot do
it easily. That was why I suggested to
them that if they could not put double
line, they should put more coaches and
have two engines. As I said, the reply
came that they were short of engines.
The result is that people of that part
of the country suffer badly. Therefore,
I submit that the Railway Budget will
be unfair if it does not give attention
to the under-developed areas.

I may say that the demand for a
separate zone for the Rajasthan area
arises because of this. The Northern
Railway which has a part of it in
Rajasthan has 6,000 miles and the
Western Railway, with a part of it in
Rajasthan, has about 5,000 miles They
are big railways. The headquarters of
the Northern Railway is in Delhi and
that of the Western Railway in
Bombay. Therefore, anything happen-
ing round about Delhi and Bombay is
highlighted and the railway adminis-
trations attend to them withput delay.
The extreme ends are completely
neglected. So we have been demanding
that the metre gauge section in
Rajasthan and round about must be
constituted into a separate zone. The
headquarters may be in Ajmer, Jaipur
or Jodhpur. Then they can pay more
attention to that area and the problems
of that region will be solved.

Last time when I was speaking on
this subject, the Railway Minister
stated they did not want to have a
separate zone, but they were thinking
of rationalising the metre gauge sec-
tion. One year has passed and we
have not heard anything about this
rationalisation. Therefore, the situa-
tion remains where it was and the
people are not benefited.

Coming to Railway workshops in
Rajasthan, there are two big work-
shops on the Northern Railway and
one under the Western Railway. The
potentialities of these workshops
should be enhanced so that more
coaches could be turned out. They are
very efficient workshops. This will
also increase the employment poten-
tial for the people over there. After
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all, there is no big industry there. The
railway there or the State is the only
source of employment potential in
Rajasthan. The Minister made a
promise and gave an assurance on the
floor of the House that orders had
been placed for doubling the capacity
of the Bikaner &nd Jodhpur work-
shops. But I find that not a single
additional hand has been employed.
The employment potential remains
what it used to be in the past. So the
gituation remains as it was.

Coming to the construction of
bridges, the Railway Administration is
observing the policy that they will
construct a bridge over a railway line
in an important city only if 50 per
cent of the cost is contributed by the
State concerned. I will give a glaring
instance. Bikaner town has a popu-
lation of 2 lakhs. The railway station
is situated m the heart of the city and
the railway level crossing gates are
closed for hours together. ¥You can
understand what will be the result of
this in a big city with a population
of two lakhs when traffic is closed for
hours together to allow trains to pass
or when shunting is going on with
goods trains, The whole traffic is com-
pletely dislocated. We have requested
the Railway Administration a number
of times, but they say that 50 per cent
of the cost must be met by the State.
Suppose the State is financially not
able to make this contribution. The
result is that the people at large suffer.

The Railway is a very rich concern
because we see from figures that
developmental work is going on.
Therefore, they must at least provide
for an overbridge to solve the diffi-
culties of the people.

Then I come to the grouping of
zones. In this connection, the Muda-
liar Report is there. So many friends
beve spoken on this point. Shri Asoka
Mehta emphasised it very strongly.
My submission is that we cannot have
full justice in the hands of the Nor-
thern Railway or the Western Rail-
way. We must have our own Rail-
way, call it the North-Western Rail-
way or anything—the name is im-
material, This should be created out

of the metre gauge section of that
part of the country. Then the ad-
ministration will be able to pay proper
attention to that area.

One minute more, Sir. I want to
say that so far as the provision of
Labour welfare is concerned, it is com-
pletely aeglected in that part of the
country. We have no holiday homes
when we find in all the important
places elsewhere. Therefore, my sub-
mission is that unless and until the
Railway Administration and the Rail-
way Minister give proper attention to
the under-developed areas, they will
continue to be under-developed.

Shri Manay (Bombay City Central
—Reserved—Sch. Castes): Sir, I am
very much disappointed. while going
through this Budget. I had high hopes
and expectations in regard to certain
matters in relation to the Railway
Budget. If time permits, I will place
all the material . . .

Mr. Deputy-Speaker: The hon.
Member has full 10 minutes.

Shri Manay: I am the only repre-
sentative speaking on behalf of my
group and as you have been allow-
ing

Mr. Deputy-Speaker: All right;
then, 15 minutes.

Shri Manay:
much, Sir.

To start with, I will take up that
neglected part in Bombay State,
known as Konkan, which remains to
be neglected in this Budget also. 1
am referring to the Colaba and Ratna-
giri districts in Bombay State, which
is an area of 8,000 sq. miles and is
250 miles long and 30 miles broad. 1
think, I shall not be exaggerating the
point if I say that there is no area in
India which may be experiencing
such hardship as Konkan so far as the
means of communications are concern-
ed, particularly, in the monsoon
season.

The need for a railway in this ares
has been established more than once.

Thank you very
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%he people, their representatives,
Jeaders and the Press have done all
possible to convince the Government
of India of their dire need by way of
petitions, representations and demons-
trations. And, I am told that there
was an order issued for the survey of
Diva Dasgaon railway some years
back. I was also told that that order
was carried out. But, I find from the
debates, that hon. Lal Bahadur Shas-
tri, who was then Railway Minister,
said in Parliament—I think about 3%
years back—that this would be a
wvery costly one and it would entail
expenditure to the tune of Rs. 5
crores. I am inclined to believe
that the demand of the Konkan Rail-
way is being dropped because of this
amount. May I ask the hon. Minis-
ter, is it a very big amount in
achieving the economic development
of a vast neglected area?

May I bring to the notice of the
‘hon. Railway Minister that Rs 75
crores are provided for the electrifi-
cation of the Railways in the Second
Five Year Plan and about 1,062 miles
are to be covered? In the current
year, the Minister is going to spend
about Rs. 16 crores on electrification.
May I ask the Railway Mmaster, is it
justifiable to give priority to electri-
fication on railways when there is no
railway at all in some parts of the
country? I humbly feel that we must
provide railways in all parts of our
country first and then have electrifi-
cation.

Many eminent leaders from Maha-~
rashtra have advocated this cause
time and again in the Lok Sabha and
the Rajya Sabha. But, I do not know
why the Government of India has
turned a deaf ear to this problem
of Konkan. The people in Konkan
feel very much frustrated. The eco-
nomic development of Konkan is very
‘much dependent on the railway. If
this demand is not met within the
near future, I am afraid, the people
in Konkan will be compelled to think
that this denial is nothing short of a
part of the conspiracy of the Gov-
ernment of India in suppressing the
Marathi-speaking people,
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On the one hand, the hon, Minister
of Railway complains that he is short
of funds; on the other hand, we find
that there is a colossal loss of money
in the railway departments. I will
turn to the Report of the Railway
Board. On page 47, we find the inci.
dence of claims. During 1855-56,
there were 4,52,811 claims and in the
year 1956-57, 4,76,244 claims. The
increase is of 23,433 cases; and what
is the amount the Railways had to
pay? In 1955-58, it was Rs. 2°56 crores
whereas in 1956-57, the Railways had
to pay Rs. 3'88 crores. What are these
claims for? They are for goods lost,
stolen and damaged. And, all this is
happening despite the huge Railway
Protection Force, Security Forces and
Watch and Ward Force.

On page 11 of the Report, I find that
there are so many branches in these
forces for security measures. I think
the Railways are spending somewhere
near Rs. 6 crores on these police
forces; and, yet, this loss is going on
unabated. Rather, claims are constant
ly on the increase.

Apart from these claims, it is alarm-
ing to find that there is a theft of
railway property at the Railway
Stores. The Railway Board, in its
Report, on page 98, says:

“Eighteen cases of theft of
stores and other valuable mater-
ial amounting to Rs. 87276
were reported to the Railway
Board by the Railways in the
course of the year. All these
cases were reported to the police.”

and, Sir, it is surprising that the
material that has been recovered has
been worth only Rs. 2,980. That is to
say, that the Railways lost Rs. 84,296
by way of theft at railway stores.
May I request the hon. Railway
Minister to have effective check on
the working of the security measures
and save these crores of rupees?

I will now turn to accidents which
have already been referred to by many
of the speakers here. But, since it has
created a sense of insecurity, I would
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also like to say a few words on that
score On page 127 of the Report of
the Railway Board, we find that in
these accidents, in 1955.56, as many
as 4,322 persons were killed and 28,770
mjured and in 1956-57, 5,064 persons
were killed and 32,341 injured

Accounting for the reasons for
these accidents, the Minister says that
the human failure 1s largely respon-
sible for these I feel that we must
g0 into the details of this reason The
blame 1s thrown mostly on drivers,
firemen and guards If my infor-
mation 1s correct, these three cate-
gories are put to heavy work Many
a time, the drivers and firemen are
asked to put in more than 8 hours
work a day And, in some cases, I
have found the drivers have been
asked to be on duty continuously
for 12 hours I am not siding with
such of those who are responsible for
these accidents for neglect of their
duties But to throw the blame for
all these accidents on the workers
belonging to these categories 1s not
Justified These three categories of
people, drivers, firemen and guards
should not be asked to put in work
for more than eight hours continuous-
ly On the contrary, they should be
asked to put m only six hours’ conti-
nuous duty with no loss of emoluments
to them Then they should do well
not to mvolve themselves in the sort
of thmgs that are now being thrown
on them by the Railway Mmistry

There 1s another grievance of the
rallway employees Unduly long
time 1s taken to settle the disputes of
the workers I know Government has
appointed a tribunal for deciding the
major 1ssues But there appears to be
no machinery except the consulting
machinery of the Ministry of Labour
to settle grievances of these workers
Some swtable machinery should be
created to decide petty matters that
arise 1n the working

Another grievance of the workers
is—I am not talking about the rail-
waymen alone but the whole Central
Government employees—in regard to

4

the interim rehef granted by the Pay
Commussion set up recently I am
talking about Class IV employees I
feel that interym rehef of Rs 5 1s not
adequate and the workers are rightly
agitaung for an mcrease in this relief.
I hope the hon Minister will look into
this and see that the relief is satis-
factorily granted.

Lastly, I turn to the problems of
the Scheduled Castes and the Bud-
dhist employees working in the ral-
way I am sorry to say that the
Railway Administration is not free
from the stigma of untouchability I
have so many instances in my hand
where there 1s gross injustice bemg
done to the Scheduled Caste em-
ployees particularly when it comes
to promotion There 1s a vicious circle
formed whereby their promotion 18
blocked I will quote an nstanre from
the Central Raillway One gentleman
was selected to go to UK and hc came
back 1n 1945 He was absorbed by the
Central Railway He 1s still there as
a B’ grade chargeman I am very
much surprised that a quahfied | -
son, having necessary qualiy :ms
and having gone abroad, continues to
work B’ grade chargeman whereas
persons who have been employed
long after him had been allowed to
supersede him

In the Northern Railway, an upper
division clerk 1s dented the opportuni-
ties of promotion I have tried to find
out the reasons for this but I have not
come across any single justifiable
reason for this demal of promotion to
this Scheduled Caste youngman

There are suggestions which the hon
M nister will do good to look into
Representatives of the Scheduled
Castes should be absorbed on all
selection boards and welfare com-
mittees and their representatives
should be taken on the Railway Board
also Secondly, there should be reser-
vation not only m selection but in
promotion also Presently, we find
that th e 13 no such reservation.
Thirdly, there are some welfare asso-
ciations formed by the Scheduled



a7s1  Railwdy Budget—

Castes and the Buddhists workers in
the railways. 1 am told that the Rail~
ways do not recognise them. They
have been formed to look after the
interests of the Scheduled Castes and
Buddhist workers so far as the reser-
vation in the services are concerned
and I am very much surprised
as to why Railway Administration
should not recognise them. In the first
place, the Railway Administration is
not keen in looking after the quota of
the reservation. If the Scheduled
Caste employees themselves come for-
ward to look after their interests,
recognition is denied. I will urge upoa
the Railway Minister to give recogni-
tion to these welfare associ~tione.
There is one such association which
had submitted a memorandum tc the
Railway Board in 1954, There were
so many legitimate demands in that
memorandum but the Railway Board
has not even cared to reply to that. I
will request the hon. Minister to lnok
into that question as that memorandum
gives expression tu the feelings of the
workers belonging to the Scheduled
Castes and Buddhists.

Mr. Deputy-Speaker: Mr. Sarju
Pandey.

off avyp T (TTE) o ITERd
HETRT, TN e & HaT {9 g5 o |

Mr. Deputy-Speaker: One round is
finished. Every Member shall have
ten minutes and not more than that.
I will ring the first bell after eight
minutes and I will request the Mem-
bers to take note of that and on the
second Bell, to sit down.

Shri Raghunath Singh: What about
Members pending since yesterday?
They should be allowed fifteen minu-
tes.

Mr. Deputy-Speaker: They are in
the same category as the new ones.

Shri Harish Chandra Mathur (Pali):
It was agreed by the BSpeaker that
those Members who do not confine
their remarks to particular States
and discussed general problems would
be allowed more time.
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Mr. Deputy-Speaker: That observa-
tion would be kept in view.

ot @ex of¥ : frgeht o W@
193 a9 97 agy gt 97 IuW 3g W
forerad Ao st ff 9 W,
mfgdl & de S, TR ANE ®
1Y geARTE W wTd fae & o o
JU wr § 5 gee it oy agw gk &
I W AT qEER) F g AT 8
& fowram A7 | @ T B aR AR
T 99 | FT IAT § | Wi A°E Ay
gt Srifer it e w1 3@ w9d
g i & fwrat &1 for% & | Af
arw gt € Tod ool agem o
ATE & 37 q0AT HY ATE MW § AF
fForameawrd:

q AT I IAT AT, P A FE FEGAL

Y T FT H | A1 AT 7 Foraay oY
Wy A% &, W e g, wogd
F WY AR &, WRTA §, TR
N AfRT e g § WK 9w
IE To91E 9 FT Faar omET § WK
9 919 & | IO gw § 7Y wrav e wi
9§ 7R &7 ArT FY 9 W
T |

&t warow feg  (fedomere)
Fnfr &

oft @O iR : @ FIEY § aw Ay
A 9T W e AR AT
anfgy WK JaAr wifgn 6 @ o
N fFrTgaR En e

T TAE HY q@X & AW v §
s &% w1 fegmwr 4 T maT & Wy
792 7 & S firar T § 1 T IR
wHEd ¥ qregl % TR, I



27§3 Railway Budget— 27 FEBRUARY- 1008 General Discussion 2754

[+ s )

wraTT & ¥12 F, WX OF gak sl &
ferq wamar Tar & firar ma €, @
wgt aF W g w1 qaw
I g ¥ are AR & w8 far ¢
far sirac-mrafenr &Y g fear ar asar
T e qfeww & 1 W EEA F 0
Y ® e # sz s ol §
e & T @ O &, dfeT o B
T & N gFa e g 1 wfew
e a7 ag & fir foraey saver faerag
A St &, IAT & ATy AT A AW
W § qErfry 7T A § | R AN
Y CF AT TET Y, A #Y I I
2 5 @ % firmeit weaar § 1 g AR A
& fr frgd et & 99 sr@As s T T,
A /T ® dYo To WY A TTT G|

WMWWZﬁ'ﬁo To F3T
4 ? g 78 ¢ §N | &9 § F)T THAT
g

ot weo of¥ : 7, A | T =
gfrd8 R & sz g ar ag N el
§F @ A 43 g—a7 N ¥ e
R fem § 33 ot |

INAA TG : R Fo Qo AN ?

ot @<y aty : S g7 1A N T
g 9 | ® 5 T FEATE | TR A9
q1g, A I F AT F I THT & |
AT T N AT TG |

& o e § fF STE on-
ZTEEes {1 §, 9 o o 7 Frewit
NANIFTR WA TR A @
T wrg firemr awt wfew ¢ 1 sgR-
SR TN I W e fggEw
# qET ® T WIAT TR FARGA § | 4
w1 9% dar o § fr aga @ Wd

el 9T T FeRgw Tt od §
& S AT @ fid g s dm
& 1 spTerET F QY wear i ama gk
SRR ook adtodi RE Lol
# 397 fafreey & wre 31X 9T 48 w7
e § f& ag W oo #
#q4¥ H—IOF FT—TT IR 37 a9
T Frferr w7 6 A a1 F €7 TG F AT
e fefle sy amai g, sA M aE F R
FIA FY FIFT F, FAT I AT & 9
Fgd W & gaewsfar § werne
& T e w1 Ear Ag v

fafseex aTge 7 W9q7 @aHe F
FTHTAT £ g9 7 A A weera & fad
A 3T g | TGN | T wre
a1 fdt favrmr &1 w1 7 @9 & Qv
e o1T 9% wHT FT T 9T E
FiT AT 7 AT RITL 7 TG I o
fr 37 &1 A1 S fardad a7 A,
4g AT TFIFT & a1 7T | AAE W9 J&L
&7 g, AfFT g 7q7 AW Fr LW
A3 § W GR T M gr g fqam
9T § | MR I GAT § QF A€ WIGT
# w7 faar Svar & fF g1 a0 T gad
SR ES

F9 TF WA AT AG AT Q
§, &1 guI% 3994 Aigg 7 s fF
i FAT ST vy wrdr §, N fag
mfear sz et § 1 mfax JAT @
@ AT § 7 oqar feqear @ S
IR §Y 7R & 1 QAT at Y § v @i 9%
qmrl FY FATT /€ 1 AR gaieg
@t Y § 5 R org Ay et
& W < awg 9 qHag 39 & avid
AT g |

oft s & - st foee wled
Mo A g



278« Rajlway Budget— 27 FEBRUARY 1858  General Discussion 2746

Wuqatd o ¢ &
amrar § B i w3 A Bif g
wry A qx 7 § (Interruptions )
e AT & W owehaT §F s
® oy & f6 & a0 W faend
o o & gRTT AT §, F A AN
® qry Y TE) 9T TR, AT wET F 7
{Interruptions),

ISR WERA : TG W AAR A
o 9 ) 997 §fag e w1

ot gy oi¥ oo g fam aq
% O &1 T qn R qamar @ ar
% FRER-Hfegk @rgy o< °F aga
& ®aF § S W AT frarg A
oA AwT A W@ AT § | qEA
A S 7 qamEn R 9g a9 a4 £ gl
T IR 9T T gRraT § 1 A J1 97
TG F LT ) qqT FAE | A &
AR X IR AN, AEATAFAT R T
9T 3ivE O T &, & 9T e &
faq w1 g AT A &) A AR
R AFT &, 7 27 & 0% g7 5o ggdr
2 gr At 1 qr frend o are aogA
EH T ¥ qv% oArA faemar snar &
#few ¥1€ @1 Ay e s §

¥ oF a1@ 9 QT AR F IR 37
AT § | AT AEET-AGIEYIR LA
qTEE TWA—F, IWF AR Faga a7 oy
AZRA & X7 #7 7 § 1 AT AR T
HM—q2AT § T=F W FETE | T
® AL FAT FC R E | § 7 7EAR
Far g 1sgranrégfeg@s
FIAwTERE foar sy 1 qar g A
qPRT & AT W wisE § 1 AfFw
# gwwar § & g o A o A
¢, 3T &wd T AmwETEITA FT qA4T
Wigy | WX I FH ®E 9 TG
w wWe 1 #t qwr aw, o e

T B & U ] dAT wy WK
AT 1 R & W & dwr oy, AW
W 59 3 #7 A aga el
¢ | Mm@ TG Ay F
§aaeat ¢ i fs s K g7 &
e o & 1 SfeT agr 39 WY waew
Y 3Y <@y 1 wfew o e F ow w99y
g fmAfami ey
FT SAMT T& WSZ[ §, FTANS 47 a=H
5 3w I wn AW i A
R WY §, AT 9g 7@ AT 97 Araw
7 wareT A T & 1 fee RN 3T F I
#1¢ oqr Ay fgar w41 § | A aw 39
aT § wTHS AT &, AfFTF AanEE
& arer wwa—3r fRAe—am faq
g, AfE § €39 A w5 540

TN WHAW  AHAL A T G2
g an fae fra 4

oY ey i€ . gLF WK o wEr
§ 1 ZW WIE 4T F§ § AR A
A A g 1o fawd @ s s
FAHT AR & |

I TEET A TI-ZIET 41 AR
qTHE GATH 37 § | T I FT A97-
TSI & W9, @ 9 TE T
AR AT T Svaemm | ;e g9 Qe Lo~
Y& & fom &1 29, a1 o ww e
o us ST@ 997 ATH AT ) TEY ARG
§ g & AW TR g9, umg
Iz FHEA &F § | AqAAEATH B
a2 77 T FEER B TG WAV | 98
A 9O WRY 9 W FH
3,%9,9%0 T @F FG@T & | g I
#3E q @ T @AW 7 AT §, W I
fee & &, Y 7 23,300 WY H W
q¥ WX AT YT FFR ® 9 0y
aFar § | g AN B 91 A AT



2757 Railway Budget— 27 FEBRUARY 1988 General Discussion 2758

[ acy ar¥]

aga @ X o §, ST gl o= g
&1 B, vy a9 &, wrf ardy A @,
&€ T 9T 757 A § 1 G qmr A W
HTHTL 37 OIT @ F1 7 & HIT 5T
ST F ARSI ® AW Y @,
& oft A A9 s wwEn e
TATE q WA | w0 AY wiw W G
a1 7 qg AT AW 3 ;R qew | §7
E A & AR T ATH FF YA
& fear s § W) A @ 13
R F HAE AT awr v & fan
TE R § {97, 59 &0 wiger g,
gwfeny <q &1 219 ¢ Ty §

TEY BT 9CA AT VT E 4 iz
T T AT A ST TEIE | AT AT
FIAH TR E | A W AN T,

ST AT HEH § qeeary 447 e 2

TR S (o st W) A
) Fgf) & qAE F1 qwq F AW A
T T AT W AT A AT T

oft o oi® . 7 FTE A0 A "
grafFmgragar 1w awm AT and
T § 1 A8 T AT FT ATT AL |
Pl ®aR @ s mara §fe
I 7 &7 §T §—FHT o€ Al
& W WY w1 ' W7 § ) A W
g aTd A, § A1 T H AWTEIA FT
ZAT <1fEw | AT @S FY A1 T G,
&Y FATHT T B9 T | 9 9T wAL
& ®@ @17 § WA Fem fF @ TR
T A& ATAALANT KOG /R gH
W #7931 |

f anft A @ifgam § v
wodr arfequET & ar F T §,
# off AT FERIUET € Gk § T

OF a1 WET WEem E | AR |
g I aw Tet w v 3fEd |
FET 9T &7 Miwar f WY g | 7 Ay
¥ o Secaaster @ § faewr
gy WY fovmn Ay | qEfed w @
GRATHY Y TAE § TG AKHIH HT HTHAT
FA7 927 § | frgw fedr & mfear
VAT TETRT A THT AGT 4Y ) g
T U R AT G AT SO qRgdT
&1 frat T § Wi a7 S 37 LA
§7 Q[ B AT § TRT I T F7 Yo
§ 9 fm ST < 391 warfs w1 e
s 78 § a7 97 9T | Ady
fraramr g 1 &vn nsg g i
@1 9% FHY T 7 qGwT TE &, T=/
QT ITATE) &1 7721 YT AT HIT AT 9
aq1 &7 3 § 3 ) =g q ey g
afw g1 o faepT 37 T & IAE
I A WF FIIC AR BT w7
ffairdem w1 1 41 g 9% # 4R
aqrr Y W% & T 37 WE a1 v eaAn
qv 731 Frg7 9 S1eT 9} &9 &7 g
Y 2 AfeT o aF TE AR A §9
& frar mar & @ AT o e
€T AR FT AT § TET I JEA TFNE
T L[ TG 1T A0AT & ? R WA
AW AAT qgigy A SraaR O
St a7 am @ "I AT T TRAT
T &1 T | 5T & WG WY F
fai & #R g771 ag @Sy o g @ g
g 9w qF TRIT F1 ol aF W
oAy oW wr & awrd
T7 AR AT AT § o o7 Ay g, A r
TEET T HE oq g femr @ d o
# =g g fr goe SR ofver s feaw
MY 1

T W § 9 & 1 W ey
argar § v wegET W ARe #
@i ¥ I mfear =9 § I aE



a759 Railway Budget—

TP A7 &\ AT AT A § AR
W ATA 9T IR FW@ § AT Ty
T qLrT w7 qET T o |
¥ wrgn g e w@ amew X mfea
JTETX Y AFTAT AT |

& WTTRY OF T8 G Y A A
£ % srowt feergrare T qwgwar amw
o ox ad wrgw Sl | W
9T WTRT §F @S AY AW FAT g3
|fFT ™A aga sarH wrRr @ o
AT FZT 6 90T T 9 GAIATH R A
FIT | WX FART qEAT AT AL E |
a3 ) foay & 9 sored R
A & T F gy wlww qlondr &
T A q agT forar ot A A 7€ @
e 33 @ g & 1 T W
WY 72T W13 § Y7 ITHT 6T AT T
a1 f5 WR g gavq 7@ frar oy
Tealyr aga o @Y arpft | & =Ry
ST | g 6 wraw 7y a9 F @
® AT I & F q47 FTATC IHLT A7
Y E | AT WG T TLTFY AT Ty
FETENF argm 5w wrar
A faarr § saem 1§

qFT FezaAr M fawad g
wt{egrr, senfrar Y genfe &or a7
wrax fas 7d & 1 TwE Adem 7 g
& f5 g fer ez v @ g win wt
WY A AT AF T AT E | T AR
qT WA fax gary &7 A wmF gfoom
s ETATE AM AT IF v qh

15 hrs.

aradd A & ArarE WSS
wifsfad & a1t ® ff gz #gr § 77 aawr
& fir T8 qwIC gerd ar Q@ & 1 e, -
qX, FATE ¥R & errs wifew g
¥ & aorftor & | e et Wl

27 FEBRUARY 1658  General Discussn 2760

L F S A 571 E TR T 18
rar & ar A &Y ATy § av ¥ €A AR
AR /T AR TRy frd o 1w
& frg At § 1 g %31 T & FF AT RE
#qq w7 IBT {ar A 1 A
7 1€ /2 iy agr AT AR gz N ow
& AT & ©5 oF m 437 w37 IO
38 AT & @ 1 W WY TS
% &9 &t TR qaT F37 5 A
F fqaar w7 gur & wad A of
AT § 7@ frar & 1 &l feear
fFadstrrmfrmrrvn g a3
Qg FAgr i gaEa e fF
W IFA w1 a8 @F far 7 AR At
JTETE Y FHAT A |

Uiy 1(@AKILS) polls docmie gy

ReP el el Kaye FiS
wrhe e ajlet @rpe 9>
Wy ol 2 i -2 g0 4 ale
Ue cppdapy syl S of pl @
cyud & 2Upn pylae Lyl gpe -2
P W a2 ke S gy
ol 8 28 P Sy Al
o M S hma bl - 2 SR €
‘.ad ugn._.‘..,su-,..s.-qrh
ol yRe = er Iy dny S LS Ol
S b WK & el S
& g 2l S avly
Rl & Jue - e m JlepiS
G Hye K K ale Jhude o4l
& aly o Sy S E e
Uy Sl wyganyd LSy gt deolae
S e o o oy - &
St ol pee 2 W s



2761 Rallway Budget— 27 FEBRUARY 1908 General Discussion 2763

[ ol duzoe o2 ]

2o Uple it b oS Sy &
1 WY o e e KW
SR e Pers S ylude oly
US S Sk &S 2 gy Jaly
i - Gl LS logpde esS S
oW - & g pol aagt Sl Sy 8
& Up U gl £ (pgudl oo
o oot 5t el & ale e 8

- WS ad il &

ayled &5 g4 iy e ol
& ppr — @ ghaSh Syl i
okl en Sy & LS e
e Wl ae ) 2 S
eyer ale Sl &S en UkayS
T T A
P s S e 2l
S a6 dalg U JUud o po
i Doppde S S 5 ofRepain
b pils ol - 5 yrd & &
U JUd o pb e € @l
A U I o e - o Doly
.._’wlelsf Lt Eled c b &8 o

i g '-""':ﬁyr:-%’ - d"’ Ei
ot S S Wy e NS
o xRt B 2 5y 5l 2 )
e §@daphyd &5 Ly = o
& Wy Bdylyd Oyl e 2
~ AWy gb Edeplyil 5 29y yde
- Wy gb Edagdyed 5 2 olty ke
Ol oY 2L, gy ey e

ot - Ay g el g0 g orReg
¥ ety lud GU &6 ya Lualy
- bt ol logrde 804 o o

R P
- ale U yepd (S0 250 KF
o 2oy grhad LS 2 SplS s
wl NS dphy My -2 o M S
Uit Ul 55 98 = 5aply g oS
Ut I g0 el - 2
U & & yam i dube (of
e 8 aply pled &5 98 Linte
B ot il J ol 2 g S
2 O S Sy g Ao S
S a Gl K Wy s b
LT L R "R TORG  TRU I
loeyll oo MBS @ - & &ila K SRRy
Wit $3U €5 g galla LK g3
@ Baly axy &0 5 2oyl
S B S Py Sasly L S
S I R S E S VY
Io S Y ol P e T _gudenryudt
Ko o bt o o P Sy
o "%f o by ol - U
Upser 5ady glole Wl 5l yangd
oS =l ol ey X K
o KARaiyS Syl ol & &
S dla ypeip pled s el
o] K pld sty o T D
oyt S e oS ap
W W WS e RS GRaRLS



ermes

2763 Railwey Budget—

Ut Je S kS & Lo A
e N el e S 36
I P S e &
SdidyS oS I 1oy Dol
Podo il ogld - L S
W pema S p wld ale
ot (K Aol gk SLS
U - e eyl B Wl o gles
dute = o5 U glr S
srhede o glyy gile § K305 pakee S
S L3 LS OGP P e
L dib @il o yila Wiy
Y el el (S oS LS5 LRSS
¥ oY e o da 0 W
Gl B (] - e S dahSyyS
Lo & o iHb S wale ylule
cyed am gls Sl @;L; S 2Ll
._9‘;}5“"" e Loy @""3 R
ol & el - per dgage eis
€ ol - 2 Uk ) g oS
Chla S i &S 28 olae
e b nalo ylude 24l ojls
e gxe e ol -2 ey
st e ) Kol - 2 gl
@ -l delg Ups lgrs ik S
ot ol b ol S oln
Wl -2 sad pdun Lo e
It < @l b g S é
Al g I

“Two important new lines have
been included in the programme
of the Budget year, namely,
the 100 miles Robertsganj-Garh-
wa Road line on the Northern
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Railway, costing Rs, 17 crores and
etc.” ¢
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“The former is required as an
alternative route from the Barka-
kana coalfields to North India to.
reduce the ever-increasing pres-
sure via Moghalsarai. .etc.”
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“All those raillway employees
who had provisionally opted to
serve Pakistan but later changed
their option for India finally be-
fore 15-2-1948 were abosrbed.
Those who had opted for Pakistan
finally but did not proceed to that
country and applied for employ-
ment werg a&lso re-employed on
the railways subject to the avail~
ability of vacancies and their
being found suitable. In the case
of those who had opted for Pakis-
tan finally and had migrated to
that country buf later returned to
India and requested for employ-
ment, the Ministry of Railways
decided that their cases may also
be sympathetically considered for
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reemployment on Railways subject
to their being found suitable
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(English Translation of the above
speech).
Shri Mohammed Tahir (Kishan-

gan)): Mr. Deputy Speaker Sir, I have
heard the Railway Minister’s budget
spcech very carefully. From that, one
fecls that our Railways have immense-
1y progressed and will progress in fu-
ture os well. By looking at this Depart-
ment we can rightly feel thax s re
now living in' a free country. But
inspite of all our progress, w. can see
that there are certain short comings.
For example, it should not be thought
that Railway Minister’'s job was only
to develop the railway in the country,
of course the development of railways
adds to the progress of the country and
provides greater benefits to the people
but the most important consideration
which the Railway Minister should
always have in his mind is the
strengthening of the country’s defence.
The question of defence is the most
important question, but I regret to
say that adequate attention has not
been paid to this aspect of the issue.

All of us know that the territory of
Pakistan lies on both sides of the
country. I do not say that Pakistan is
our enemy but our relations with that
country are not good. In the circum-
stances, he should have paid greater
attention to such areas as are strategi-
cally important from the point of view
of India’s defence. This is the most
important point which we should al-
ways bear in mind.

Today we have only one line to
go to the Fastern front and that is
the North Eastern Railway. Develop-
ment is going on all sides. Southern,
South Fastern and Eastern Railways
are progressing and development work

<

is proceeding there but thers is no-
thing on the North Eastern Railway.
Therefore 1 wish that the North
Eastern Railway should be fully deve-
loped.

You must have a direct rail link
between Delhi and Assam. Today
we have no direct link with the
Eastern front and one has to take a
very long route to reach there.

As far as the Eastern Railway is
concerned I wish to submit that you
should go and see those areas which
are adjacent to the territory of Paki-
stan. You see Purnea which has now
gone to West Bengal. If you go from
Katihar to Siliguri on the North East-
ern Railway, you will find that the
railway line goes very close along the
frontier of Pakistan. In times' of
cmergency you cannot go by any
othir Iine except this. You wnll have
to move your forces and other neces-
sary equipment through—this very
route. Therefore it is very necessary
that a coordinating line is constructed
which can take us direct to the East-
ern front I had also raised this
issue in the Consultative Committee
of the Defence Ministry and I have
said that from the point of view of
our defence, there <hould be a line
between Katihar and Siliguri  which
should be a coordinating link for the
present lines. Our Defence Minister
agreed to it but said that the Gov-
ernment had no funds at present. I
had also submitted a scheme along
with a plan that a line connecting
Purnea Junction, with Gaglia vie
Bahadurganj should at least be cons-
tructed which may coordinate these
lines. To that the Minister had re-
plied that they had a scheme of cons-
tructing 500 or 600 miles of lines
under the Five Year Plan and that
my scheme could not be taken wup.
This clearly shows that the Hon'ble
Minister does not give due considera-
tion to our defence requirements. Y
really regret such an answer. The
reply that Government had no fimds
is not satisfactory. In his speech, he
has sald on page 7, para 13 that:

“Two important new lines have
been included in the programme
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of the Budget year namely the
100 miles Robertsganj-—Garhwar
Roatlim on the Northerrd Railway,
costing Rs 17 crores and etc.”

The reason for this has been given
8s under:—

“The former is reqwred as an
alternative route from the Barka-
kana coalfields to North India to
reduce the ever increasing pres-
sure via Moghalsaral.... etc.”

So we see that line is being cons-
tructed because there 1s more pres-
sure from there and that the Govern-
ment is not giving due importance to
defence 1 had told them that this
40 to 50 miles long railway line would
be most vital for defence purposes.

Then there was a mention about
electrification. About Rs. 75 crores
would be spent over it About 17
crores would be spent immediately.
What is the need of spending such
huge amounts? Why do not you
spend this money on improving your
defence line? The question of electri-
fication can wait for ten years. You
can spend Rs. 75 crores on electrifi-
cation but you cannot spend Rs. 12
crores on a 50 miles rail link.

An hon’ble friend has said that there
is no rail link between India and
Kashmir. You should have paid at-
tention towards that matter also. Kash-
mir is also a border State and there
should be a railway line for that area.
The fact is that there is no coordinat-
ing line for the Eastern front and
that is very dangerous. The present
line runs close to border. It is just
possible that we may have some
trouble with Pakistan and we may
not be able to send our supplies to
the front. Therefore, I suggest that
Government should drop the question
of electrification for the present and
implement my suggestions. You can
undertake electrification schemes later
on.

During the debate on previous bud-
get my friend, the Railway Minister
had said that in the matter of recruit-
ing people in the Railways, persons
belonging to depressed classes, Anglo-
Indians and Muslims were given spe-
cial preference. In this connection, I
would draw his attention to a ques-
tion (No. 745) asked in this House,
on the 3rd December. It was asked
why no action was taken to absorb in
service those employees who had
opted for Pakistan at the time of
partition but later on had changed
their option and returned to India.
The Government had replied as fol-
lows: —

“All those railway employees
who had provisionally opted to
serve Pakistan but later changed
their option for India finally be-
fore 15th February, 1948 were ab-
sorbed. These who had opted for
Pakistan finally but did not pro-
ceed to that country and applied
for employment were also re-em-
ployed on the railways subject
to the availability of vacancies and
their being found suitable. In the
case of those who had opted for
Pakistan finally and had migrated
to that country but later returned
to India and requested for employ-
ment, the Minister of Railways
decided that their cases may also
be sympathetically considered for
re-employment on Railways
subject to their being found suita-
ble.”

I think that this condition is very
dangerous. If the Railway Minister
himself examines this suitability it is
all right, but if it is left to the Police
department to examine the suitable,
it will create a lot of trouble. There
are instances with me where some per-
sons have been thought to be unsuita-
ble only because they had gone for
their Friday prayers or they had gone
to participate in Milad-e-Sharif. Such
incidents are really regrettable. I
would very respectfully tequest the
Hon’ble Minister to kindly look . into
these matters. Although these people
had opted for Pakistan; but ultimately
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they declded that their country was
India and that they had to live there.
They did not accept Pakistari citizen-
ship. It is, therefore, unfair that they
are not absorbed. I wish they all
should be absorbed:

Mr. Deputy Speaker: Hon’ble Mem-
ber should finish now.

Shri Mohammed Tahir: Sir, I get
very little opportunity to speak. I will
finish within two minutes. I will
now take out certain other matters.
As far as amenities are concerned,
previously at Katihar Junction we
could get good ‘Dal Bhat .and meat’ in
eight annas but now the passengers
complain that they have to pay one
rupee and two annas for that food.
I enquired about this increase and they
told me that electricity and other
charges, were being included in their
expenses, which was not the case pre-
viously and therefore they had no
option except to increase the rates.
The poor people have to face a great
difficulty due to the increased rates.

I wish to draw the Minister's atten~
tion to one other matter. I think
there is no area in North Bihar from
where there is direct railway to Pale-
zaghat. Patna is the Capital of Bihar.
Although Jogbani is on the Nepal bor-
der but Jogbani and Palezaghat are
not directly linked. Besides this there
is direct rail link between Patna and
Birpur where work in connection with
the Kosi Dam is going on. All officers
who wish to proceed to Birpur from
Patna and other places have to change
trains at two or three places. I re-
quest the Hon'ble Railway Minister
that a direct rail link should be estab-
lished between Jogbani and Paleza-
ghat, so that passengers from Nepal,
Jogbani, Birpur, Purnea etc., may have
no inconvenience in going to Patna.
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Shri Barrow (Nominated—-Anglo-

Indians): Mr. Deputy-Speaker, the
Railway Minister has used a large
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canvas to“paint his picture of the
working of the Railways and his bud-
get. In the short time before me I
propose to darken some of the
shadows, not only that they may
stand out more clearly, but that the
other features of the picture may be
highlighted.

15.35 hrs,

[Surt PaTTaBHl RAMAN in the Chair)

Mr. friend, Shri Frank Anthony,
speaking yesterday, focussed attention
on a recurring pattern of revised bud-
geting which, according to him, distor-
ted the perspective of this picture. The
recurring pattern ‘s this: the revised
budget estimates show anticipated
higher receipts and low anticipated
expenditure; both figures disproved by
the actuals. 1 will quote figures for
1956-57; the revised estimated receipts,
Rs. 350 crores, actuals, Rs. 347'57
crores; estimated revised expenditure:
Rs. 29903 crores; Actuals: Rs. 233-94
crores. I endorse Mr. Anthoy's plea
for more realistic budgeting.

1 would ask the Railway Minister
also to bring into his budget, as a
regular feature, more of what we call,
Programme or Performance budget-
ing. If I may illustrate: we have here,
in this khaki-booR, provided to us,
something like this—“The work is
estimated to cost Rs. 21-65
which a sum of Rs. 2 lakhs is expected
to be spent by the end of 1957-58, and
Rs. 14 lakhs are provided in 1958-89”.
What I would like the minister to show
is the different phases in which this
programme is going to be completed,
the cost of each phase, and then, year
by year, we will be able 1o keep a
check on whether the programme is
keeping to schedule whether the ori-
ginal estimates for the programme
are realistic and whether there has
been any increase. This, I believe,
will make for more careful planning
and more carefully controlled expen-
diture.

]

Before I proceed to other features
of this budget, I do want to focus the
attention of this House on two facts.
One, is that the Depreciation Reserve
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Fund is dwindling—In 1956-57 it was
Rs. 10314 crores. In 1957-58 the
anticipated balance shows Rs. 93°72
crores, and in 1958-59 the anticipated
closing balance is expected to be
Rs. 72:76 crores. Secondly, the Deve-
lopment Fund has almost reached
vanishing point,—by the end of 1958-58
it will be a mere Rs. 68 lakhs.

In a developing economy, it might
be argued, this is to be expected, but
I do feel that when Members are
making demands for opening new
lines and we are considering our deve-
lopment programme generally, these
facts should be borne in mind.

I turn now to the question which
has exercised, quite rightly, the feel-
ings of this House the continuing
series of accidents. I wish to place
certain figures before this House, What
are the figures for 1856-57? There
were 5,054 killed and 32,341 injured.
To this we have to add 187 railway-
men killed—these figures are not in-
cluded in the previous figure—and
6,787 injured. What the picture for
1957-58 will be, anyone can well ima-
gine! But I regret to say that the
information, as given in this “pink
book”, has been camouflaged. This
“pink book” is supposed to be, accord-
ing to the foreword, for the general
reader, and we find that these figures
are given as a ratio, per million pas-
sengers carried. It may be said that
this is the standard way of giving in-
formation, that international forms
are used. But for the general reader,
I feel that the facts should be stated
clearly, so that the layman may know
exactly what the position is. If these
figures are to be kept in a standard
international form let them be kept
by the Railway Board for that pur-
pose, but if this is a book for the
general reader, then I urge that the
figures should not be camouflaged.

Here is a situation, Sir, the conside-
ration of which transcends all other
questions. The Railway Accidents
Enquiry Committee Report has been
with the Railway Board for three
years now; my friend, the Deputy
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Minister of Railways, was the Chair-
man of that Committee—] would ask
the Railway Minister to place on the
“Table of the House all the recommen-
.dations, otfier than those given in Ap-
pendix B, which were made by the
Committee and which have been im-
plemented, and those recommenda-
tions which the Railway Ministry
found unable to accept, as also the
reasons justifying their rejection.

We hear from, time to time, this
Jamiliar phrase, where accidents are
concerned, “failure of the human ele-
ment”. This is a very variable factor,
but what are we doing to diminish the
effect of this factor? I will only deal
with a few points m this respect.

Firstly, the training which is being
imparted—I would refer here to our
drivers—is ill-conceived, ill-planned,
superficial and valueless. There are
courses of six weeks which, I believe,
under pressure, has be~n extended to
seven weeks, out of wh ¢ 10 to 15
days are lost as holidays. There are
no proper diagrams, no models and no
proper equipment in the Tramning
schools. The illiterates, the semi-lite-
rates and the matriculates hesitate to
say that all of them are literates—are
put into one group; they have to go
through the course together. Then,
because we must turn out drivers, the
question papers set are simple and
evaluation is liberal What is the
result? We get men as drivers who,
after working for 3-4 years as firemen,
are sent for these courses; they are
lacking in experience, they have this
veneer of confused theoretical learn-
ing. How can we expect such men to
have a working knowledge of a com-
plicated mechanism like a modern
locomotive? I think that the Railway
Ministry can do much in this respect,
to see that these courses are more
rational, that they are properly plan-
ned and the students are put into
different categories, so that the rate
of their progress will be more or less
the same.

I believe Sir, that on the Southern
Railways the position is worse. They
have no training school. Further, fire-
men on the Southern Railway need not
be shunters at all; after they have done
2-3 years firing they can become dri-
vers, With these facts before us, I
think that this plea that is taken “fail-
ure of human element” is a plea which
does not hold much water. Here is
something that can easily be tackled;
Our drivers and firemen, are doing
their very best in spite of the difficult
conditions created by the administra-
tion and in this connection I would
refer to the number of “averted colli-
sions” mentioned by Mr. Anthony.

I will now refer to the station work-
ing rules. I think the Enquiry Com-
mittee said that, apart from other ins-
pections, the ATO and the DTS should
every month visit one station, to go
into the working rules and issue a
certificate to the effect that—I am
quoting here—that the work of the
station is safe in every respect. If
it is not safe, he has to initiate im-
mediate action to make it so. I
would like to know Sir how many
times this has been done. My own
belief is that this is “more honoured
in the breach than in the observance.

I will now deal with another im-
portant aspect of this human element,
and that is the elimination of fatigue.
The running staff generally have a
duty period of 12 hours. On the
Southern Railway, I believe, it starté
from the scheduled departure of the
train; on other railways it is from the
actual departure of the train; there
seems to be no uniformity in the
matter,

Apart from uniformity, this ques-
tion of optimum work and minimum
fatigue is now a matter that can be
determined. Its study forms a branch
of Industrial Psychology, and I would
recommend to the Railway Minister to
have a Psychological wing attached
to the Railway Ministry to go into the
questian of optimum work with the
minimum amount of fatigue.
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In this connection, I have one plea
to make: it is for an employment
quota for the sons and wards of em-
ployees. They grow up in an atmos-
phere of railways and railway work-
ing. It will also help with the ques-
tion of indiscipline. Because, if the
father’s work is not done properly,
then “the sins of the father may be
visited upon the children.”

Finally, I want to refer to the ques-
tion of Railway Schools. I turn again
to this pink book, and I find here that
the report says—and I was amazed to
read it—"The railway schools which
number 154 in all functioned satisfac-
torily during the year.” The cover of
this book is pink and the report paints
as rosy a picture of the schools. But I
fear there is some concealment, and I
may be pardoned if, in speaking of
schools, I quote from Shakespeare as
to what he has to say about “conceal-
ment”,

The Bard says:

“She never told her love, but
let concealment, like a worm in
the bud, feed on her damask
cheek.”

1 believe, that this “worm is in the bud
of Railway schools”, and the Railway
Minister knows it. He evinces keen
interest in the education of children
of railwaymen, but he also knows that
the adminstration of the Railway
schools is very unsatisfactory. He
himself, set up a body of four educa-
tional advisers to go round the Rail-
way schools and submit reports. I
would ask the Railway Minister to
place the recommendations of these
Railway advisers on the Table of the
House, so that we may find out what
their opinion is: whether they also
believe that these schools are running
satisfactorily.

I do not believe that any system of
education, whether it is run by the
Railways or anybody else, can be
satisfactory if the service conditions of
the teachars are not satisfactory.
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Here I would make a plea to the Rail-
way Minister to raise the retiring age
of teachers because of the grave
shortage of good teachers. He must
also create a separate department for
these schools. He has taken over two
new schools 1n the Assam Division,
and two schools are to be converted
into multi-purpose schools, All this
cannot but fail because people who do
not understand education have to ad-
minister these schools. There can
never be any success unless people in
charge of the administration of these
schools are educationists. I wish to
end on this note: all the money that
we spend on the schools will have no
value unless we can provide the teach-
ers with proper working conditions.

18 hrs.
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¥fier Iu awr dAw oY ary g O
o vt Todw o, A €0 wrdo wreo
T 7@ TkE I qeTAw F wgh w0
foar aga v @ | W AT W €
fir femar W &, Tt T &Y
£ 1 ¥fem oror oefr e W go
T W 1§ WK A e
TR ¥ Y § gw wr wfgd v fE
[EHY T Q1Y fag meT WRw o Ay

N & Y T W e YT
I 9EF W TG T §, I A A
A &7 qaT T4 99 G¥AT § ) TNF
AT TR AT G | IR W § e
W TFI @eag § | 7 @eww aw
AT A T Han AfEw g waww Wy
wwan § fis w7 aga @@ & 1 % WA
g 5 39 aes @ Freg & 9w

8 g% g far a1 Wik g @
a1 fif SR § mfeay feadt &z gk )
Iq qATH Ky o fequere w1 famr wr
qr Afe wawr wEma o ag fow
ot g fe

“The performance of passenger car-
rying trains on the Sonepur Palazea-
ghat section of the N.E. Railway has
not been satisfactory mainly due to
extra time taken for attaching and
detaching a number of through coach-
es..” “As regards 350 UP, this train
is scheduled to arrive at Sonepur at
6°50 hours and depart at 8:55 hours.”

WY &Y gar qrew v § 5 ged
WE g W wiRe o fedae
g &, e & @ g ¢ 1 gt
9T &1 92 W g fAee @ 3 & A
AR &) & w9 @ 5 ow
warfee N wfege ¥ wrr ¢ W EF
H I Y Q 42 UF €T I ST
quar &+ O T@T F I w7 He
Ffr gl Towr dETT WIT /AT R

& @ R Ui T agi ¥ A Swamw
aadt § W T § S Ty oA
gl & ) T e Ot o faw
qafedt & o mfwat ovedt it
& ST & A arw arX § ) Iy A
WY ¥ A & wd 6 ged 3w v
wrad foer &% | e W ¥ ey
qT #f S F ww AT Par § WK
I & qanfax @¥ $g Ao far wmaw
¢, afe 7t QuT WY A Fray o 8,
X TAR A A AT

it F5 AT agedl 7 wgr fe
g ¥ fag W o ST AR gt X
g & 1 & o FaeTT g § fe
o ¥ RIIIE & fag o i}
INfe BoTr ¥ & ad T § 1 A TG
Aagme e fa ot § 1 7g
Tarday fe¥r § WX W9 @ @y
T TEY & | W TF AG W AW W
TTH WIS FASG TG AT § & qqET
Taew 78 ¢ 6 At fwma &
TS @ ST § ) ¥ T T WA
% wear 5 e g s s e £
# orrar § e wrod amee ok g
Hifew & W g gF af arE Ay 2
a5 § | I % fireaT a2 wman @ B
TF TO% R ¥ w13 g2 YW €
R AT AT §: WIS § | {qHT A
ag gwr 5 @@ W Ot QEr qnEw
fear mur Wi} &8 w7 ag freran @ e
I fer g1 A e W
& W9 TS 47 S § T IE qr @
R A Wk wfys freraa w jame
warr & | g I gt 9T &
WY AT TG F N a9 § W wrErEy
FFcar TR N AT A FQA &
ERILGRICCIRULEE SELLR
T ¥ g A AR & | )

wa ¥ wfeqy & aR | 57 wg0
AT § | MY A W AAAS W
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FRT AW e R IT Fam 1 Fw A
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wifgd ar SfF w7 ET AEST 9
¥ ) 9fF s o aqr fean g fwe
Wt afafwe g fa=r aar a1 9g 48
forer @T & 1 & WOR! @ T /e
arear g fF @ 7 @ A TR R
Y OF T A fawdy @ @ guie agr
T N7 I w9 A ey @) Awe,
e, Ay i aga giew & WK
agar wtew anr &7 a7 frear ¥
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¥ qF F a7 & grr # wfuw ae-
fawde s i fiftrw w1 W feo
T W YOI a

N WOIF Agar wgAR A TR
frrfrreeT o wmeiw far a1 s wgr @1
fir e Efewe Y a9 & qEEHTR ¥
R i s
% wo g g WK § wawar g fe

IR AT FE AR W @ ATl
@i @i Afefeew
|y ST AREAYT | A ATERTA
firar mar o & ¥ v W @ 4w
BYer A7 fowy aw mar 1 IE  fafaq
FTY TG F qaAT 47 4R w4 foor wy
ge1 ax fefigwe awT &1 SR wamey ar
o sy dfafadg foer € 41 3w
e a7 T @ fr s Efcam & agean
T faar 9 | & e wwar g v
wReT JaT Hezwm § T s g @
I A EY AFT § IAR 7 AT |

T { OqIFRIA F AR A ¥ A8
sTAR g A s fr
Wr v fad IR M A g
fox fd T el o & @A A
FHATR L IIIT T 5@ o a0
WTEHT AT F7 A7 g7 A sy
A I T Qo, Y0 AT o4 AT 7 T AGY
&Y 1R v wy 54T fraw v 9y
£ @ 4T A 37 g fF Wi 4y
Y Y frad & amee ogy § WS
& ®79 T FIT W@ E ITHT 97 { qAA-
T A § ATEH E ¢ | 9 A @Y
F qaFT Tngan g fe O arr W w8 ?
v fraw *Y fgmraa & 949 7 a2 I,
w1 fo6 & o s f g a Wd |
AeTfow o Y & 3 T AW A7 Wy
o fi o A W3 7 A €1 § snar
oo A A T FT awa § wfE
FART BT B AAETY @A 1R
agwa T g | A afad s Wd wr
TF ETF JTEET § W STHT TF qE67
§ ot fr wrew qwar ¥ A A wINT
WA AL §T %1 W a5 I«
g WA W § e & fag
et wrf afw wf @ wifgg Wi 3
FesfrEara wY o fir A ) wid Wi
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§ ) WA faere o el et
AT wgx gat o frear, .

gfex 1o o fawrdt : A dur
T AT WIfgY 97 | § qg A AT
T A et § ) & wwn § Frogw
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et =nfgm
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qfga 310 Ao for : a7 dw
2 w9g I W N R oF wwer
R 9T R 9T 9 far g WK
A gravy § 49 sow faar dfeT
IEET FAE AL 9T W aF AGT W
21 A W T ) o & T
A AR A faar fe e wge
7€ 91 afew gaR 7 97 AfeT AN QA
AT FT T W LA W IF A

Mr. Chairman: The hon. Member has
taken more than his time. I gave him
two more minutes. He should finish
now. Dr. Sushila Nayar.

Dr. Sushila Nayar (Jhansi): First of
all, I wish to congratulate the hon.
Railway Minister on the labour policy
that he has followed.

Some of the hon. Members from the
Opposition were attacking the Gov-
ernment for the policy of encouraging
the formation of one union of railway
workers. They would like him to re-
cognise different unions. Perhaps
Shri Frank Anthony is connected
with one of the railway unions. I do
not see any reason whatsoever for
any one to wish to multiply the unions
of railwaymen, or for that matter, of
any other group of workers.

I have heard from the railwaymen
themselves that they would rather-



2797 Railway Budget—

[Dr. Sushila Nayar]

have one strong union, because if there
is one union, they can do their work
much better than if there are many
unions.

Thé job of a union 1s to protect the
zights of the railwaymen, of course,
but it goes further than that. They
are also expected to see to 1t that the
milwaymen perform their duty pro-
perly, and in this fashion they have to
protect the country’'s interests also. As
such, if there is one union, the union
leaders, the union office-bearers can
be strict with those who might neglect
their duty If there is more than one
union, anybody that they are strict
with can leave it and join another
anion, and thus they will not be in a
position to assert themselves and do
the duty which they would like to do
and should do.

It may suit my Communist friends
t0 have more thanone union because
their object, after all, is to encourage
class conflict. But here in our system,
the system of democracy, the rights of
the workers, I think, are more than
-what the communists would like them
to have. Here, the workers are equal
partners in the reconstruction of the
nation, and as such it is their privilege
to contribute to it and represent and
serve not only the workers but all
sections of the people. Because of
their very large numbers, the railway-
men are in a position to make a big
«contribution for the good of the coun-
1iry and as such, it is very desirable
that there should be one union,
one federation of unions, which should
be given as much help and encourage-
ment as possible to perform its duty
‘better. Therefore, I congratulate the
hon. Minister on following this policy,
and I hope he will stick to it in spite
of what some of the friends from the
Opposition side might have to say.

16.08 hrs.
[MR. Drpury-SPEaxER in the Chair]

Then there is the question of effi-
<iency. I remember the days when
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effictency had fallen very, very badly
after the partition of the country. No
doubt, there has been improvement.
We are ullvery glad about it and the
Railway Ministry does deserve appre-
ciation of their effrrts in this direc-
tion. At the same time, it would be
wrong to have a sense of self-compla-
cency. There are many directions in
which efficiency has still to be increas-
ed.

The most important thing, which is
exercising the mind of everybody to-
day, is this matter of accidents. While
we are discussing the Railway Budget,
we have had two more serious acci-
dents. The explosion of ammunition
two days ago was in a railway wagon,
and everybody is sorry about the aeci-
dent that took place yesterday.

The question is: why do these acci-
dents take place in spite of the fact
that the Minister has called a confer-
ence of zonal managers and various
other meetings are being held to pre-
vent them. What is the reason of the
failure of their efforts. We must get
at the bottom of it Why are we
having these accidents again and
again?

The enquiry committee on railway
accidents has made certain recom-
mendations. Some of those recom-
mendations have been accepted by the
hon. Railway Minister—I believe about
50 per cent of them have been accep-
ted. The others he was not able to
accept because of financial implica-
tions. I would like the Minister to
have each and every one of the acci-
dents that take place carefully analy-
sed. It is not because of the non-gc-
ceptances of recommendations with
financial implications that these accl-
dents are taking place. To a
very large extent, they are
taking place because of the non-eb-
servance of some very simple safety
rules. We see here on the roads of
Delhi so many drivers bremking the
traffic rules; they may not have accl-
dents on ten occasions but on the
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eleventh occasion they may run into
an accident. Similarly, on the rail-
ways, either it is the non-obser-
vance of speed limits or the rules and
regulations with regard to signals and
timings and other such things ave
being broken. Everybody admits it
‘Why does that happen? I wish to ask
the Minister of Railways and the
high authorities like the Railway
Board what they have done in this
regard. It is not by having more and
more supervision or having more and
more staff recruited that they can
stop this kind of thing. It is a matter
of education of the staff and educa-
tion in such a manner that there is
more team-spirit and more team-
work. Today, the officers live and
work in a water-tight compartment;
the technical men are in a water-tight
compartment; the clerical or the
lower staff are in a water-tight com-
partment. If they could all have a
team spirit from top to bottom, so
that every man from the highest to
the lowest level understands what
the proper performance of his
little bit means, and what the total
collective picture is, it would enable
him to do his duty better.

I had an occasion to visit the Ten-
nessee Valley Project some time back.
I learnt from them how they were
running into difficulties, of course, of
a different type, but all the same,
difficulties which were due to the fact
that the staff did not realise the im-
portance of some of the little things
that they were supposed to do and
which of them did not do. So, they
decided to spend time on staff meet-
ings from one end to the other. I
wish that some such procedure was
introduced in the Railway Adminis-
tration, so that there should be fre-
quent meetings and frequent ex-
changes from one end to the other,
so that the smallest man would re-
alise what the total picture is, how
their work is inter-connected, and
how a little dereliction or non-
observance of some rule on the part
of someone could affect the whole
process and lead to disastrous results.

There are some very nice fllms that
the Railway Ministry has produced
relating to the care of railway pro-
perty. They show how some pas-
senger removes the electric bulb and
the other passengers are put to difi-
culties, how some passenger removes
the water-tap and the other passen-
gers are put to difficulties, and so on.
I wish that these fllms were conti-
nuously shown in the railway waiting
rooms and in other places where there
are large collections of people, as, for
instance, in the town halls. There are
some railway stations where there is
no electricity, and there may be some
difficulty in showing the films but
there are many others where electri-
city is available, and there such a
thing can be arranged. Any expendi-
ture which is incurred in this con-
nection would be well worth.

I now come to the maintenance of
the railway services and amenities. I
can understand the Minister's diffi-
culty in increasing the number of
new lines. But what about the main-
tenance of what we have, whether it
be the maintenance of tracks, or of
carriages or of the fittings in the car-
riages? I have travelled on several
trains again and again, and I am
tired of writing letters to the Railway
Administration. I used to write a
letter and point out what defects I
saw in the train by which I had
travelled. Sometimes, it is the water-
tap that is defective, sometimes it is
the electric bulb, and sometimes it is
the catch inside to lock the door and
so on. The last time I travelled
from my constituency Jhansi to Delhi,
I had a frightful experience. It was
the night of 25th of January. As the
train left Gwalior, somebody knock-
ed at the door of my compartment
and wanted me to open the door. I
was travelling aulone in that compart-
ment, and I had heard that dacoities
take place round about that region.
So, I did not open the door, I pulled
the chain, because I felt that I must
have the persons hanging outside my
compartment removed from there, I
was ufraid they might be able to open
the door from outside by some device
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having read about Shni Gedgil's ex-
petietice in thé past whéire the com-
pariment was opened from outside, I
hing on to the chain with all my
might, but the trit just did not stop.

Skl Raghunsth $agir: What othei's
have sald is quite the reverse.

Dr. Sushfla Nayar: Obviously, the
chain must have been defective. So,
1 spent the night sitting up, I could
not slteep afterwards. What would
have happened if somebody had re-
ally managed to open the door? By
the time I got to Mathura, I found
that it was a hurmless crowd con-
sisting of people who were coming to
Delhi to see the Republic Day cele-
brations; and I could relax. But the
fact remains that if I had really
needed to stop the tramn, I could not
have done it. These are serious mat-
ters. Something should be done to
maintain all the facilities in good
condition, and they should be looked
carefully after.

A few weeks ago, I travelled to
Allahabad with the ashes of Shri
Devdas Gandhi, and we all travelled
in third class. The pipes of the wash-
basins were arranged in such a way
that the dirty water with the spitting
and other dirty things spread in the
whole of the bath-room. If any of the
officers had ever travelled in those
trains, they would have seen to it that
six inches more of the drain pipe
took that dirty water right down
outside and did not soil the whole
of the bath room floor. These are
some of the little things that need
looking into and would make a big
difference to the passengers.

:rhe comforts of the third class pas-
sengers are something that must be
garetully aitended to. I know that
many improvements have been made
Put they are not enough. Look at the
gminzs that come ﬁ?h third cluss

aTes, a8 compared with those from
‘:ﬂtl c‘ma e to ll&ﬁthh
) wo! am
; “Solisbed. the

very gladl that we have

csn
sleep. That would be more in keep-
ing with our talk of
tern of society.

Talking of air-conditioned class, X
wish to point out that the Deluxe
trains that have been started—I do not
know on whose advice they were
started—the seating facilities are not
at all comfortable. It is all right to
sit on seats like those in an aeroplane
where the journey is only for three or
four hours, But to expect people to
git up in those seats for twenty-four
hours on the long-distance trains is
too much. I know, very often people
do not have even room for sitting in
third class compartments, and so, one
might say that at any rate they can
sit comfortably But in actual prac-
tice 1n ordinary third class from time
to time, there is a little more space,
and people make a little space for one
another so that they can lie down for
an hour or two by turns. But in
these Deluxe trains, evenif the train
is empty nobody can lie down and
relax. I wish instead of the Deluxe
trains we had more comfortable third
class travel trains like the Junta
trains which are very good, and of
which more are desirable,

We have been hearing a good deal
about the need for cutting down ex-
penditure, and also how the expen-
diture on the railways has on the
other hund been increasing. The con-
tinuous increase of staff is something
that needs very careful looking-intd.
The staff seem to just go on multiply-

ing iteelt in every department. If
& carefyl analysis of the
work dope by every body,
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he can examine whether there can
Dbe a little different allocation of
duties, a different distribution of
work so that there is better utilisa-
Hon of every one’s time and a better
efficiency can be maintained

I would suggest that one hour be
&ept aside in every place for the
education of the staff by the senior
‘people who are more educated. It is
not necessary to have special teachers.
“The senior people can do it. I wish
‘the education of the staff would en-
.gage more attention of everybody.

Similarly, there is the question of
«certain facilities provided for the staff
for instance, education, to which an
hon. Member has referred already
and facilities for medical care.

I would like to say something about
‘the latter. There are railway hospitals
in many places. In the bigger places,
there are railway hospitals that are
«quite good and there are also generml
hospitals that are quite good.
But the conditions in some of
the small railway dispensaries are
just miserable. Instead of having
separate railway dispensaries, apart
from general dispensaries, if the rail-
ways would contribute so much per
capita to the general dispensaries, the
standard would improve and better
'service could be given to the railway-
men as well as other people. So I
would suggest that something should
‘be done in order to co-ordinate the
medical services so as to have better
efficiency and better service.

With regard to corruption, the Re-
port of the Kripalani Inquiry Com-
mittee is there. I do not know how
much action has been taken on that.
T do not have the time to go into it.
But I do wish to may this, that some-
how our'Government is in the habit
of appointing one inquiry committee
after another. Their reports are sub-
wmitted after considerable amount of
work and those reports are just put
.on the shelf or are very superficially
examined. The recommendations are
mot fully implemented to really justify
the labours of those working on the
foquiry commitises. snd the expense
dncurmd on that account.

I now want to make two small
points. One relates to the promise of
d ring railway round Delhi. This pro-
mise is of very long standing. 1 wus
Minister of Transport in Delhi three
years ago. At that time, I went round
with some railway officials and there
was a certain amount of exploration
done. I wish something is done to
implement that scheme because trans-
port conditions of the capital are
really very bad and this causes a lot
of hardship.

The second relates to my constitu-
ency Jhansi. There is a railway colony
there which is all inhabited by rail-
waymen. There is neither electricity
nor water supply in that colony. At
the moment, there is a proposal of a
joint scheme for the military, civil
and railway authorities to make a
contribution and bring water from the
nearby river Betwa for the people of
the colony Babina military station
and everybody else. I hope the Ruil-
way Ministry will expedite action on
that scheme as well as for the electri-
fication of the colony.

Shrli Bimal Ghose: As will have
become evident, from speeches made
by hon. Members, what is uppermost
in the public mind today is this matter
of recurring railway accidents. I do
not intend to dilate on this issue
except to say that what Shri Barrow
said this afternoon will only increase
public apprehension, because he said
that railway drivers and firemen are
not properly trained. What one should
take serious note of is the fact that
the public is beginning to wonder as
to whether now-a-days it is safe to
travel in the railways. It is a very
serious matter. The explanation the

partly responsible for these accidents,
is most unsatistying because the ques-
tion arises as to why there should be
s0 much more fajlure
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the Railway Minister should arrange
for an early discussion of this whole
question in this House so that public
upprehension might be allayed.

A problem which is equally, if not
more, serious is that of the capacity
of the railways to move goods that
would originate during the Second
Plan. It is now common ground bet-
ween ourselves, the Railway Minister
and, I believe, also the Planning Com-
mission, that the railways will not be
able to move all the traffic that will
originate during the Second Plan
period. A provision was made for
carrying an additional tonnage of 47
million. Now that would surely be
found to be very inadequate because
the railways have already provided
for by the end of the third year to
move 31 million additional tons, leav-
ing only 16 million tons for the next
two years. That will not meet the
needs of the dynamics of the Indian
economy today. I am told the Rail-
way Minister has gone to the Planning
Commission for more funds. The
former Ruilway Minister stated that
if there was need for more funds, the
Planning Commission would favour-
ably consider that proposition, and he
implied that the Commission would
give the money. I would like to know
whether the Railway Minister has got
any assurance from the Planning
Commission that they will sanction
more than Rs. 1,125 crores.

The second point is this: the Rail-
wey Minister said last year that even
to attain the physical target that was
included in the Second Plan, he would
require Rs. 100 crores more. Is this
amount of Rs. 100 crores to come from
the 124 per cent. additional surcharge
that has been introduced—6% per cent.
at first and another 6% per cent. im-
posed last year? Even if the addi-
tional fund is coming, have the Plan-
ning Commission agreed that that will
be made available for the purpose of
the railways’ plan? Even if there-
after, the recommendations of the
Mudaliar Committee are accepted in
regard to increase in railway fares and

5.

27 FEBRUARY 1958  General Discussion 2805-

freight, will the additional funds that
will come to the railways be givem
for purposes of any expansion plam
that the railways may want to put
through? What iz the opinion of the-
Planning Commission in that regard?

Secondly, we have to consider whe-
ther even if more funds are made
available, these will be of any use so-
far as the Second Plan is concerned,
because the Railway Minister himself
stated in the other House that deve-
lopment schemes in connection withy
increasing the line capacity or improv-
ing marshalling yards have not as yet
been completed and the effect will be
felt only later on. So that even if
we start any new schemes now, the
effect will, in all likelihood, be felt
only in the third Plan.

Then there is also the question as
to whether even if the monies are
available, raillways have the where-
withal in regard to materials and
organisation to implement the schemes
that they might want to take up? I
believe that this question was also
raised by the World Bank Mission
when it came here and that 1t expres-
sed its doubt as to whether even if"
all the monies were available and the
materials were available, the railways
will have the organisation to imple-
ment all the schemes. I should like
to know what the Railway Minister
has to say on that.

It it should become evident that we
cannot implement new schemes, then
the only way m which there can be
any possibility of carrying more traffic
is by 1mproving operational efficiency.
Now, here I must congratulate the
Railway Minister and the Indian rail-
ways on the fact that they are carry-
ing more goods. But that also is
partly due, as the Mudaliar Committee
has pointed out, to the acute shortage
in wagon space, which is probably
responsible for better wagon loadings
as had happened during wartime.
Certain indices have certainly become
better, but certain others have dete-
riorated. The Railway Minister has
been trying to explain away this

L
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deterioration this year as he did last
Jyear. But I am afraid he has not
been able to satisfy any hon. Member,
Jarticularly in regard to engine mile-
age which, as he said, was due to the
reduction in goods train speed.

Now, density of traffic has increas-
wed. That is ugreed. But as an hon.
Member pointed out in the other
&ouse, there are railways where both
density and speed have increased.
Then the Railway Minister said that
.Jhe had taken the average. But in
regard to certain other indices, he did
not take the average. He was refer-
ring to particular railways. I believe
il was to some index in the metre
Bauge trains that he was referring;
that was do.c only in relation to the
North-Eastern Rallway and Central
Raillway But he did not take the
average there. So, it does not
Teally satisfy Members if different
writeria are used to explain away
different  deficiencies. The pont
is that 1in July 1956, before the
National Railway Users’ Consullative
Council, the Railway Board gave cer-
-tain targets of improvements in effici-
ency. And, with regard to engine
‘mileage, they said that they expected
that the target could be increased
from 94 to 100 in broad gauge and
from 85 to 90 in the metre gauge in
'regard to goods trains. I ask, if in
July 1956, when the traffic density
was already there, the Railway Board
‘felt that the performance could be
improved in this fashion, then, why
has it not improved. What has stood
in the way? If they felt that the per-
formance could not be increased, why
did they give these figures in July
19567

It will not be sufficlent to compare
our performances with the perform-
ances of foreign railways and say that
our performances compare very
favourably and be satisfied with that.
I believe when the World Bank Team
came here, they said that there was a
Jot of scope for introlucing improve-
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ments in the operational efficiency of
the Rallways. They said: :

“We urge every effort be made
to improve the operating eficiency
of the Railways for which there is
apparently still  considerable
scope.”

And the Team went on to add:

“We believe sufficient results
could be achieved in the Railways
during the Second Five Year Plan
by the adoption of more efficient
and up-to-date methods of ope-
ration.”

I that is so, why is it that certain
indices are deteriorating? If they did
not, then, certainly, we would have
been able to carry more goods.

I believe that when the Second Five
Year Plan was framed, the Railways
had estimated that there would be a
10 per cent. improvement in efficiency.
1 should like to know what has been
the percentage of improvement of effi-
ciency up till now and what they
expect to be the improvement that
they would be able to achieve by the
end of the Second Five Year Plan.

16-33 hrs.
[MR. SPEAKER in the Chair]

There is only one other matter which
I should like to refer and that is with
regard to fuel consumption. The cost
of fuel that is consumed in the Rail-
ways is increasing; and fuel consum-
ption accounts for about 20 per cent.
of the total railway expenditure. This
is, therefore, a very important matter.
There have been many committees.
There was the Driver Committee and
there were recommendations by expert
committees. I believe the Technical
Team of American Experts, Mesars
Sanderson and Party also had some-
thing to say about motive power or
efficiency being improved. 1 want to
know why the hon. Minister feels that
there should be another committee to
go i~to this questibn. He said in the
Budget speech that as the need for
conservation of high-grade coal is of
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great importance in the national
interests, and therefore he has set up
a small committee including repre-
sentatives of different departments to
go into this question.

This matter has been so thoroughly
studied both by the Driver Committee
and thereafter by the Estimates Com-
mittee and by the Efficiency Bureau
that 1 do not think that any new facts
will emerge. The facts are there now.
It is a question of taking decision.

Incidentally, it is unfortunate that
although the Efficiency Bureau has
studied this question, reports of the
Efficiency Bureau are not given to us.
They are not even placed in the
Library. I do not know why they
should be treated as secret, because
they have a bearing on railway opera-
tional efficiency. Certainly, Members
would profit by studying these reports.
I should make a request to the hon.
Minister that reports published or pre-
pared by the Efficiency Bureau should
be made available to Members or at
least copies should be placed in the
Library.

I find also that in the Annual Report
it is stated that the future railway
requirements of high grade coking and
non-coking coal were brought to the
notice of the Requirements and Utili-
sation Committee. I do not under-
stand this because, as the hon. Minis-
ter himself knows, the Railways will
gradually have to reduce their depend-
ence on high-grade coking coal. That
will be required for the steel plants.
X it materialises that the two steel
plants at Bhilai and Rourkela go into
production this year—which probably
will not happen—tHfen, the Railways
cannot have this high-grade coking
coal. So, how are the Railways going
to tackle that? Even if the steel
plants are not set up, I believe the
coke-oven plants will be ready and
this high-grade coal will have to be
supplied to them,

0

There are two questions that I would
like to ask the Railway Minister in
this connection. The first is that it
this high-grade coking coal is not
available, then, probably, the Railways
will have no other alfernative but to-
go in for washing coals—low-grade
coal. Have they made any arrange-
ment for washing low-grade coals?
Even if they come to a decision, they
will take one or two years before
washeries can be set up and washed
coals made available for the Railways.
Unless such an arrangement is made,.
the Railways will have no other alter-
native but to spend much more on fuel
and also to have low operating effici-
ency, because ordinary coal will not
give that much of power to the loco-
motives,

The second question is bound up-
with the other and it points to the
necessity of having more dieselisation,
at least for shunting work, and for
more electrification. What are the
Railways thinking about these
matters? If they feel that there
should be more dieselisation and elec-
trification, are they arranging for the
construction of diesel and electric
locomotives m this country? It will
always be said that we have not got
enough foreign exchange and if we
have all the time to depend on imports
from abroad, we cannot take to dieseli-
sation and electrification Therefore,
it becomes necessary to arrange for
the manufacture of these types of loco-
motives for the Railways, in India as
early as possible,

I hope the hon. Railway Minister
will give thought to some of these pro-
blems that we Members have raised
here. Unfortunately, one has some-
times a feeling, an unhappy feeling,
that the hon. Minister is too much
impressed with what he regards as
the signal achievements of the Rail-
ways. It is to be hoped that he will
have a fuller -appreciation of the
heavy responsibility that devolves
upon him for providing an adequate
and safe transport service, adequate
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for the purposes of the Plan and
safe those who have to patronise it.

Mr. Speaker: Shri Mool Chand Jain.
Shri Raghunath Singh rose—

Mr. Speaker: I will call Shri Raghu-
nath 8ingh next The Deputy-Speaker
wanted to cail him; but he was absent.

st qo wo dw (dqw) : wwT
|Tew, X o & g0 9 F O O wgww
F q & wgw & W &, forw H gy
aTREAT 7 @qf aFhET Yoo T
v § 1 ag OF G wewe 8, fg A
WA gk 3w WY eafaw 2w 3
ozg ¥ FE A 99w ¥ A
T q o AT ], TTT & qwT &
Yo AT § WK W1 a¥ ¥ WW §—
AN, o fio TG, T & ¥
R fedt & g AT & 1 O¥ wEEA B
qafers g fre & A feoaoft an
0 qfewa &, i o gw 7 g @
& fir fog™ a1 9 39 wgwe 7 W auw
F @ war o fewra faar @, @@
adre % wifaw @ ar - &
ifew | &% AEW g 7 W 9
A & g7 a7 § WK ¥R A @A
Tt T qFRATHAT TS IT AvEUT
¥ &g @ 5wl aar A ads
s AR A am @ g ar o«
a1 ¢ faar mar § ar S e
o Eat T g W&

arfax ®19 @Y FAE § ™ awe
e 7 g@d & fag ) ol wiga,
§ 9 Ear-g-feme & @ e W
JTEAT ATEAT § | @S FAIET AT T8
fF g AT @ MR W ¥ W
|1 & ZrfEer &Y W €, @1 97 TF Yoo
FOT T &7 AT G FET MR
wi & e’ o N N e
I E QU HET
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Shrl Assar (Ratnagiri): Sur, on a
point of order, there is no quorum at

all,

Mr. Speaker: Treat this also as lunch
hour or tea hour.

Sardar A. 8. Saigal (Jenjgir): All
have gone for tea.

Mr. Speaker: Let the Bell be rung—
Now there 1s quorum.

The hon. Member may now proceed.

WAoo . FIZHT T @
qr fF g1z Y qvas & fog fs omar
ag FTfad ardw ¢ ar @ w5\ e
@ wwifear & 1 g vV wg dfe
U W ¥ FwR g F qonqd o
o W aFNT WA & fawr omar &,
I ATH w AT YU F@T & AT A_
o @ & fe o w0 ot oy WE
QT g FA@TE |

ugT a% X $fEw & aes §
Y fafams @@ & =gT T vy
fafora 27 a% ¥ A w1 o fear
war 21 T T ¥ dou ifew &Y
a1 ag o FTH SETEEEE
er 9% &% feud 1 aegE ¢
= w1 e, wifw, riag, Semies
Ttk & FTRT ATAT § WrAEEAT q¥at
¥ oxEl OO0 FT U gW qEe &
AT Q@ ¥ | WS FH 3X TR I
mamT & 2w ¥ W & a W
a1 T e W e O ¢
f§ vo—~to FEE! WW ¥AA W &
FRCH AT A ¥ wmT §
Jedr @ AR’ qmE W 3T ol

i A el e faw e A
g ¥9z F g SEAt g g B
wrar S WIRE g9 W9 §nE @
¢ dfafes i W Aawd W,



2813  Rollwoy Budget— 27 YEBRUARY 1958  Genernl Discysrion 281y

[#t o %o dx)
TEWY qE AT O Fo § a1 A
W fame wgEd 9T W Yoo wW
T EETT A F@ § 1 W ww
ferg wrer & g @, W A S AR
ff werr wid | R et § s e
TaIRe ¥ gHA [T TR Y ¢
g g wAwr Ay ®r wE oAgfed
& g W7 St qgmd weew
W I WIWF T | I®
fod 9= oy w0 F9ur W) @ fa
AT 1 9T T A A QS WA
FgW § IO AwORAT @ AT
wrafEy ® s gar & 1 wfage
% F qam gOT & a7 fa@
4§ | I9F wwET A Sy F Sy
AT § ST W &7 §ATe
TF AgA 23T qATH 97 WK F qAT g
s g f5 e 5w ST oaga
qafesr a1 1 F w9R aqF A W
ST WEaT g fF N 98 e
R & € 77 0¥ on ¥ A TR
& & 7T g fe F WeT A ww W E
fg s gredf fgd o I
Aot ¥ A & afy &7 @t &
aga o) 78 A fafaey wiw 2 i
oA F 3X & f6 & ot e g s
& fod 39 o AR § @ A W)
&% a6 ¥ wEAT TOT & AW E
=i #g fear smar o oo Ay &
WR i\ w1 WK @gTT o faar A
¢ W wg faar omr g @ ok
fefrrardta qur srrdsfr Ao | qafr
foaget wf v Yo fafrex e
7 % qey § qg a0 fawmr ar
fis o $RE qFT Pt we 3R
A T G Afd W Ie fod
o qT um fra g o e fe
fewit & Wt @ fEE A0 &
i w S @ o el g,
) AR EPT 1 & 7 v fe st

o A off fedd urk & v Al ¢
e & wer weer oy v § e
wfirer Y € § fis ewtanficay r firpraet
®r g2 firar g W @ @ e
fore ofr ga=gw W SN § ey
W= @ ¥ ¥ wem @R ER
fed o wd Afed W v
1 g7 7ver  fear srgr 1 foreer ot
@y § ST s fear o Wik
IT A w a<ferar § g

Ta® w1z dferw  dfefadw &
aTE AATATE | AH I TT F AT
@t a1 fs o i B AT AR
AL 57T YA qT@aTg 90 §
I T &Y qu Afew dfafadg
faelt g% & few o e wik Iy
Sl & FHETQ § ST Ty afe
T | gl A v @
sz § W4 fafaeet age 7 1@
& g frar @ fr awm e oy
Tq9 W) g S F  wrafay
& TR g9, % gerfmrmr §
o) & qam wfafadw A fah o
Toa AT F1 faet & &, I A
ey

T A9 ¥ qq7 9w9ar & fF &Y 9%
TET & fqg s gy fear
2 WX § I=iR *xar g 5 A gewe
o ot faaet agfama & o At
g & g

FHVATY g & IT Qe
¥ 9T ATAATLIT FT AT qAH ¢
mfewa gy &9 ¥ a1 a e fey
] 7g %7 74T a1 fi§ It A AnAeTe
faar g WX OF qg QI &9 A0
AT T 4T FW WA H Lo-1R
T WE § I 5o FAF TR
e AT fear F 1 ow gty
¢ & war T § i ST FamETRw A
fegramer g ? we Awaney W oy
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aq R (e gt ded A
Ty fore A we ATl W T
Ay e Y T g W I AR
£ Twdiz @E W T S § &
TRt ¢ ?

™ ¥ g # & g % e
[AR KT oTeF § Yoo W T W
ot A g gt & o A
Foqrsr Mo ¢ 1 & AT g e R
I ¥ AGATIA FIR T AR A} SrANY
a1 @ Fw g fr S Ty e N
aumES & A 9T A R W wE W
A #W AL TN AT FAW I
FLEAIE | 3 T 7 3 a9 8,
59 1§ A ) A 37 AT
g2 g ¢ {7 w7 waf) § arfan &
faer @ TAMIER F UR ARER
Tadr vEac @ o) § qfes W owrd
ofufdls 7 @ g Wi g w
#¢ T a@i WET N e A
Jq Y GHATAT FT ATHAT FAT AT 2 |
I 7 3fm w wifa gadr freat
T W oaw g f5 wr fermr A
¥ I FT ATAATEAST qT ST vET &
24 16 3 F1E THATEH A TR E |
# qaTa & AT F IIHAT | qOT G AT
gm*l%ﬂmiiﬁqﬁﬂm
g a1 fiF afew & ) a7 & Zree siew
M RIRMWaA T G R o
T T AT ATRATER HNET A F1
¥ fear S o T ard wgfeae
A Fr w8 @ 1 5E a| I
wFfAE R AT AT | gwa W)
fogrs & a8 a0 ¢ f5 97 Fvoe
1 TR T AT g | 9 A
QIETE & TR A9 ¥, gfeww F TR-
9% ¥ au qfeaw &T & qaAe< ¥
T A ¢

el N * ag s TTET g
fis wET feadeT qqr dvad ofarer &
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fod @ o fed T3 § W @
wmfafes ¢&7 A dred ¥ o
SaqeE {7 A v g aw A
w7 & f5, T & o% avw w Aglead
g W gl aw g7 o aghvad i
af & 1§ o § ae T gavew
T[T AT | X F TF T A I
wgferad ¢ i gl oww g ow
WTIsINoFE R A &
IR F g AT fewieA ar qpaf Y
forT &Y Ao g% R T fearaar &
W 3@ ¢ f e qritm &7 A
Ty AR A AT 1 qF A ¥ R
AN St AT § 77 9 AgA w7 A%
forar § 1 fask e e ams A
7@t ¢ afew drgET ¥ qrNg Aw AT
fwites g€ @ | ATt gUQ R W
aa &7 7% & Afe a4 § 1% I 7 7T
AT ¢ W w oft mfgen oifgan
A T & 1 & wrgan g Fr ag ae s
A AR @ T @ afew ad @
aars 9 |

HET W & a€ FHAIG[ 1 T37 35
aTeTE & T 91 g Premw @
& Wy a1 o0 & oI A Pl &
e 7 fed sy § 1 v Sy FTAm
aoE aqat 1 ¥ g wdEe W
T @ g g W fafgay & sud
F AR F FTHY qogat F AFT g 1 iy
N gFAIRTT @ < far arar § W<
39 & a1z 77 fear omaw  fF wEEw
7 foi¥ & ¢ o@mw faqn smam Afa
FEHAR AT g W froar |
FATq eF aTeET, T F frez qar d
T g 9 9 fir & 3 et § W
o 1 soivaw g s q| A fren
1 o Ft owniAw A T T T
v SE a7 9 T TE
1 BT FT 7 HT T aAT ¢ | 53 (AR
o 0 Gwe fom T s A
o § 1 o fadt & 3 oqwr 3 foret,
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[5f 7o we da]

o faow & faely Wi 59 & T
waaQr 7 forelty | q€ wena whifar e
¥ Tt o€ off o & aF RTA &
g ARy TR T § § faw w¢
wdhw $* ¢ W% aET Oar W W
e P Wfgd | R I A R
% forgr T @Y sl oogt w®r wraEr
Jod A &y o & 1 F Ay sty £ wmn
wg Pzt v @ vy e ¥ g
wear g fr ag ot gy g A
W% TG FT WK AE A ST )
TR A Qa A q¥ar @ e a? wwerdd §
% &7 fe Y TN ( arrogance )
ARG E R CE LR R &

T O W & 9 AR BT & ATq
s § W %8 & R e quid
ol wifed | WA FT N FATF R
TF qCH & | T T AT @ &
AEEN A W IR AT R 9 19T A
FNA AT AR FITAAENE
B9 atg § F1¢ 9w W F qr@g W<
£ & 3w ¥ #Y Exw A forar o
¢ felt e #1 snfedn a8 gar
q1@ F AT @R, ¥ W, 19
g amar snat @ 7 anwar §
srwferaa Tff 71 &, & A o
grr & | T§ &1 Feer 9 g & fe
F9TX frma T w@h & WR ey @
& fe g argm AR F I AET
& T fear wwy agd NI E
T @ T S F AFEARTAEE B
WEEH & T TAL | ATE T
wzg W faward § 9T weE Yy
AIET FT cross ¥, o crossing F
@AW WMIE W oAt § wd
Fwi=AgT @ ¢ AR "ga s
fewd F1 YTHAT T 9TGT § | TET
fyqréaz 7 AT 1N FT 9@ F@T
G A T AT 4 W WT AT AR G

1818

¥t 3 fier o Aoy T W oo ek
fe xaw v fowsew oty o o o
wifeds g 1w & fad o
wmifeafer oudr I a1 vy i
W, *fiAT waw g wifed )
#feT & wy vaw w7 v § fF
oa o o afy,wrdh fowma @ oo
W g3 fear o wi@ | dwad
g & fag & g9 goms #r g g
uTaT § T o9x T 9 4w
R W dwew aediar § fawx
Lo

ugt a% FEw ggar W A€ W@
ATEA T W ww ¢ Ag QoA
aTa ¢ fv oo 7€ ATET &7 A A
woe & fow s & 1 agar uw sfez
Y g § W) W A Ig pesw
vt 7X@ e o e wifed )

4
-
:
|
3
:

T g ¥ wAwd e AT 9% W
Wi AR A A&

& IS HIE ATEA 9K qgd I
w2 FT § AR Aae &1 I S
2193 =9 v B fad fae
A0 fr 9w arER oX Tw Wl s
¥ A3 T W) fet onfed & 9w
N @A W A e gy IR ®
AN & qEE I F W 3T IH §T
Qa1 %X § 4 g7 avE wiel §
R fr aga & ik fes B ol
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U FT AR QP T ot o

foredy daw ¥ qafos gwedwR ®Y
TR e g W T qafee
orrdwT § 92 & fd a1 e
¢ ? o o wwi oW s g feoah
xoree gfaw § agi o) e
#ff g ow X waw dw ( Track )
& & w ok AN dvad ofaw &
TN g @ ? F wgw e
Agaw Agen wmeT o deew gk
g R R T @ ¢ 39 N W
¥ g Wfed 1 o avg ¥ g
¥ qrllga #r WY ST A § 9 W
ot &7 ( sanction ) fear ad i

wE qF o @ @Y N a«a
o &0 &) frgy W, IR e A
I @MW ¥ TqARE BT F o,
A FIR TR R o & WA A
TH o FAIT ¥ Fda SAOGHE
# fear mar & <ifs ¥Q ww F aga
o § 1 & " g fF daewde we
¥ oogy ¥ o9 ¥, & FOT N A9
7€ ¥ WX Rv Fe TawwRe we &
feamar mar  wfew 00 quw A W@
W agas w9 ¢ W WK wa -
e we=l a@ ¥ oW W A R
THT &0 q 9 Yo FUT W4 & gy
¢ | fom feureie 9T Yoo FT Tl
@9 @ a8 TaoUHe We ¥ dA
[ A fad s w7 wa @
N g TR Tga w9

ag € W M aw i fgdy

I & (AT WA A} A W@EAd W
W WX W ¥ §R 0y T RN

w0 § e @ f ¥ o s aft
T dm7 wifgd Wi ag s Aferr
( Common krowledge ) ¥ fir wsfy
ft FOF TF # WAy § N0 Fowe-
du fafar dfw oic ¥ R o
7 & § W T A 3y e whig
fie g7 ¥@ qafirs ote = fow ag &
O T an § W a ae e
WX W & fad wramw wa® |
voTd W Aifed | w3 F e
W fewedta dafom § qufirs et
W weT wvd N by g § 1 v
FIAHT & At @ AR F g w7
wr femmn § W wmw § froww
TR O AN T FAF

a’E
T gt foaw A7 5 Az AT 4 @
T o fray aw gat @R
i 7@ 3 geife W & g
T w+dt faerd § o) uw A Twr
Wt W fafres adey @ 9w w1 fow
fer & e 7@ wwiw F a9 3y
U A g 5 9w & fol o
W e W aW  Afw wir aw
WF & AT 99 9 e @ a%
@ § ok T W wafvE @
T @ anr § WK & qeAT A g
f& it 58 3 wafadem & & feeet
T O THET 7 o oReE FHe
&ft & Wk 97 & a7 ow foi A
&t & o =g g 5 w foird
#t AT # WR 9w &7 fawife
w oo § w4 ¥ fod s oox @
& st N wW A & ? ow IH-
er B U F TR QT A W
fiven ot gt i g & W
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[ o %o dv]
whn A dar Wit F el v
S5 xu arX F arewrer vdandy o andey |

wofr wevew 7 ok & o2 yonfet
fTnagdR st d
9 ¥ @ne g § AR 99 § fod
&/ I * garCTATE a7 § | opw Faeaplt
2 fe fomr fomr @iy o o< & &
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I W T g AR oAl w7
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gz @ mar ¢ fx o fedlt e o
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wrge &g fawgw fgu ot § ok
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@ s N Far TIEAT £ )

R Wy fawmr @ ufefieA
azE A for & queAw g fom
gt A uwe g & fF AR
¥[q " S, L9 ¥ WIFHE @ qr WY
LA CHE 1 COIIE R C L B -
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o€ A ey AT TP TE W i weEs
st @ foar T @ | PR @
frper ¥T 2@ 9w @ A R
' Afq wfm 1 Faw F g R
SUTET 9&T ¥ 1 wa 33 w77 iy safE
A T | T4 TAHS TF qIA F
amae & gfar 7 Wy el fawm @
fot a0 W g Y 1 R
R wyq wFnfEr ® wda gl
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& el gl § e R
AATARS R J IT W R & Pl
oG wared faad § e w@ o1 qF
U g AT sw e e A Y
Wi ag 77 § fiv oF F0H oY oW 3AY
§ fr diw g el @l @ o
R T AT e 8w qeag
W ¢ ¥ ged ww qwd
g fx a@d fovr W@ / awidew A
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M ¥E FAY O ¥ 7w
FOT At ag fam A vy =y qaT @
I oaT ¥R wqafay & faers
U AT AT T | g @y @
f frmaer sTem T & Ofew g Y
ot § | HEY ME G W7 0 @
TAE a7 G AR 9 AT @
7 ¢ wifac 3@ AR F o9 wTE
s fF g A e AT § ' @9
R fafree &t o w7
& w7 & 7 ¥ fm & i@y
1 & S T AR oy 3o TR
wfies smefma B A & 7 Wk
R o afr =fwm §fF greg R
W 1fg # w€ agr ag JwAr I
Y o 2 5 W oo | ofefrdd
3 T 9g I 9% ¥ WY FEAT qEA
¢ v wnienrar a9t & aw feadt
far <ive et a1 oy § ik 9w g
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* oy o fewe wlix < WE N
et vt § ag oz fewiv wT ol
¢ 5 o g o T TR 6 R
¢ o 3% & qvw F g o ofisfada
ot el fygd o

o oo qF g v
T & s M gy a™ fear
§ ag aY v fear omar § SfeT Tt
AT § Neq fofor & o T
TorY At Fl aw aw WET & I
A wd T TET g & A ¥ G
/T | wreew fafer € aw TE
TN TN WU AT B &7 F4GT |
oo g OF et o e s
¢ fm Wi w1 w0 @ § ok 3
wrfY g€ v & fin s farelt et &
FIT W agT wfrs AW w12 T AY
a2 I TE ¥ W AT 43 A4
oo g W ) oage wias awr
& T § SR 9T 9% g9 I A WY
w7 T T oaw aw gATdy YA
%1 $aIW S AR § Ag & w8
@ AT W AR § D Fwar
fic syew fufar M oot & 9,
4T MY T A™T & A7 aw
wiger, WET W A T 0 o ¥
T W % A ¥ & §F W) qar
7 ¥ o aga gfawy o ok Way
¥ FIT N T qET § @ e w
o g I )

17 hre.

el awr W 3 v E, dan s
AW wx A & wgr, fe e §F -
o ¥ e § wga Wit o A
tragamdiw ki wga & wmt ¥ ag
¢ fiv zqudw ok ¢ 1 BT W 3g
TqwRw w ot @ e F R
o yod wee it & ar F age oy

Accident at the
firing range at
Ambalke

W ¥ 1 F g g § e Y
TR & & 919 77 §, g A0
AR @ TR W w9 & 4 e
% w7 f5 g3 & rww gom o
wgl @ TqwEw & aved g@ o &
I T IfiEw amT ¥ s
AT &, AT I A B qrEsqwaw 3,
I I # 919 wfes & wfew sgfowa
&, & 9 z9ar w9 W & A 5
¥ AT Ao & A gAY AW & WA Y
W G |

¥ are gF 7 v & v g
TN § WY @R A G AR
£ | 39 & FRY qgefa fr W AT
.IIT S T | A AT @I
STt ot M 1 I A w7 R FTR-
FTA & A T A gomy g R |
A qEE ST F@ NG ], WO i
AT TG g T AT AR IA A
Far, w9 F T sy gen, fv ag
% faffer e N wia ¢ ag
af gz faleRT aRe s wiE
AT 300 Fo X a7 § | Hfam
TF q g SHY & & gAdT TR
T &1 ooo JT Loo To w faar

e Wi e : wel & fafee
g ?

ot v fog - wd & fefree
&4 N oIrw T L
Mr. Speaker: The hon. Member may

continue his speech tomorrow.

STATEMENT RE: ACCIDENT AT
THE FIRING RANGE AT AMBALA

The Deputy Minister of Defence
(Sardar Majithis): Government deep-
ly regret to have to inform the House:
that an Officer, a Junior Commission-
ed Officer and an Other Rank were
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fining zange &t
Ambaks
[Sardar Majithia) .
killed and a Driver and another their lives in the course of duty in the

Other Rank imjured in an explosion
which took place in Naraingarh
Ranges on the 22nd February 1958 at
about 5-30 P.M.

Field firing practice is carried out
every year at the above-mentioned
range. This time after the firing ex-
ercise was over a party consisting of
one Officer, one Junior Commissioned
‘Officer and three Other Ranks of a
Field Regiment had been detailed, in
mccordance with the Safety Regula-
tions, to mark out the unexploded
shells known as blinds in the Army,
in Naraingarh Ranges near Ambala
after a firing exercise had taken place.
While in the process of marking the
blinds, one blind is reported to have
exploded resulting in the death of 2nd
Lieut. C. A. Pathak, Jemadar Surat
Singh, IDSM, and Operator, Wireless
Artillery, Sukhcharan Singh and in-
juries to Driver Chanderbhan, and
Operator, Wireless Artillery, Gur-
~charan Singh.

The next-of-kin of the deceased
were informed about the unfortunate
accident immediately after its occur-
rence. Pensionary awards, in accord-
ance with the rules, will be made in
favour of the dependents of the de-
ceased personnel promptly.

Government would like to pay their
tribute in this House to the deceased
+Officers and the Other Rank who lost

service of the country. Although
nothing will serve to replace the great
grief of the bereaved, the sympathy
of the Government and this House
will, we hope, in some small measure,
help to assuage the feelings of grief of
the bereaved and be of some consols-
tion to the fellow officers and men
who worked with them and feel théir
loss very deeply. We also hope that
the next-of-kin and others bersaved
will find the strength to make the
readjustments imposed upon them by
this unfortunate accidgnt.

A Court of Enquiry in accordance
with established Army Rules has been
convened. No further particulars are
available at present nor can they be
given until the findings of the Court
of Enquiry are received.

Mr. Speaker: This accident took
place on the 22nd February. As far
as possible, unless it occurred late last
evening or only this morning, such
statements may be made early in the
day when the House is full.

Sardar Hukam Singh (Bhatinda): I
was told that the hon. Minister had to
go somewhere tomorrow.

Mr. Speaker: That is all right. The
House now stands adjourned till
11 AM. tomorrow.

17-04 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the
28th February, 1958..
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ORAL ANSWERS TO CoLuMNS WRITTE ANSWERS TO
QUESTIONS . . . 260744 QUESTIONS-—contd.
3 Subject S.0. Subject
N2 b No;
Bharat Sevak . ~—T1 s59 Industrial Estste in
530 Samasj 2607 i Poti
$31 Peaceful maofAtomzc
Energy . 2611-12 £{.] nmhnn1&nderhﬂe||uun
ua‘viut(31m1nnny
$32 Shhuﬁng for (knnent
fmport . . 2612—14 561 e Persons
P . —~16 y
i ,,wikgw“ WU, Svamen Commite
2617—20 $63 Salt Industry in Orissa .
535 Iron OgetoPohnd 2620—22 564 Dognyncg::n Advisory
%36 Film Institwte and 1
3 Film Cor- 5§65 Strike u:y‘Vent Boksro
poration . . 262224 66 qume of Textil ,"
$38 Mineral Sands 2624—26 5 ?:uvriedhnbha e .
539 Import Adviso Coun- : §
‘540 N‘ﬁ' Admxmsmnve p 5 W:rkcis m ,
nit . 2627—30
s41 Handloom Indnm-y in 569 D%c:nWorkenofMadm
Punjab 2630-31 USQ : : '
s42 Indian Trade Exhxbl- No.
» Ex‘;:‘;";fs‘;::‘; o P 2631 668 Coal Mines Committee
land and Russia 263134 669 ang%ﬁmmm%
548 Ambar Charkha 2634—36 Public Workers .
550 D?fnhrlnqzlme o }glr:lc- 670 Aceommodm?;ﬁ for Gov-
dom” 2636—38 g‘elllll;:e " o
§52 Nationalisation nf Rmd 671 Accommodation forGov-
Transport in Punjab . 2638—40 ernment Employees
553 Expor. of Wool 2640-41 in Bombay
5§56 Expenditure on the 672 BmploymemExchmges
W Second Plan - 2641—44 673 Compensation Claims .
TTEN ANSWERS 11) -
QUESTIONS ., . 2644—83 674 App’;lx‘::é%?: for Com
SQ 675 Nangal Fem'lizen
537 Plantation Inquiry Com- Factory . .
mission on Coffee 676 stered Compnmeo
and Rubber . 2644 Punjab .
‘543 Displaced Persom in 677 Tourist Films
Orissa 2644-45 678 Reception to Foreign
+54s Coal Mines Bomu Visitors by Delhi
Scheme . 2645 Municipality . .
‘546 Irrigation Ihxnectl in 679 Indian Cinema Halls
Orissa 2645-46 in Rangoon . .
-$47 Small sulemdcmuge 680 Bharat Sadhu Samaj .
Industry in Ghana 2646 681 Imo‘ Consumer
549 Non-Ferrous Metals 2646-45 .« e
-§s1 Publicity on Second 682 Peaceful Uses of Atomic
Five Year Plan . 2647 Energy . . .
554 Displaced 683 National Development
Egnhnl . . . 2648 Councll . . .
555 Trade with West 684 of Iron and
y. . . 2648-49 lhzzgzlnazle()rel
$s7 ExportofIron Ore 2649 68s Titnium . .
1338 Industria] Estate in Astam 2649-30 686 Second Five Year Plan .

CorvMNS

2650
2650

265t
2651-82
2652
2652
2652-53

2653
2653-54

2654
2654-55

26sS

2655-56

2656-57,

2657
2658
2658
2658-59

2659

§M §§
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WRITTEN ANSWERS TO

QUESTIONS—~contd
U.8.Q. Subject CoLUMNS
No.
687 Government Purchases. 2669-70
688 Industrial ves
in Himachal sh 2670-71
689 Radio Sets . . 2671-72
690 Low Income Gmp
Housing Scheme . 2672
691 Export of Indian Films 2673
692 Central Scheme in
Punjab . . 2673
[ Tmupomtion of Hu-
9 man Labour . 2673-74
Indian missing in Kn-
S94 rachi . . . 2674
695 Pakistani Natiopals . 2674-75
696 Conference of Chief
Ministers on  East
Pakistan Di'plaeed
Persons 2675
697 Industries under Seoond
Five Year Plan 2676
8 Cotta and Small
69 s«'ﬁ Industries . 2676-77
699 Supplies dropped in
9 ﬁ% . 2677
Meeting of Pamt:on
7%0 Body . . 2677-78
*q01 Uranium Ore . 2678
702 Madurai Ramnad
Chamber of Com-
merce . . 26-8-79
703 Passports . . 26-9-80
704 Cotrage Industries 2680
906 Textile Mills . 2680-81
707 Employment Exchange 2681
708 Trade with Tibet : 2681
909 TeaProduction . . 2681-82
710 CPW.D. .. . . 2682
711 CP.W.D. . . 2683
MOTION FOR ADIOURN-
MENT 268387

The Speaker withheld his
consent to the moving of two
sdjournment motions _ given
notice of by Shri N’m
Ganesh Goray and Shri

thwer :mkeg Shnm
Sudhabai Joshi in a Jail in Goa,
PAPERS LAID ON THE TABLE 2638
The following papers were
laid on the Table.:
1) A of the Annual
()qu' %dl"‘mry(l’ri
vate) Limited slong

PAPER IAID ON THB
TABLE—con

s, puet b
counts year 195
sub-section (1)

§7, under
of Section 639 of the
Compsnies Act, 1956,

(z) A copy of each of the
llcwins statements
showing the action taken
by the Government
on vmous utunncel,
eings given by My
takings given by ms-
ters during the various
::;:om shown against

a3

Corumnr

® Supplcm Third Session,
No. I

Statement

Tak

of Second
Sabha,

(ii) Supplementary Second Session,
StatementNo. VIII wf’ of Second

Lok Sabha

(ii1) Supplementary  First

Session,

StatementNo. IX 1957 of Second

Lok Sabha

(iv) Supplementary Fifteenth Session,
Statement No. VIII 1957 of First

Lok Sabha.

STATEMENT BY MINISTER

The Mumister of Defence
(Shri Krishna Menon) made
a fur her statement regarding
the explosion of ammunition
wagons at a railway siding near
Pathankot,

REPORT OF COMMITTEE
ON ABSENCE OF MEM.-
BERS FROM THE SIT-
TING OF THE HOUSE—
PRESENTED

Fifth  Report was pre-
sented,

2689-90»

2690

ELECTION TOCOMMITTEE 269091

‘The ty Minister of La-
bour (Shn d Ali) moved for
the election of Member from
among the Members of Lok
Sabha to be a member of the
Employees State Insurance
Corporation,

The Motion was adopted.

RAILWAY BUDGET, 1958-59 2691—2824:

tl:ellnilwnBen
.I_v udget
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CoLuMN Corovmn
AGENDA FOR FRIDAY,
STATEMENT BY MINISTER  2824—26 28th FEBRUARY 1958—contd,
The' Minister of continued. Private Members

Deputy
Defence  (Sardar Ml)lthh)l motions and Resolutions, Pre-

made a statement regarding the mmtion of the General
explosions at the Arm F“zi:ﬁ , 1958-59, and introduc-
Range ut Ambala on cnof the. Tollowing Bl
? 1. The Finance Bill, 1958
AGENDA FOR FRIDAY, 2. The Gift-Tax Bill,
aBTH FEBRUARY, 1958. 19s8.
discussi: . The Esmte Duty
dn, o8 the 3 (Amendment) Bill 1998,

Guneral
Pwiliwily Buiget, 1958-59.



	contents 24 F 10 M.pdf
	lsd_02_04_24-02-1958 2
	lsd_02_04_24-02-1958 3
	lsd_02_04_24-02-1958 4
	lsd_02_04_24-02-1958 5
	lsd_02_04_24-02-1958 6


